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SHRI H. HANUMANTHAPPA (Kar-
nataka): Madam, we have to discuss
drought problem whenever it occurs.
Even if it occurs in U.P. we are en-
titled to discuss it. (Interruptions)...
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THE BUDGET (GENERAL), 1991-9
—Condt.

SHRI VISHVJIT P. SINGH
(Maharashtra) : Madam  Deputy
Chairman, T rise to support this

Budget but my support is tempered
with certain reservations. 1 know
that this Budget document is actually
a result of an earlier document which
was circulated to the Members. 1
have expressed my  apprehen-
sions at that juncture when I-said
that the circulstion of this document
is #otually a circulation of the entire
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economic policy of the Government of
India. That joint policy statement
actually carried within it details of
the entire economic package as de-
sired by the Government, including
the budget, the industrial policy, the
trade policy and what I would refer
to as the exist policy also. All of it
is there in that document. There is
not one part of it referring to the
budget which has been contravened
and set in front of us. So our appre-
hensions were quite clear that that,
in fact, was the document on which
everything was based. One problem
I find is that though this strategy has
been spelt out as fo what we are
going to do—devaluation, seeking of
IMF loan, disinvestment in the public
sector—there is no clear thinking
about what we want to achieve, what
the results are that we want to
achieve at the end of the term.
We are making such systemie
changes. What is going to happen at
the end of the road? Merely talking in
platitudes is not .going to suffice.
Merely saying that India has a
glorious future, that we are going fo
take up a place in the world—all
very well. How are you going to take
a place in the world? Today our share
of international trade has diminished
to a miniscule percentage. What per-
centage of world trade do you even-
tually want to have for India at the
end of your Plan? What are you
planning? What is your time-bound
programme for the public sector? How
much percentage of the public sector
sharcholding are you going to finally
disinvest? 1 know you said 20 per-
cent in certain areas and then you
talked about sick areas of the public

-
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sector which would go in for BIFR
reconstruction. In other words you
know that you are going to close
down. So disinvestment is becoming
a very large percentage. I would
like to know what the quantum
is of the value involved., Then you
talk. about sectoral adjustment, that
certain areas will now be handed over
to foreign investment, that certain
areas will be handed over fto
the private sector. I want to know
what the overall question going to be,
At the end of the term how much
percentage do you envisage remaining
in the public sector, haw much per-
centage do you envisage remaining in
the private sector, how much percen-
tage do you envisage remaining in
the foreign sector? 1 would like to
know the details of it. You have not
fixed targets.for investment. What is
going to be your future investment?
What is your target at the end of the
term for your investment in the pri-
vate sector? What is your target at
the end of the term for investment by
foreign  companies? Your Budget
document talks of growth of export.
I would like to know what target
you have fixed for growth of export.
What is the figure? What is the
volume you wish to reach? You talk
of the crisis of balance of payments.
I want to know: When will this
balance of payments crisis come under
control? When will we get on top of
this problem? What is the resource
curb which you envisage for attain-
ment of foreign exchange resources?
By when will we become self-suffi-
cient? When will we start making
profits? By when will the balance of
payments be in favour of India?
Have you formulated any scheme for
that? Whenever any systemic chan-
ges are made, there are certain his-
torieal models which are seen, there
are certain roles which are envisaged.
T would like to know from the honaur-
able Finance Minister which model
role he has adopfed for us. I agree,
his simple answer would .be that
we are a unique country and that our
problems are unique :and therefore,
we will have to evelve our own mo-
del. I wiuld like to know...(Inter-
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ruptions) ... I would like to know if
this is the answer you are going to
give. 1 anticipate it... (Interrup-
tions)...

SHRI KAMAL MORARKA (Rajas-
than): It is the Brazilian model ...
(Interruptions). ..

SHRI VISHVJIT P. SINGH: No,
Mr, Morarka. They have not said so.
So please, let us be fair to them.

So, I would like fo know what the
model is that you have envisaged. 1
would like to know it because we
must take into consideration the his-
torical precedent. Is it the precedent
of the US model which was totally
monopolistic? It created vast mono-
polies with the patronage of the State
and thus achieved very high growth
which stabilised industries, It is only
later that competition came in. Whe-
ther you look at the steel industry or
the railway or the automobile indus-
ry or any other sector, you will find
they were all under a monopolistic
situation. In fact many of the areas
have still remained in the monopolis-
tic situation. Again, take the exam-
ple of Japan. In Japan for that mat-
ter it was a complete monopolistic
situation where particular business
houses were given licences and allow-
ed to operate and expand., Even io-
day, the Ministry of Trade and In-
dustry, in Japan actually controls
what is.heppening with a very heavy
hand, In fact, this is the main area
of conflict between the US and Japan.
If you are talking of the Japanese
model, it is a controlled model. If you
talk of Korea, it is again totally con-
trolled svith only the economy of scale
being the main consideration at the
back of the Government’s mind. 1
would like to know from you what
kind of model is that you have evolv-
ed, Closer home ig China, where the
model evolved was of a geographicsl
nature. A particular geographical
area was taken and was freed of
controls. Only the coastal belts and
certain industrialised States in the
coastal belts were- freed of controls

-and not the whole country. What is

the kind of model that you have
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adopted for yourself? Why I would
like to know this is because it is
important if you consider the amount
which is required by India today. On
a minimum basis, the amount requir-
ed is very minor if taken in inter-
national terms. For such a minor
amount we are making such vast sys-
temic changes which 1 think, is nos
justified, 1 still implore you that any
one sectoral area could have been
taken, any lone geographical area
could have been taken and they couid
have been freed of controls and we
would find the results of the experi-
ment. But we have chosen not ic
do that and we have chosen to change
the entire system. I would like to
point out to the hon. Minister
{hrough you, Madam, that we are
heading towards another very grave
danger. We have already undergone
s major devaluation of our currency.
Now the trade policy envisages the
creation of Exim Scrip which could
be freely traded at a dollar value and
this would help in limiting the quan-
tum of import. There is a grave dan-
ger here too, because the need for
import will be higher than the guan-
tity of Exim Scrip available. Though
the Exim Scrip is not yet in the mai-
ket, it ig already being traded in fu-
ture at & premium of 334 per cent.
The market forces will force the Exim
Scrips up to a level of at least Rs. 50/~
per dollar, Once the Exim Scrip starts
being traded at Rs. 50/- per dollar,
the black market or the unofficial
rate for the dollar will also corres-
pondingly rise. And, when that rises,
a la lany of the South American
countries or the third-world countries,
which have taken large IMF pack-
ages coupled with structural adjust-
ments in the past, we will find our-
selves under pressure from the IMF
for further devaluation which wil,
in its own time, cause the same prob-
lem once again creating a spiral. 1
know that the honourable Finance
Minister will say that the IMF loans
have been taken by India in the past
also, I agree. But, in the past, when
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the IMF loans were taken, such ma-
jor systemic and strutural adjust-
ments had not been made. This is the
first time we are making those sttuc-
tural adjustments, those systemic
changes, Therefore, I warn the hon-
curable Finance Minister to be care-
ful about this. It is not that it is
inevitable and it is not that this will
%xappen. If you use abundant caution
if you are careful, and if you make'
sure that enough Exim Scrips are
available, then this will not happen

THE DEPUTY CHAIRMAN: Your
time is twenty minutes and now you
can speak up to 12.58.

SHRI VISHVJIT P. SINGH: My
party has asked me to take lesser
time. I will finish soon after making
one or two major points,

I refer to para 12 of Part A of
lhg Budget Speech of the honourable
Finance Minister wherein he talks
of direct foreign investment in speci-
fied  high-priority industries with
foreign equity at 51 per cent. Then,
talking about the steps to be taken,
he goes on to say that a higher equity
would be allowed.

Madam, in the past, when we passed
the FER Act, the whole idea was
that the MNCs would be controlled.
We wanted them to hand over con-
trol to the Indian companies. Un-
fortunately, it has not happened, In
this connection, Madam, I want to
quote from my own speech in this
House on 28-4-86 and I crave your
indulgence. I am quoting:

“When a ‘foreign company had to
cut down its shareholding to 40 per
cent, there has to be disinvestment
which has to take place. For exam-
ple, if there are 400 shares, 40 per
cent of 400 shares, that is, 160
shares are to be kept and the ba-
lance 240 shares have {o be sold in
the Indian market with only 160
shares remaining in the hands of
the foreign companies. Instead of
that, they have been allowed to
float 600 shares, to mop up capital
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from the Indian market which am-
ounts to dilution and not disinvest-
ment.”

This is what has been happening in
the past. We must learn from our
errors of the past. The FER Act has
been misused by the MNCs in their
favour. They have dispersed their
holdings amongst small Indian share-
holders. So, the control has remained
in the hands of the foreign compa-
nies only. They have not even amend-
ed their articles of association to allow
the Indians to take over even that 18
per cent shareholding which would
still be controlled by the private
companies. 1 have raised this issuein
the past also,

Madam, we are one of the few

countries in the world with such
vast foreign  investment. We
classify  those companies as

Indian companies, Once they come
down to 40 per cent, they are classi-
fied as Indian companies under the
FER Act. My point is that even
with this 51 per cent you are going
to class them 'as Indian companies
and that is my fear and that is my
major fear. I am saying this be-
cause, once they are classified as
Indian companies, they are then en-
titled to all the benefits which the
Indian companies are entitled to
under the taxation laws,
under the various subsidy schemes,
under the sales tax and various other
schemes. I say to you that let these
companies operate with a higher per-
centage, I have no objection. But
make sure that there is a special law
for it. Make sure that there are
special . controls for them. Make
sure that the areas are identified.
And they do not take advantage of
those concessions which are available
to Indian companies. No countryin
the world allows th's. In France,
with only 20 per cent share-holding
a company is classified as a foreign
company, in Australia with 15 per
cent, in Japan with only 10 per cent,
and even in the USA g company with
a substantial foreign holding is not
allowed to take advantage of those
concessions which are available to
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American companies. I implore the
hon. Finance Minister to make sure
that while we welcome their invest-
ment here we welcome their entry
into this market. Let me tell you,
Madam Deputy Chairman, that this
market is a huge market. They want
to enter this market because this
market has 140 million strong middle
class. They want to come here. So
let us be clear that while we want to
pring them here use must control
them.

I would like to point out one more
thing, one more danger, And this 1s
from the Bhopal gas tragedy I would
like to point out. I am quoting from
the BUSINESS INDIA  March 10—23,
1986:

“Ever since the Bhopal gas leak
disaster of December, 1984, Union
Carbide Corporation (UCC) has
sought to distance itself from its
Indian subsidiary Union Carb:de
India Ltd. (UCIL). Despite its
majority shareholding in UCIL,
UCC has disclaimed all responsibi-
lity for the technical a5 well as
business decisions that culminated
in the disaster, Officials of the
parent company have consistently
maintained fthat the UCIL is an
Indian company managed by Ind-
ians, over which UCC exercises
little control; and UCIL officials

have  implicitly endorsed this
view.”

And the Governmest could only prove
this difference by quoting the provi-
sions of the FERA and by showing
that the actual shareholding of UCIL
is 50.9 per cent in foreign hands. It
you allow these companies as Indian
companies, this further danger is go-
ing to come that they will not hdve
any international liability, (Time
bell rings).

I come to my last point, Madam.

My last point deals with para 56.
I have heard a lot of rumblings in
this House and in the other House
regarding the Rajiv Gandhi Founda-
tion. Unfortunately, the hon. Fin-
ance Minister’s choice of words in
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para 56 has not been quite appropri-
ate, Let me set the record straight.
The fact is that the quantum of allo-
cation for the Rajiv 'Gandhi Founda-
tion is not Rs. 100 crores; it is only
Rs. 20 crores. Let us be quite clear,
The balance of money is what the
Finance Minister hopes to give in
future years. But the allocation 1s
only Rs. 20 crores. This House at
the moment is concerned only about
Rs. 20 crores which have been allo-
cated to the Rajiv Gandhi Founda-
tion. I wish to set the record straight
about this, Madam.

With these words Madam, I once
again say that with these reservations
I support the Budget.

Thank you, Madam.

THE DEPUTY CHAIRMAN: Dr.
Sivaji. Your party has 32 minutes
and there are two speakers. Kindly
abide by the time you want to give
to the second speaker,

1.00 P.M.

DR. YELLAMANCHILI SIVAIJlL
(Andhra Pradesn). Madam k6 we expected
much from the economic wisdom of the
Finance Minister. But ultimately it ap-
pears to be that his economic wisdom
has been compromised wity the political
expediency of the Treasury Benches. And
mstead of acquiring the virtues of both,
the economic wisdom of the Finance
Minister as well as the political ex-
pediency of the ruling party, the Budget
exhibited the evils of both, and ultimate-
ly the Budget turned out to be a damp
squib and a whimper,

Madam, the Finance Minister in tne
course of his observations on the propo-
sals, mentioned that there is additional
taxation to the tune of Rs. 2,617 crores.
But, in fact, when we calculate in terms
of the additional imposition of burden
on the nationm, it will turn out 1o be
about Rs, 3200 crores per annum since
these proposals are valid only for the
coming seven to eight montns. And the
Railways imposed , taxation of Rs. 580
crores, which per year amounts to Rs. 700
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crores. Petroleum price hike is 20 per
cent. It amounts to Rs, 1500 crores per
annum. All these figures put together
constitute abou; Rs. 5600 crores. Madam,
you are aware that last October, there was
a surcharge of 25 per cent due to the
Gulg crisis on petroleum products which
costed about Rs. 2300 crores. And on the
15ty of last December there was an
additional excise and customs duty to the
tune of Rs. 1340 crorés. Thiwe wap
an additional depreciation allowance of
Rs, 750 crores. And the surcharge on
the income-tax was raised from 8 to
12 per cent. All these figures put to-
gether constitute about Rs 10,050
crores.

Madam, the hon. Finance Minister in
his proposals mentioned that the rise in
the fertilizer prices is to the tune of 40
per cent. But, yet, there is an anomaly
in his speech. The hon. Ministe; men-
tioned that it costs only about Rs. 400
crores. But the figures vary, As per
the computation of the figures, 40 per
cent hike in the fertilizer prices amounts
to Rs. 2600 crores. It is a heavy amount
as far as the farming community is con-
cerned. Nowhere else and never in the
history of independent India since 1947
such a heavy dose of burden was imposed
on the farming community. Madam, let
the Ministry or the Government deny
the fact that the additional burden is not
more than Rs. 2600 croreg op fertilizers.
Madam, we are aware that the existing
subsidy on the fertilizer is to the tnue of
Rs. 4400 crores. And all this huge
amout of Rs, 4400 crores js intended for
maintaining the inefficiency of the gerti-
lizer industry in this country as well as
to fill the coffers of the Government.
Madam, some time back, I came across
in a glossy advertisement in all the news-
papers that the subsidy intended on
fertilizers is rolled back to the coffers of
the Governmen; in the form of high
taxation on naphtha, high railway freight
rate and high cost of power supplied to
the fertilizer industry and all other
things. Madam, in spite of the tall talk
of tne Government from the house-tops
stating that the fertilizer subsidy is there
to safeguard the interests of the farming
community, when we go into the figures,
we fing that our farmer is paying five
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times more than hig counterpart in Japan
to get the same quantity of fertilizer, Not
only in Japan, in the neighbouring coun-
tries like Pakistan and Bangladesh, the
farmer is paying three times less than the
price which our farmer is paying to get
the same quantity of fertilizer, Madam,
in my district of Guntur, tae fertilizer
tonnes per
annum. Two lakh tonnes of fertilizers
are gavailable with the dealers. But un-
fortunately, the entire quantity went info
hoarding and it is blackmarketed and the
Government is silent on these things.
Madam, the Government claims taat the
hike in the fertilizer price is being neutra-
lised by the hike in the minimum support
price. Bug it does not stand to scrutiny
because we know vagaries of nature are
there and the farmer is not confident or
the Government is not confident to see
that ¢ge farmer gets yijeld. There is no
comprehensive crop insurance scheme in
this country. Therefore, in spite of using
fertilizers and other things, if there is a
Government dictum, the farmer gets a
minimum support price only if he is able
to produce. If nature fails, it is not
possible for tae Governmen; or anybody
else to compenstate for the hike in ferti-
lizer price. Second point I would like to
mention about the fertilizer hike is that
T am very much afraid that the agricul-
tural production in this country may go
down witp the hike the fertilizer price.
Madam, the cost of production will go
up. If a farmer uses 10 bags of fertilizer
per acre, with the hike in the fertilizer
price the farmer will have to spend Rs.
500 more per acre. For want of money,
the farmer may not be in a pesition to
see that sufficient nutrients are used in the
farm and thereby the cost of production
goes up and the output also may come
down.

Madam, there are several anomalies in
the Budget proposaly of Dr. Manmohan
Singh. In the ‘Budget At a Glance’ the
hon. Finance Minister has stated that the
corporation tax has been  hiked from
Rs. 6350 to Rs. 6744. But on the same
page it is mentioneq that the hike or
net addition to the Central Government
is Rs. 1304 crores. T don’t know hoy the
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anomalies took place at the begining.
Taey stated that the hike is round about
Rs, 250 crores. At the bottom of the page
it is mentioned that the Central Govern-
men; share is something like Rs. 1304
crores. Like thay several anomalies have
taken place.

[The Vice-Chairmay
Saikia) in the Chair].

(Dr. Nagen

Sir, Dr. Manmohan Singh has mention-
ed umpteen number of times that we
should try to tighten our belt. But at
the same time the non-plan expenditure
of the Government increased to the tune
of Rs. 80000 crores. Iy means tae Gov-
ernment is capable of speading about Rs.
400 crore on every weorking day and the
Government is capable of spending more
than Rs. 1 crore every minute.

Sir, if we go back to 1947, when late
Shri Shanmughay  Chettiar  introduced
his Budget in that budget the total ex-
penditure of the Government at the time
was about Rs. 104 crores. Among those Rs,
104 crores Rs. 42 crores werg spent cn re-
fugees and only Rs. 18.5 crores were spent
on establishment. But we have travelled a
long way from Rs. 18.5 crores to Rs.
18000 crores to be spent, on non-plan
expenditure. To meet the expenditure,
the Governmen; resorted to several
methods like imposing heavy taxation,
borrowing, both internal and external, and
not satisfied with that, they resorted even
to bring in fake currency notes in the
Government printing press. The Minister
replied this morning to question that the
value of the rupee today compared to that
in 1947 is only 7 paise. Even a beggar
dogs not accept one rupee. Government
borrowings both external and internal are
in very 'uge amounts, I; is hightime
that we usg article 292 of the Constitution
of India which imposes certain restric-
tions on the Government borrowings. Tt
says: “The executive power of the Union
extends to borrowing upon the security
of the Consolidated Fund of India within
sucy, limits, if any, as may from time o
time be fixed by Parliament by Jaw and
to the giving of guaranteeg within such
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limits, if any, as may be so fixed.” So,
utilising this provision, the Parliament
should take this opportunity to pass a
Resolution fixing a ceiling on the borrow-
ing power of the Union Government, 1t
was suggested by the Caakravary Com-
mittee which was appointed to review the
working of the monitary system. It was
also recommended in  several reports
of the Public Accounts Committees,
in their 9th Report, jn their 36th
Report, in taeir 52nd Report, in their
64th Report and even Comptroller and
Auditor General during 1988 recommed-
ed in his report that such a law should
be passed by the Government. So, I
would suggest tha; a Resolution may be
passed by Parliament so that people get
an opportunity to observe and under-
stand the financial position of the Gov-
ernment. Su¢p lawg exist in countries
like the U.K. and in other parts of the
world.

About fiscal deficit, T would say that
it is to the tune of Rs. 40,000 crores.
Tt is a counterfeit affairs. During the
entire first Plan, the deficit was to the
tune of only Rs. 333 crores; in the
second Plan it was Rs, 948 crores; in
the third Plan, it was Rs. 1150 crores,
and in the present Budget, the fiscal deficit
is about Rs. 40.000 crores. Tf somebody
resorts to printing fake notes, he is like-
ly to be prosecuted and according to law,
his place is prison. Similarly, if the
Government,  whether it is of Dr.
Manmohan Singh or Mr. Yashwant
Sinha or anvbody else, resorts to deficit
financing and consequently printing of
notes much more than allowed to, and
contrary to normal fiscal norms, to the
tune of Rs. 40,000 crores or Rs. 50,000
crores per annum, the right place for
that Minister is also the jail, whether it
is Tihar jail or Rajumundary jail or
Ballary jail in Karnataka. So I would
advise the Government not to be tempt-
ed to print more and more notes.

Then the Government resorted to sell-
ing gold. In spite of what the Finance
* Minister asserled that we can get back
this gold from the Bank of England, 1
am reminded of a proverb in  Sanskrit
which says:
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It means that once gold is traasferred to
somebody else, it is not possible to get
it back.

The balance of payment position has#
been very critical since 1985-86. The
negative balance of payments is to the
tune of 50.000 crores of rupees since
then. So, we resorted to commercial
borrowings. Since 1985-86, the commer-
cial borrowings went up from Rs. 8000
crores to Rs. 30,0000 crores. It was dur-
ing Shri Raiiv  Gandhi’s pericd. The
commercial borrowings involved more
rates of interest than the loans from the
IMF and the World Bank. Therefore,
the Government went in for the sale of
gold and the devaluation of the rupee
and the Government was confident that
by devaluing the rupee, the exports
could be augmented. But the figures
available speak to the contrary. During
1980-85, the value of the rupee went
down by one-third bui the exports went
up by only 9 per cent. But, in 1987,
the value of the rupee went down by
1.3 per cent but the exports went up
by 28.3 per cent. These figures show

that there is no relation between the
‘value of the rupee, revaluation or de-
valpation, and the exports. We are

spending about Rs. 42,000 crores on im-
ports every ‘year. Half of it is account.
ed for by petroleum, vegetable oils,
fertilisers, iron and steel and cement.
It is not possible to reduce these imports,
Rs. 4000 crores is being spent to import
diamonds, gems etc., whch are to be pro-
cessed and exported as jewellery. It is
not possible to cut down these imports

too. Ultimately, we are left with
the import of capital goods. Dur.
ing Shri Rajiv Gandhi’s period they
allowed  the import of  capital

goods stating that this would aug-
ment the exports, but it did not hap-
pen. In the trade policy -also, they
mentjoned that the CCS is being re-
rlaced by 30 per cent REP. So, if
30 per cent REP is given in place of
of CCS; who will be benefited? The
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Government wants to trausfer the
burden from them, thus, allowing
the exporters to resort to black-mar-
keting, to encourage black money and
smuggling in this country, The Gov-
ernment is not capable of monitoring
where the dollar goes and how it
travels in the country. We are com-
ing across such cases in severa] areas
everyday, day in and day out. The
second aspect which I would like tn
mention is about the augmenting of
exports and giving of reljefs. If the
industrial goods or manufactured
goods are exported then there will
be value addition, and we can en-
courage those exporters But when the

agricultural goods like raw toba-
cco, raw cotton, raw jute or
cardamom, spices, chillies

etc, are exported, I don’t see any rea-
son why relief is given only to the
exporters and not to the farmers. The
credit should go to the farming com-
munity, What the he]l the exporter
does? He just buys them and he re-
sorts to al] sorts of mal-practjces
and there is no quality control, there-
by, in the United States——we came
across in THE HINDU-—all our agri-
cultural goods were impounded in the
ports. Most of our commodities have
been adulterated and mixed with
foreign materials. As a result, our ex-
ports went down in the international
market. I feel that the exporters are
not serjous and with all intentions.
they spoil our market in the inter-
national arena, Even though they ars
not capable of exploiting or creating
new markets, they are spoiling our
traditional markets. I, therefore, sug-
gest that anv relief,—where it is 30
per cent REP or CCS, whatever it is,
—which is given, should be...

SHRT JAGESH DESAI (Maharash-
tra): It is not relief.

SHRI MENTAY PADMANABHAM
(Andhra Pradesh): They have taken
it away.

DR. YELAMANCHILy SIVAJI: I
suggest that whatever relief is given
should be given to the farmer, For
example, every year, Rs. 200 crores

9
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worth of tobacco is exported from
this country, The farmer is not capa-
ble of importing things like fertiliser,
pesticides, etc. But there are com-
modity boards in the country. We
have the Tobacco Board, the Spices
Board, the Tea Board, the Coffee
Board, etc. All these Boards can co-
ordinate and see that the producer
who exports these things gets the
benefit, If Rs. 200 crores worth of to-
bacco is exported, the farmer should
be able to get about Rs. 60 crores
worth of fertiliser, pesticides or some
other agricultural input. This can be
distributed to the growers on pro
rata basis, depending on thejr con-
tribution at the auction platform.

SHRI JAGESH DESAI: A good sug-
gestion has come,

DR. YELAMANCHILI SIVAJI: The
Minister is not serious about my sug-
gestion.

SHRI MENTAY PADMANABHAM:
The Minister is not serious about the
problems of agriculturists.

DR. YELAMANCHILI SIVAJI: Dr.
BRatnakar Pandey and others say that
this is the last Budget of this Gov-
ernment.

SHRI SUKOMAL SEN (West Ben-
gal): The Finance Minister, Dr, Man-
mohan Singh, has his own prescrip-
tion. He will not consider the pres-
criptions of other doctors,

DR. YELAMANCHILI SIVAJI:
Then, Sir, the Government is in need
of money, They are in need of gold.
Gold is not available. Why don’t they
think of issuing gold bonds? Gold
can be deposited with the banks and
it can be returned, say, after ten or
fifteen years. This will attract gold
deposits because of the interest com-
ponent. You can, in turn, jolly well
deposit this gold with the Bank of
England or some other bank to get
more loans. You can resort to this
method.
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In regard to unearthing of black
meney, the Government has announc-
ed two schemes. I do not think you
will get anything from this. You are
not capable of unearthing black
money. You are not capable of col-
lecting, you are not capable of re-
covering, the income-tax and excise
duty arrears. In this connection, I
would like 1o suggest that whoever
goes in for construction of a house of
less than one thousand square feet,
he need not be asked to explain the
source. You can announce like that,
As you know, housing is an industry
which has a lot of employment poten-
tial like in the areas of brick-making,
rock-breaking and other things. Not
only that. The Government will also
get a lot of revenue in the form of
excise duty on steel and cement.
After acquiring house, the saving psy-
chology among the people will also
go up. Then, they go for things like
fridge in the houses, the Government
gets much more money. Therefore,
you can announce that one need not
explain the source when one goes in
for construction of a house of less
than one thousand square feet.

Sir, I have just one or two things
more to say. I will take less than two
minutes. I wonder at the wisdom of
the North Block people. I do not
think they are wise.

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Dr. Sivaji, you
have already taken twenty-four min-
utes.

DR. YELAMANCHILI SIVAJI: I
do not think they are wise. For ex-
ample, there is an item in the Finance
Bill which says: ‘Donkey’ stallions
impotted for the purpose of breeding
mules will have reduced tax from 105
per cent to 40 per cent ad valorem. I
wonder at the wisdom of the North
Block people, I do not know what
‘prompted them to say that import
duty on donkeys is being reduced.

[RAJYA SABHA]
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How many donkeys are imported into
the couniry every year which war-
ranted the Finance Minister to re-
duce the duty on donkeys imported
for breeding purposes?

Then, there is the expenditure tax.”™
Here, the Finance Minister says that
if among four—telephone, deep fre-
eze, a cloak room and an A. C.—two
are there, it will attract 20 per cent ex-
penditure tax. Therefore, if I enter a
hotel and there is one wash~basin
and a telephone in that hotel, I have
to shell out sixty paise extra to get a
plate of idli. On this account the
Government proposgs to collect Rs.
165 crores and it is not desirable, Sir,
there are many other points for me
to make. I may get a chance to make
those points during the Finance Bill.

SHRI G. SWAMINATHAN (Tamil
(Nadu): Sir, during my younger days
when 1 was in college, I happened to
read a book  written by  Arthur
Koestler. The name of the book was,
‘The God that failed’. It was 30 ycars
ago and that book was about com-
munism in USSR. That book created
a lot of controversy. Subsequently,
be happened to be the Vice-President
of Yugoslavia He wrote many books
on  communism which the hon. Fin-

ance Minister may know. In that
book he has said that communism
cannot survive. Tt is doomed to

failure because it is against private
initiative, because it is a human ten-
dency to earn. save and create a
wealth and capital. But what has
happened in this country? After we
have modelled our planning and our
approach to the model of planning of
the USSR, we thought that creation
of wealth itself is a wrong thing. We
have been advocating that nobody
should create a wealth. Anvbodv who
created capital. that man was called a
‘capitalist’. There has been a differ-
ence hetween. capital and capitalist



421 The Budget

and then he was doomed to be con-
demned not only by the community,
by the Government but by everybody
else. Ultimately, what was happened?
During the last many decades we
have been thinking of distribution of
poverty and not creation of wealth.

I am very happy to find in this
budget, that there has been a new
direction given to the budget, wherein
the Finance Minister is bold enough
to recite two things. One is, creation
of wealth and the other is capital. He
has given a new thrust and a new
direction to the Indian economy after
all these years. But my only feeling
is that he is very fearful, he is not
bold enough to announce his policies
surely so that the path we can under-
take should be very fast. Even in
USSR you might have noted that
between Gorbachev and Yeltesin
there is an argument going on as to
how fast they have to go to the
consumer market, to the market
economy. Yeltesin wants the Gov-
ernment to go very fast because he
wants the changes to be brought about
very quickly. Otherwise, what will
happen in this process of change
between the existing method of plan-
ning or socialism or communism,
whatever you may call it, and market
economy is, there will be a gap and

India may find itself in a serious.,

situation. Every country which has
undergone a change is faced with se-
rious consequences of unemployment
and so many other problems. Even
USSR is under the grip of a change.
Restructure, they call it. 'Therefore,
T would recommend to the Govern-

ment—if at all it is taking a step—to

take the step ‘surely’ and take a ‘fast’
step so that the interim neriod will he
slower so that the agony that the
people may experience may also
become shorter.

I would onlv recommend this. The
Central planning has been disbanded
in USSR. Recently., the plenum has
also said that the planning has failed
in the USSR. After disbanding the
Central planning thev have given all
the powers to the regional planning.
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Central planning mechanism is only a
coordinating agency or it is only an
indicative of the kind of planning
method that they are going to follow
in USSR. Ultimately, while we model
our planning process under the scheme
of USSR, under the Gosplan, I want
to impress on the Finance Minister
that the planning process will take us
nowhere, because it has taken no
cuontry anywhere. Not only the
USSR but also the East European
countries, all the communist countries
which have been formulating their
plans on the model of USSR have
ultimately failed and they have given
away this planning task. So, the
question is whether the planning pro-
cess may go, whether there has to be
some coordination. There are differ-
ent kinds of planning processes.
There is a centralised planning, there
is an indicative kind of planning, and
there are many plans which the
honourable Finance Minister may be
knowing. T would very strongly re-
commend that the Government of
India should think very seriously
about Central planning and, also, the
plan process should start from the
State onwards. The Centre should
fund the States and the State should
have its own schemes. The schemes
should not be thrust from the Centre.
Now, ultimately what happens is
there are so many Ceniral schemes
which are not conducive to the States.
But whether the States want it or not,
unless they adapt those schemes.
which they think are not necessary
for them, thev don’t get money. So,
ultimatelv, for getting money they are
reluctantly adopting the Central
schemes to the States which have
been a failure in many States. So I
would advocate that every State
should have its own planning mechan-
ism and everv State should be allow-
ed to compete with the other States
as has havpvened in Eurove. There,
every country has its own mechan-
ism of competition. So there should
be combpetition between the Stafes.
Otherwise the States will be going on
asking for Plan funds and non-Plan
funds. there will be fights why only



423 The Budget

[Shri G. Swaminathan]

so much is being given to our States
and why so much is given to the
other States and, ultimately, the
Centre will always be in trouble. So,
ultimately, whatever you want to
give, you give that amount to the
States and let the States decide on
their own planning. Let the States
have their own competition amongst
themselves., If the States come up in
their own way and if one does better
than the other, then the efficiency of
the State will be counted.

SHRI JAGESH DESAI: Is there no
State planning in Tamil Nadu?

SHRI G. SWAMINATHAN: In
Tamil Nadu State planning is there
but, ultimately State planning is only
an appendage of the Central planning.

SHRI JAGESH DESAI: The pro-

jects come from the State Govern-
mends. )

SHRI G. SWAMINATHAN: Pro-
jects come from the State Govern-
ments but allocation and everything
comes from the Central Planning
Board. Yojana Bhavan is the ultimate
controller of the whole thing. Our
Chief Minister had to come and con-
vince the Yojana Bhavan. She came
and met the Deputy Chairman of the
Planning Commission. She had to
convince him, this is the money we
want and this is according to your
finances; Tamil Nadu is getting only
five per cent while the other States
are getting 11 per cent, and the for-
mula that ygu are adopting is not
prover. These are all the kind of
arguments. Endlessly these arguments
are going on and we are not able to
solve the problem. So, this is what T
want to tell you.

Another matter I want to tell you
is about the publi¢ sector. Regarding
the public sector, in the East Euro-
pean countries and even in China—
for want of tima 1 am not quoting the
preeg-ruttings: ¥ have got the press-
cuttings—sick publie sector industries
have been close down. Uutimately
what is happening is that either the
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workers do not work well and they
want more money or the management
is not carring for the public sector. I
am a Member of the Committee on
Papers Laid on the Table of Rajya
Sabha. The other day this Committee
met and we called some Chairman and
Managing Director and those people
came from the Tea Board or some
industry. It was found that this parti-
cular industry has lost twice the
amount of its capital within a period
of 10 to 12 years. The lady who came
last time said, “Sir, I am here only
for six months and so I do not know
the history of this industry” Subse-
quently when we met again, a gentle-
man came and said, “I have taken
over only now. Even about the last six:
months I do not know.” TUltimately
we found that there is so much of
rotation of the Chairman, Managing
Director, etec., that nobody is willing
to take the onus of the loss. They
say, “We are trying to do something
better next time.” And next time
that gentleman will not be there! It
seems to be careless and the Members
were so aghast that the public sector
industries aré run in this way. Our
own Chairman, Mr. Reddy was there.
They said they wanted to close down
one coffee shop which was in Aus-
tralia. He said that when he went to
Australia he found that the coffee
shop was very profitable and why
they were closing it down! The
gentleman who came said, “Sir. I
don’t know how profitable it was
because T have had no occasion to see
it. T will verv shortly go to Australia
and find it out.” He wanted to go to
Australia at the expense of that sick
industry! ’

Sir, once a sick industry is to be
closed down then every worker is
agitated. He will say, “What will
havoen to me?” Then the manade-
ment * people, those who are in the
offices. - they go srot-free. become
Secretaries or Managing Directors and
no resnonsibilitv can be fixed on anv-
bodv. Ultimately there may be a Sec-

 retarv who mav be here. and he may

also get transferred and.he may. not
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also. be there, Ultimately the Minister
who is controlling may not also be
.there. Ult:mately the Members who
may be talking may not also be there.
But the responsibility is from bottom
to top, and no body is willing to
take any responsibility. They would
say, whether the industry is sick or

~~not, I am not interested; somehow or

other you provide employment for
me; I want my salary. This is the
condition. So, if you are hard on
this matter and say that sick indus-
tries will be closed down as it is be-
ing done in USSR, then everybody
will get sense. Suppose the com-
pany will become sick, Then, ulti-
mately I will lose my job. Then you
have a man for life-time. I would say
that as proprietor you have ten years.
You have at least five years, ten
years for Managing Director and
Chairman. Yon should be responsible
for results. In the private industry
we say, “You put one man. You don’t
interfere with him. DBut he is res-
ponsible to somebody to produce
results.”  Here no resulis are pro-
duiced, and he continues having the

_same perks, same enjoyment and
everything else. This has to be
shunned.

Then, I would also recommend

very strongly privatisation of all the
private sector industries because ulti-
mately what is happening in many of
the countries is this. We wiant
money. A lot of money, money in
crores of rupees has accumulated in
“all the public sector industries. These
industries will slowly become ineffi-
cient. They will also close down
:one day. (Interruptions)

SHRI JAGESH DESAI: Three pr'i-
vate companies closed in the last sIX
months, and 60,000 persons have been
rendered jobless.

SHRI G. SWAMINATHAN: 1 do
not know. Even in the USSR Mf'
Grobachev says, “I am closing thém
down.” This is Gorbachev formula.
1 want to read one extract because 1
know  friends like him will ask me,
(Interruptions)
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Mr. Gorbachev went to the G-7.
He wanted loan, he wanteg money, as
we are asking for money from the
IMF. The Soviet Uniop is also try-
ing to become z member of the IMF.
Uitimately he gate crashed into the
G-7, the group of all the industrial-
ised countries. He asked for money.
He said, “My country is in a very
poor state of affairs.” I want to read
thig portion;

“The Soviets promised large scale
privatisation. Mr, Gorbachev was
prepared to offer a new blueprint
with more radical ideas. The West
wag hot ins:stant on time or com-
mitment on the privatisation but
on more firmer commitment.”

What the G-7 wanted from Mr. Gor-
bachev was a firmer commitment on
piivatisation, scaling doing of the
defence spending. ‘They put all
these conditions. With all these con-
ditions he wanted to accept it.

Now, he wants to go to the IMF.
This has appeareq in “THE HINDU”
of 27-7-1991. And official of the IMF
has said:

“I cannoi figure out what the
Soviets are doing. They du not
have g reform programme in place,
and they cannot have. They can-
not muster with the IMF.”

These conditionalities are put. Whe-
ther it is India or the USSR or any
other country...(Time bell rings)

Only five minutes, Sir. I have not
syet come to the points. ExCuse me.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): It will be diffi-
culy to allow you lo take five more
minutes. You conclude in g minute.

SHRI G. SWAMINATHAN: Iwil
conclude in two minutes.

Because there is no time, I  will

make only the points.

Sir, I find that g lot of concessions
have been given. Two conCesslony
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have been given to black-money hol-
derg.  To black-money holders they
say “last chance” every time. Every
black-money holder knows now that
he can accumulate black money. The
funniest part of it is that you can
give black money for housing, and you
are charged only 40 per cent. A regu-
lar income-tax payer whose income
is over Rs, 1 lakh now has to pay
50 per cent income-tax and also
8 per cent surcharge. But g man
who has accumulated black money
can go scot free by giving 40 per
cent. [ strongly object to this.

Another thing js regarding remit-
tanceg from abroad. Agaip I find
that remittances from abroad are
going to be allowed. Then they can
be given by gift. All the black
money from abroad will come. That
is the intention of the Government.

Ultimately, about the bonds, Sir,
1 will say only one word. You say
that they can remit through bonds.
There is no gift tax. There is no
income-tax. They can have interest
and all that. I was talking with a
NRI! in America, who has got a lot ot
money. He said, “I am not interes-
ted {0 invest because the dollar value
is going up. Suppose I give money
today at thie dollar value of Rs. 20
or whatever it is, tomorrow after five
yvears when the dollar value goes up
to Rs. 25, who will pay me that much
money?”

I find the phrase “exchange-rate
protection.” If by “exchange-r?te
protection” what you mean is protee-
tion of its value in dollarg according
to the exchange value after five
years, then, most probably they will
be interested, Otherwise, they may
not be interested in it.

There is no concession to the mid-
die clags in I.T. The same Rs. 22,000
ig there. The hon. Finance Minister
hag said that income tax will be nil
on Rs. 22,000 and that it will pe 30
per cent for income exceeding
Rs. 22,000 up to Rs. 30,000. Even
at the rate of 12 per cent inflation,
they should extend it to Rs. 25,000.
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There is thig injustice to the middle
class. The employees have ‘“B@eh
asking for raising this limit to Rs.
50,000. Sir, T want the Government
to give this concession to them.

About the tourism industry, they
have already said spoken about the
concession given to the tourism in-
dustry. I want 80(I) should be given
not only to the tourism industry but
also to small-scale industries.

The excise duty on the LPG you
have increase, You have increased it
on various other things including the
colour TV sets. The black and white
TV has already beCome obsolete, I
do not know. Everybody is now
going in for small colour TV sets.
Why are you objecting to their pur-
chasing to the colour TV sgets? I do
not know this,

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Please comclude.

G. SWAMINATHAN: Tamil
Nadu has requested on three
items and I would like to remind the
hon. Minister about that. One is
that we want Kanyakumari to be
made a free port. Hong Kong is to
be closed in 1997. You may allow a
free port for Kanyakumari.

SHRI V. NARAYANASAMY
(Pondicherry): Pondicherry also,

SHRI G. SWAMINATHAN: Yes,
Pondicherry also, but Pondicherry
and Kanyakumari should not clash.

For the mass transport system
phase-1, we want some more money.
You are giving only Rs. 12.5 lakhs
and it has to be completed very
shortly.

Regarding the Telugu-Ganga pro-
ject we wanted Rs. 3000 crores. Be-
cause Krishng water is also going to
come to Madras, then it will be Rs.
1,333 crores. For preservation, dis-
tribution and disinfection of water we
have applieq for a loan from the
World Bank. We request the Go-
vernment of India to immediately
take up the matter, because Madras
is suffering, You know the Cauvery
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water dispute is very serious. We
want to take up the case with the
World Bank and see that we get
money as early as possible,

SHRI JAGESH DESAI: One thing
I would like to say in the interest of
the nation. Mr. Swaminathan has
said regarding the bonds in dollafs:
T The value of the dollar will go  up
and on maturity it should be repaid
in dollar. Otherwise the people will
not be interested to invest in that
and we will not get the foreign ex-
change. If it is in dollars and when
it matures, you give in dollars so that
they don’t have to lose anything.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): It ig his calcula-
tion and his opinion. Others have
nothing to do with that. Shri Pra-
gada Kotaiah. (Interruptions) I have
already called the next speaker to
make his speech.

SHR1 PRAGADA KOTAIAH
(Audhry Pradesh): Sir, it has been
the accepted policy of the Govern-
mentl of India fo protect the hand-
loom industry agaifist the competi-
tiony of the mechanised sectors of the
textile industry. I have very care-
fully read the Address of the Presi-
dent given to the joint session of
Parliament. 1 have also carefully
read the Budget speech and the Bud-
get proposalg of our hon. Ministerot
Finance. [ have also reaq the Indus-
irial Policy. It ig very unfortunate
that no mention has been made in ali
the three documents about the pro-
posals to protect the handloom in-
dustry. What are the problemg ~of
the handloom industry? The hand-
loom industry is not a tiny industry.
It is not a small-scale industry, which
was started with just Rs. 75 lakhs
and was getting all sorts of facili-
ties from the Government. The hand~
loom industry ig the king of the cot-
tage industries. Even today it is pro-
viding employment to more than 20
million people, both directly and in-
directly, but no serious attempt has
been made to help it. Iy what man-
ner is the Government going to pro-
tec# 1?7 The basic problemg of the
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handloom industry are three. One 1s
that the supply of raw material at
reasonable and stable prices. To that
end the Government has done noth-
ing. The Government in the Tex-
tile policy have stated. “Special ef-
forts would be made to ensure ade-
quate availability of yarn ang other
raw materials at reasonable rates of
handlooms.” During the last four
years the prices of cotton yarn have
gone up 100 per cent. For instance,
405 count of yarn of 10 bundles lbs.
was being sold at Rs. 125 four years
back. Now itg price 15 Rs. 275.
What is it that the Government of
India have done? Normally the
handloom weavers pay 30 per cent
over and above the cost price of the
yarn in the form of reeling, bundling,
bailing, transport, freight, taxes, pro-
fits of mills and middlemen etc.
The composite mills use the yarn
spun in the spinning section for con-
version of cloth. This difference is
30 per cent. This has been establish-
ed by several committees—not non-
official committees—appointed by the
Government themselves What has
been done to remove the disparity in
the price of yarn used by the hand-
loom  weavers snd the composite
mills? Sir, we have been asking that
at least the hank yarn produced in
the mills be procured at a reasonable
and stable price and arranged for its
distribution to the handloom weavers.
All the while they have been subsi-
dising all other things except the
raw material of handloom weavers.
Government are giving paper at the
subsidised price to the consumers.
Government are giving sugar at sub-
sidised price to certain consumers.
Government are giving rice at subsi-
dised price to certain consumers. This
industry is a family-based industry.
This industry is a labour-intensive
industry. The handloom weaver does
not want thousansd of crores of
rupees or hundreds of crores of rupees
for modernisation of his industry. He
does not require any soft term loan.
He does not reguire any infrastruec-
tural facilities. His own cottage is
the factory. His own implementis are
used for training. His cottage ir the
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training institute. They do not want
any training from the Government.
But they are acquiring the skills from
generation to generation producing
the cloth and not only required by
this country but for exporting also.
Even today the handloom industry is
producing more than one-fourth of
the cloth required by the country for
internal consumption and also for
export purposes. Through exports,
we are earning more than Rs. 350
crores. We are only producers of the
handloom products. We are paying
tax on yarn. We are paying tax on
dyes and chemicals. We are produe-«
ing artistic products for export pur-
poses but incentives are being given
only to the exporters. But the pro-
ducer is gefting nothing in this coun-
iry.

With regard to excise duties, the
Minister was telling yesterday that
the proposals involved a revenue loss
of about Rs, 250 crores in a full year.
I was laughing at it. He said that he
expected that the benefit would be
passed on to the consumer in the form
of reduced prices. Sir, in 1986, the
then Textile Minister announced in
the Parliament that he would give
concessions on textiles in the form of
reduction of excise duty. Ultimately
Rs. 141 crores of excise duty conces-
sion was given. In 1987 there was a
further reduction of excise duty of
Rs. 300 crores. At that time, the
Minister told the Parliament that all
these concessions would percolate
down to the consumers in the form of
reduced prices. But the hopes of the
\Government were belied. But still
the same argument is being advanced
by our hon. Finance Minister. Gov-
ernment are allowing reduction in
customs duty for some people. But
how many of them are getting this
concession? The common man 1s not
getting this excise duty benefit or
customs duty benefit. In 1957, the
Central Government was able to con-
vince the State Governments to
replace sales tax by additional excise
duty. According to the agreement
additional excise duties are to be
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levied on cloth produced by mills and
also powerlooms. But are you levying
additional excise duties? Sir, let the
Finance Minister or the Commerce
Minister or the Textiles Minister
come with me. We will go to the
bazar. I will show two-thirds of the
mill cloth being sold in the form of
cut-pieces, in the form of pant-bits, in

the form of seconds, all suitable for * 4

wearing. They are cut according to
size. Shirt-pieces, pant-pieces and
other cut-pieces will be according to
size. Sari will be only of two pieces.
They are being sold free of excise
duties. Similar is the case with
powerloom cloth. I sent a represen-
tation to the Government. I sent a
representation to the present hon.
Finance Minister also requesting him
to consider levying additional excise
duties and normal excise duties on
mill cloth and bowerloom cloth which
have not been subjected to the levy
of normal and additional excise
duties. But I got a reply signed by
the Minister himself that the Govern-
ment was considering imposing excise
duties on handloom cloth. That shows
that the Minister could not find time
to look into the mail going even from
Members of Parliament. Some P.A.
or clerk writes a letter and places it
before the Minister and the Minister
blindly signs it. He has not looked
into the representation sent by me.
What did I represent? I represented
that the mill cloth in the form of cut-
pieces and the powerloom cloth
coming direct from the looms should
be subjected to imposition of normal
and additional excise duties. But the
reply I have received from the
Minister is that the Government
would examine the question of impos-
ing excise duty on handlooms. Sir,
this is the way in which our ministries
are functioning.

Some people may say, some econo-
mists may say, that the handloom
industry will die and there is no need
to help the handloom industry. But
it is not a fact. A fact-finding eom-
mittee, in the year 1941, went into
the question of handlooms and mills.
What did it say? The Committee
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headed by Prof. P. J. Thomas, referr-
ing to the competition from the
powerloom sector—there were only
15,000 powerlooms in the whole of the
country at that time-—said that if a
mill did not make profit, it would
automatically close down, but a hand-
loom would go on working helplessly
pecause the person concerned had no
alternative to earn his livelihood. Sir,
the handloom industry has been
struggling hard for survival. It has
survived during the last 100 years and
it will survive as long as our women-
folk stick to their traditional habit of
wearing the sari, thanks to Indian
women for keeping up their modesty
by sticking to the wearing of the
sari, a traditional habit. Therefore,
the handloom industry does not die.
It will survive. Do you want the 20
millions of handloom weavers to have
a very low standard of living? If a
worker is unemployed, the labour
department will run; the ministry
concerned will run; the factories
inspector will run; labour and indus-
trial courts will be there. But, in
Andhra Pradesh, more than 60 hand-
loom weavers died out of starvation
or by suicide because of their conti-
nued unemployment and prolonged
hunger. Was there any movement in
the Government? No, the Govern-
ment did not move because they are
in the rural areas. Nobody is worried
about them  because the handloom
weavers have no union to shout
slogans and make noise. The Gov-
ernment will come forward o help
those who are capable of organising
themselves, who are capable of shout-
ing slogans and making noise or those
who are having a powerful lobby in

Parliament. All those things are
iacking for handloom weavers,
THE VICE-CHAIRMAN (DR.

NAGEN SAIKIA): Please be brief

because there are 13 speakers from
your party.

SHRI PRAGADA KOTAIAH: Sir,
give me five minutes and I would be
able to complete my speech. Although
this is a very big industry yet it has
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been ignored and it has suffered a lot.
20 million people all over the country
are suffering.

(Time bell rings)

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): You please con-
clude within three minutes.

SHRI PRAGADA KOTAIAH: Sir,
Pandit Jawaharlal Nehru, in the year
1950, accepted the principle of reserv-
ing certain items of cloth for the
handloom industry. Not now, but it
was in the year 1950. The first noti-
fication was issued on 15th April 1950.
But unfortunately that notification
was struck down by the court, During
the last forty years, notifications were
being issued but the mill and the
powerloom financiers went to the
courts for obtaining stays. Ultimately,
we could not get any benefit. I am
also a handloom weaver coming from
a traditional handloom weaver family.
We could not get the benefit of reser-
vation. Ultimately, a law was enacted
in the year 1985. The Government of
India appointed a study group on our
representations. They went into the
whole question and said, we shall
have an independent legislation and
all the reservations to be made to the
handloom sector, shall be included in
And that Act should
be included in the Ninth Schedule of
the Constitution to avoid litigation.
But that has not been done. An Act
was passed, a separate notification
was issued but that was stayed by
the Supreme Court in 1986 and till
now, they could not do anything.
What I am requesting the Govern-
ment is, the Act should be amended
to include the items of cloth reserved
for handlooms to ensure provision of
continuous employment to handloom
weavers and that the amended Act
should be included in the Ninth
Schedule of the Constitution.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Mr. Kotaiah,
please conclude because there are 13
speakers from your party.

) SHRI PRAGADA KOTAIAH: I will
Just conclude. Now I am referring
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[Shri Pragada Kotaiah]
to the figures of the Budget proposals.
They have provided Rs. 257 crores for
the handloom industry out of which
Rs. 136 crores are intended for subsidy
on ‘Janata Cloth’. It is a consumer-
oriented scheme. The entire subsidy
which is being given on Janata cloth,
goes to the consumers but unfortu-
nately they show Rs. 138 crores in the
handloom weavers budget. After
deducting that, what is the amount
actually intended for the benefit of
the handloom industry in the form of
plans, schemes ete.? Tt is only Rs. 85
crores. If it is divided among the
families of poor people, it will be
Rs. 171 per family. The amount ear-
marked for the handloom industry is
Rs. 257 crores out of which Rs. 136
crores are intended for subsidy on
Janata cloth and the remaining
amount is only Rs. 85 crores that is
intended for the benefit of 20 million

people. If we divide that, it comes
to Rs. 170 per family, But, Sir, the
2.00 P.M.

Government are running the National
Textile Corporation with 124 mills,
out of which 105 mills are nationalised
and 9 mills are managed by the Cor-
poration and for which they are
spending Rs. 424.11 crores, Can you
imagine...

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Please conclude,

SHRI PRAGADA KOTAIAH:
Kindly give me one minute and I will
conclude. See, for an industry pro-
viding employment to 20 millions of
people the Government have provid-
ed Rs. 85 crores, but for an industry
taken over by the Government having
124 mills with a  work-force of 1.5
lakhs they are spending Rs. 42411
crores. For each family it comes to
one lakh, thirty thousand and one
hundred rupees. That is how the
Government is protecting the cottage
industries. The workers of the cot-
tage industries are suffering very
much. Something has to be done for
their welfare. Our Prime Minister
is a soholar, a knowledgeable states-
man and a friend of the poor. The
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Government have to  consider all
these things and give protection to
the workers of the handloom indus-
try, who are actually suffering in
this country. Thank you.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Shri Hiphei. I

think the Members from the Congressi

Party will have to be very careful of
their time  because there are 13
speakers and the time left out of the
allotted time is not more than iwo
hours.

SHRI HIPHEI (Mizoram): Sir,
thank you very much for calling me
to speak. I also thank you because it
gives me a chance when the House is
thinly populated and I also thank you
for pronouncing my name very cor-
rectly “Hiphei”. Sorretimes my name
has been wrongly pronounced parti-
cularly by those prople who are
working with All India Radio and
Doordarshan. They used to pronounce
“Hiphe”. Henceforth, it may kindly
be pronounced correctly.

Sir, before I come to the point
regarding the Budget, I would like to
support the hon. Finance Minister
because he has rightly dedicated the
Budget to the inspiring memory of
late Shri Rajiv Gandhi. Sir, this is
for the first time I speak after the

brutal  assassination of Shri Rajiv
Gandhi. So, I would like to speak on
this. The brutal assassination of Shri

Rajiv Gandhi shocked every indivi-

dual of India, it shocked the whole

nation, it also shocked the whole
world. Sir, he died at a time when
we needed him most. India was res-
pected and esteemed by the world
under his dynamic leadership. To me
he was one of the brightest stars
the world’s political horizon of these
times. He was not only a great
leader, but also a great friend of the
down-trodden and the tribal people of
India. Sir, particularly we, the tri-
bals in the north-eastern India, loved
him very much, respected him very
much for he loved us first, he cared
for us first, he attended to our needs

()
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first. We loved him very much., He
came to Mizoram many times. He
uvsed to stay in a very remote area.
He spent a whole night in an interior
village with us, We gave him the
best protection that we could give.
Every garland and every thing that
was handed over to him was properly

"Wchecked by the security personnel.

Had the same method been ,applied
on that fateful night, his life would
have been saved. But it was not
done. Many of us, I think, Sir, are
ready to die on his behalf., But none
of us could represent. He could only
represent us, He died for the nation;
he died for democracy; he died for
secularism. So, those assassins, those
conspirators behind the assassination
are the enemies of the nation, are the
enemles of democracy and are the
enemies of mankind. I condemn
them. Now, today his handsome face,
his smiling face and his well-built
body—physical body—is no more
with us. Sir, his ideologies, his
policles for a united India, for the
welfare of the downtrodden people
and for the. welfare of the tribal
people are going to be pursued. My
sorrow, my lamentation and my
sympathy are with the bereaved
family. The only thing that I can do
1s to pray to Almighty God for their
comfort.

Sir, coming %o the Budget, being a
layman I do not have any statistical
figures, but I would like to point out
a few points in a broad way. India
is a very old nation but a young
country. It is only 44 years old. But
it has been a respected country; it has
been a fast developing country, Our
economic position has never been so
bad as it is today. We have been
following the  policies adopted by
Shri Jawaharlal Nehru. The policy
of socialistic pattern of democracy
makes India very great, very honour-
able. We had the confidence of the
world in our economy for the last
many years, 42 years, but today that
has been lost. We have lot completely
the confidence of the world in our
economy. There is something wrong
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and that we have to set right. I am
not going to give the details of those
defects. Our hon’ble Finance Minister,
who is a doctor in economics, has
given some reasons that led to the
downfall of our economy. I am
confident that under the leadership of
our learned Prime Minister and our

Finance Minister, Dr. Manmohan
Singh, our sick economy will be
redeemed; the lost image will be

regained. Today India has become a
sick couniry in economy. It is to be
healed. In order to restore our lost
image we have to adopt, as has been
rightly said by the President when
he addressed both Houses of Parlia-
ment and as-has been rightly said
by the Finance Minister a very
had and unpleasant decision.

[The Vice-Chairman (Shri Bhaskar
Annzji Masedkar) in the Chair]

In order to rebuild our economy we

have to swallow even bitter pills.
It required, we may have to under-
gec a minor operation so that the
Indian economy is rebuilt, It is
wisely said: “We have an hour to

suffer, a life time to live”. So, we
kave to adopt unpleasant and hard
measures so that we are able to re-
build our economy within two or
three years.

A very importani point that has
been left out by the Finance Min-
ister, very important in Dbringing
down the image of our economy, is
the law and order problem. When
you say law and order problem, it
becomes 3 political problem. Today
we call it a law and order problem.
Tomorrow it becomes an insurgency,
and then a secessionist movement.
Unless this law and order problem,
unless thig political problem, is nip-
red in the bud, tomorrow it will be-
come a major hurdle in the nation’s
progress and that will cost us huge
amounts of money. Today how
much money has gone into the hands
of the underground people? How
many hanke have been looted and
how many shops have been looted?
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[Shri Hiphei]
Huw much amount has been forcibly
coliected? Tliose elements, anti-
social elements, are collecting huge
amounts of money which are not
atcounted for in our Reserve Bank.
So we have to solve thig law and
order probiem. [ would like to give
you one ocxample. Some years back
the Darjeeling Goikhaland move-
ment was there. That could have
been solved .mmediately if District
Councils were given in time by the
Government, Tez gardeng were
badly affected. The nafional eco-~
nomy was badly affected. Only after
consideraple damage took place did
they solve the problem. Solving a
problem after we spend huge amounts
of money is of no use. We have to
solve the problem in time. I would
glve you One more example. In
Mizoram trouble started in 1966.
There was a teaching that Mizos were
not Indiang and Mizoram was not
part of India. Jt was a secessionist
movement. The movement declared

independence in Mizoram. That
should have been solveq in time. But
timely action was not taken. We

brought peace to Mizoram only after
twenty long years. For that our
Chief Minister Shri Lalthanhawla
had to sacrifice his chief ministership.
I had to sacrifice my ministership in
order to give room to the rebel lea-
ders. We had done it . I ask: How
many national leaders have sacrific-
ed their ministership, their chief-
ministership, for national integration?
This is not only for Mizoram, but it
is also for the entire nation. Now
peace hag been brought to Mizoram.
Mizoram has become one of the most
peaceful States in India.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. Hiphei, yoy have to conclude
now. :

SHRI HIPHEI: Yes, Sir, I have just
got g few more points. But was that
appreciated? It was not appreciated,
Sir. I would like to bring to your
notice g particular thing, On  the
night of 29th and 30th April a cyclo-
nic storm hit Bangladesh. This storm
affecteq Mizoram too. But the then
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Prime Minister visited Bangladesh
and did not visit Mizoram. No lea-
der from the Centre visited Mizoram.
Mizovam ig in India and yet nobody
visiteq it. Seven persons were kil-
led and more than 15,000 houses, both
private and public were damaged.
Over 500 buildings of the Public
Works Department, 400 kms of road,
104 kmgs of transmission lines were
damaged. We approached the Cen-
tral Government for assistance. But
we were given no assistance. The
estimated cost of damage Wwas
Rs. 36.16 crores. But, so far, irom
the Centre we have been able to get
only Rs. 10 lakhs at the first instance
and later Rs. 27.50 lakhs. The total
comes to Rs. 37..0 lakhs whereas
our demand was for Rs. 36.16 crores.
Sir, I am constrained to mention in
this connection that the tribal people
of M.zoram feel neglected by  the
Centre at this hour of tria] and tri-
bulation. 1 would like to appeal to -
the Central Government, I would like
to request the Prime Minister and
the Finance Minister, to extend thewr
belping handg to the State of Mizo-
ram urgently. 1 fully appreciate the
constraints of funds at the national
level. But the suffering and pain of
the Mizoram people will I am sure,
justity further scaling down of ex~
penditure in some non-essential gec-
tors and providing that fund to the
poor and needy State of Mizoram.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please conclude.

SHRI HIPHEI: Sir, the Budget
has been prased and criticised, We
are sitting here together to  either
praise or oppose the Budget, Butl
would like to take the opinion of the
neutral people. I would like to quote
some of the comments made by the
neutral people. I will just read out
the headlines, Sir. “Industry  wel-
comes” Budget proposals. Positive
response from the trade bodies. The
other is, “Tax expert-lauds the Bud-
get.” These are the comments made
by various people. This shows that
our Budget proposals are not bad
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and that they are acceptable. Sir,
let me quote.

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
You need not quote them. You may
show them to the Finance Minister if
yoy want.

SHRI HIPHEI:; It is not my opi-
:“nion. It is the opinion of neutral
people, and it is their comment. I
can say that our Budget though not
satisfactory, is acceptable in order to
re-build the national economy.

Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Shrimati Chakravarty. Please con-
clude in five minutes.

~ SHRIMATI BIJOYA CHAKRAVAR-
TY (Assam): Thank you, Sir,

" Sir, the Budegt remindg me of the
story of a poor Brahmin and two
thugs’ and a goat. The story is well
known. I wil] not narrate it. Here
the two “thugs’ very skillfully deceiv-
ed the poor Brahmin by convincing
him that he is carrying a donkey. I
want to say that I must commend our
TFinance Minister for his seemingly
pragmatic approach to the Budget.
But all his fine argumentsg simply
bear testimony to the inherent weak-
" ness-of-fiscal policy of the Govern-
ment as presented by the way of
Budget, Al] these fail to convirce
the people. Of course, we cannot
expect a balanced Budget at this
time. But even though we might ex-
pect something better, yet I fail to
upderstand why the Finance Minis-
- ter has dedicated his Budget to a de-
parted leader. It is bh's personal
view. I have nothing to say in this
matter. I do not think this dedi-
cation will ease the terrible situation
ereated by acute price rise for the
consumers. This sentimental ap-
proach cannot mismarjse poor con-
sumers. The bending backs of the
lower middle classes gnd the  poor
.people cannot be straightened by an
emotional . approach.
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The Budget represents the fiscal
policy of the Government. Now we
are a nation unjversally accepted as
a pauper. We have informed the
world by selling our reserve gold to
show to what extent, to what
low, we can climb down. AIl this
hag- happened because of pursuance
of wrong economic policies. Even
by selling gold what the Govern-
ment will achieve? This is not a
permanent solution. It is only a
stopgap measure. In July we have
drawn another amount of Rs. 220
crores form I.M.F. It is not with-
out conditions. Conditional Loans
have always a humiliating effect on
our nationa] prestige.

I want to put a'question to the hon.
Minister: If these loans can produce
an operative economy? All these
years the Government did not en-
courage entrepreneurs across the sea.
How can you expect that foreign in-
vestment will lift us from the mo-
rass of the economic disorder that
we are facing today? Even if it
‘happens, at what cost? Wil there
be a flow of money from across the
seas for all the time for all the pur-
pose?

The aim of the Budget is to have a
provision for the eradication of po-
verty. But what have we seen with
this fisca] policy? With thig fiscal
policy can we achieve the desired
goal, that is to say, the eradication of
poverty? T don‘t think we can ach-
ieve it. Instead of driving out po-
verty, probably the Minister is going
to throw out the poor from the couyn-
try.

The major problem that is facing
the country is one of the price-rise.
According to the index shown by the
Minister, it is 13.40 per cent. But
from current data I got that it is 14
per cent. T am subject to correction.
The price of every item is sky high.
Just before the introduction of the
Budget the price of every essential
commoditv went up and certain goods
were in short supply too. After the
Budget there is a-further rise in pri-
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(Shrimati Bijoya Chakaravarty)
ces. So this is an inflationary Bud-
et. We have seen that the prices
of railway transport, fertiizers,
power, fuel and other items Thave
been increased. The enhancement of
prices of these items has given rise 130
rise in prices of other articles. This is
what has happened today. Everyday
we are seeing a new price rise. 1 think
there is a competition amongst the busi
nessmen, industrialists and retailers
1o raise the prices of their items 1
would like to ask the Finance Minis-
ter, what has this fiscal policy given
to the buyers? The position of buyers
is the same as before, How does the
Finance Minister hope to bridge the
gap between the buyer’s capacity to
pay and the inflationary pressures
that are there in the country? I do
not know how far you will be suc-
cessful. What have we seen all these
years? There is nothing but a glaring
regional imbalance. and it is more so
in the north-estern region, including
Assam already transport is a major
criterion for an all.round economic
development. But it is very much
lacking in that part of the country.
So T would like to urge upon the Gov.
ernment to allot a major amount for
an all-round development of trans-
port in the north.eastern region, in-
cluding Assam. We have raisel this
issue many times in the House,

Members from the north-eastern
region have asked for a BG line up
to Tinsukhia. This has not been
done even after 40 years of indepen-
dence.

There are other proposals which

have been approved by the National -

Front Government. One is the fourth
refinery, controlling of Brahmaputra
by constructing the Sibenseri dam,
gas cracker project and Central Uni-
versity. 1 hope that all these will be
included in the Eighth Plan. There
is abnormal rise of unemployment
problem in Assam Not to speak of
general graduates thousands of Engi.
neering graduates, Doctors are unem-
vloved in Assam. There are more

than 20 lakhs unemployed youth in °
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Assam. If one region is not properly
developed, it will tend to cripple the
whole nation. If the Finance Minis-
ter thinks that India consists of only
of some parts, then 1 have nothing to

say.

I would like to remind the Finance
Minister to keep sufficient funds aside
for the purposes of women. You know
that women warking in the unorgani
sed sector, in Handloom in fields, etc.
are the worst exploited people in the
country, Government should pay at.
tention to the problems of women.

With these words, I conclude.

SHRI ANANTRAY DEVSHANKER
DAVE (Gujarat): You have not said
anything about Rs. 100 crores for the
Rajiv Trust.

SHRIMAT! BLJOYA CHAKRA-
VARTY: If it is used for the purpuse
of a private person, I object. But if it
1s used for the development of the
country, T have no objectlon,

o IRl  SANTOSH BAGRODIA
(Rajasthan): 71 support the hon.
Finance Minister for his reasonably
satisfactory Budget under the cir:
cumstances given in the country. But
I do differ on some points.

There is no doubt that never has
India’s prestige been so much brought
down as during the last 17 months
with two irresponsible Governments
at the Centre. We ourselves announc-
ed that we have been insolvent,
while we were not. The country has
not mentioned 18 billion dollars of
gold in the country, We have not
mentioned 12 billion dollars of silver.
It is difficul{ to estimate the foreign
exchange in the private sector of the
country. But even this figure could
easily be 30 million dollars, making
112 billion dollars. Qur total foreign
debt has not been more than 80 bil.
lion dollars. The only difference is
that this was not in the State coffers,
But that does not make the country
Insolvent.

Sir, while discussing the Budget,
the most important problem of the
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country 1s population. Unfortunately,
the Finance Minister has not thought
of any policy of population controf
like some kind of incentive or some
kind of disadvantage to a couple with
two or three children or one or two
children, because no kind of compul-
sion has worked in the past and 1s
not going to work in the future. So
if we can have some kind of economic
rolicy on population control even at
this stage, I am sure the Budget will
become more purposeful in the pre-
sent circumstances.

Another point on which I strongly
differ with the hon. Fingnce Minister
is that there is no scheme for employ-
ment increase On the one hand, po-
pulation is increasing, on the other
there is no scheme for employment
increase. When we think of new,
modern technology, T can say from
experience that industrialists are
thinking of areas where no labour is
required. We spend Rs. 20 crores for
a particular project. The finances are
given at a lower rate of interest In-
vestment (allowance or depreciation
and al] benefits under the taxation
system are allowed. But the total em-
ployment is only 2000 or 2500. Where
is the policy in this Budget which
gives benefit to anybody who puts
up an agro-based industry like tea or

_coffee or jute or many other agro-
based industries where employment
opportunities are immense and in-
dustries which are essential for the
country also? There is no benefit for
such industry. This must be consider-
ed so that at least the income-tax is
reduced for such industries. May be
some other benefits can be given
whereby the rate of interest is much
lower than the other industries where
finances are required at a much
higher level We can also decide
when we discuss about this that if
somebodyv is investing in an industry
with employment at the level of Rs.
20,000 or Rs. 30,000 per employee, his
‘taxation should be at a lower level.
And if the employment is at the level
of Rs. 1 lakh or more, there the taxa.
tion has to be different Some kind of
a scheme for employment-oriented

[30 JULY 1991]

(General) 1991-92 446

industries must be introduced. And
when T talk of this kind of taxation
for employment-oriented industries, 1
would like to draw the attention of
the hon. Finance Minister to a parti-
cular dilemma faced by some indus.
tries at the moment. The DGS&D has
introduced a system by which only
those who export will be given the
DGS&D orders. On principle, it may
be right But, Sir, some industries
have been put up in backward areas
for regional development, These in-
dustries do not need any foreign ex-
change. These industries use only the
local raw material. Here T want to
be specific about the jute industry.
There are a number of jute mills
which are up-country mills which
make only sacking goods and which
have been established only for local
development and which have been
established for producing things
which are used by the local market.
And if they are forced to export, and
if they do not export they are asked
to close down, then, I think, we will
be disturbing the entire concept of
regional development and self_suffi-
ciency in the country. This matter
should be taken up seriously before
it affects the up-country jute milts
in the country.

Sir, a small remark has been
made, a hue and cry has been made
even by our Leader of the Opposition,
and the hon. Member who spoke just
hefore me also mentioned about the
donation or subscription of Rs. 100
crores under the Central Budget for
the Rajiv Gandhi Trust. In fact, yes-
terday one of the Members compared
it with some other Trust created in
Maharashtra. It only shows, in my
opinion, that there is a lack of broad-
mindedness. There is little compari.
son between the Trust floated in
Maharashtra and this one because
this particular Trust has been created
because of tremendous public demand,
and for an individual for whom Rs.
20 crores or Rs. 100 crores of donation
by the country is just a small bit, We
have also to see what is the purpose
of that 'TTrust. This is a universal
practice that whenever a Trust is
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created, the name of some big leader,
very popular leader is given. And the
State Government or the Central Gov.
ernment can always help this kind of
a Trust for further development of
the society. What is wrong in this? In
fact, T would like to appeal to the
hon. Finance Minister that an amount
of Rs. 200 crores is insignificant in
today’s context and that this entire
Rs. 100 crores should be given in the
first year itself.

Our Finance Minister...(Interrup-
tion)

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJ; MASODKAR):
He is not yielding. Please take your
seat. '

At HTATT TaUET ]| ;7
gar wr § & § ¢ Ay A
FT QW § 1 AT A w0z afvg
r & & w0e DfSw, AT FTE
faedg i 21 &) %3 W@r o
fr mfas foafy o 1

SHRI SANTOSH BAGRODIA:
Can I have your protection, Sir? 1
am not yielding.

THE VICE_.CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
You please go ahead.

SHRI SANTOSH BAGRODIA:
Sir, T am now coming to another
point. On the question of borrowing,
there was a hue and cry that we are
taking money from the IMF. There is
nothing wrong in borrowing money.
As a hard-headed businessman, I ex-
plain this in a simply way without
the technical jargon of an economist
that borrowing in principle is all righ; if
you can repay not only the interesy and
the principal put also create 5 reserve out
of su-plus. Thais is how growth ig done in
all countries. When voy borrow in
rupses we should be able to earn rupees.
Similarly, when vou borrow in foreign
currency you should be able to
earn foreien currencies. When T talk of
earning of foreign cu-rencies the deposits
fron NRIs are not earnings.

Whatever T am able to export is my
earpings, 'This is here that I have my dis-
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agreement with tae hon. Finance Minister.
The hon. Finance Minister hag very right-
ly said that the country has never faced a
crisi of this type. T Finance Minister
has rigatly said that he will have to go to
a period of threg years of austerity and
living within our means, He has also as-
sured to put the economy on rails if we
can follow this policy consistently for
three years. But he has not mentioned hoy

is he go'ng to earn tne foreign currencywge

which will be needed to repay the ad-
ditional loans which he is taking from the
IMF, He has already drawn a very grim
picture of the heavy external debts on this
country, I would have been satisfied if
there would have been a difference in ap-
proach.

The right approach would have been,
in my opinion, if the Finance Minister
would 'mave given this augusy House as to
his projection of the world exports after
the end of austerity period of three years.
Let me tell thig august House that India
had 2 per cent share of the total world
exports about 30 years ago. It has been
going down steadily. I; has gone down to
half per cent. The Finance Minister has
nowhere mentioned as to what efforts he
is going to make to regain thig share. He
hag not committeq and no¢ even given his
projections as to whether we will regain
the entire share in the next three years or
we will regain ag least a part of it,

Let us see at our neighbours. China is
of 5 large size than us and have a dif-
ferent type of political structure. There
have been other smaller countries like
Formosa, Korea. Indonesiz and now even
a small country like Thailand who are
taking a large slice of the world exports.
Why are we failing. The total exports of
India are still at 17 billion dollars. China’s
exports are 54 billionn dollars. How are we
going to bridge this gulf? At least we
have to change our total perception. We
will have to talk in terms of our
share of the world ~ exports. Com-
paring the exporty in rupees
vis-a-vis last year does not help because
our base itself is so low. The world is
running very fast. Unléss we increase our
pace, we will be lefy behind in this race
and become irfelevant, Expor; is not an
easy job, ’
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Let us cxamine exports now at micro
level of textiles. This represents about 29
per cent of our exports, Now let us see
the scenario of the world exports of tex-
tiles. Our share about 30 years back was
14 per cent of the world exports of tex-
tiles, It has come down to 2 per cent. Now
let ug see what our neighbouring coun-
tries have done. China has increased its
share from 1 per cent to 8 per cent.
Soutyy Korea, Formosg etc. they all have
increased their shares to around 6-7 per
cent. Japan deliberately brought down ifs
share from 15 per cent to 7 per cent be-
cause they started applying their
minds .to more profitable areas. Even
a small country like Thailand has now
1.75 per cent of the world exports.

Our whole approach has to be change-
ed. Why are we failing in textiles? It is
because we are not able to compete on
the quality front. Price is no our major
problem. Our problem is qualily. I can
tell you from hard ground realities that
other countrieg are much more hard-head-
ed than we are, Textile is a generic word.
Textile has to be broken up into a; least
50 areas like cotton yarn, cotton fabrics,
cotton processed fabrics, polyester viscose
yarn, polyester viscose fabrics, viscose
yarn, viscose fabrics, cofton garments,
polyester garments, Now, even rich coun-
tries of Europe for whom textiles have no
meaning, maintain the production data of
important countries, their consumption,
their share of world export. None of these
datas are availablg in this country. We
have a huge Planning Commission, a fhuge
Textile Ministry, but if I ask them, “please
give. me the production of polyester vis-
cose yarn of France, Germany, Italy or
America,” they have no data, If 1 ask
them ~ whatis share of the polyester
viscose yarn  of  this country
in the world production, they
have no data. Now, unless we have
these data we will miss the opportunity.
National data is not enougp if we want to
become a global player.

When you see the ground realities in
textiles you find that the garments of
China are much higher than ~ Indonesia,
Garments of Indonesia sell even higher
than India. W, are practically at the
lowest level in garments, When one goes
into the detaily as to why this is so it is
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because while we have invested lot of
money in the top managers, we ‘nave

teained them in MIT ang Harvard, there
is not a single workers’ training institute
for textiles in this country. Thig Ppoor
worker does not have a vision of the total
textile industry. Most of India’s problems
in exports are that a worker mixes one
count with the other count, because he
does not have any concept. In France and
Germany I have seen thag students who
are not found fit for higher studies after
higher secondary at the age of 19, 18 or
17, are sent to the textile training schools,
Foy two years they are given classroom
training and after that those who are
found to be very intelligent are given an-
other two years training. When such
workers run French, German and Italian
textile mills and we have to rub our shoul-
ders with those ynits, it is impossible to
do so unless we change ouy whole attitude.
I know that lots of talks are being done
for workers traiming, for workers uplift
but actual bold decisions are not being
taken, We have still great strengths, Our
worker still gets not more than 8§ per cent
or 9 per cent of the wageg an European
worker gets. Our engineers get much less
than what an European engineer gets, still
we arg not able to export.

While T am taking today in this Par-
liament, the European Economic Com-
mission at Brussels is delivering a ijud-
gement againgt anti-dumping enquiries for
syntheic spun yarns. What has the Gov-
ermment done? Is there a separate cell for
fighting these  anti-dumping enguiries?
There i3 none. I can tell you from my
first hand experenec that we have mdde
a mess of anti-dumping cases. These
cases are fought in legal courts and they
cost crores and crores of rupees. Our
Export Promotion Councils are just not or-
ganised to be global. They will have to
be made global, Obviously, I cannot go
into mucp greater detaily but there is lot
to be done if this country has to avoid
another calamity after two years  when
the time comes for repayment of ‘these
loans. ..

THE  VICE-CHAIRMAN (SHR1
BHASKAR ANNAJI. MASODKAR):
Your time is up already. How much more
time will you take?



451 The Budget
SHRI SANTOSH BAGRODIA. I was
told that I can take 20 minutes,

THE  VICE-CHAIRMAN (SHR1
BHASKAR ANNAJI MASODKAR); You
have taken 14 minutes already. Actually
in the allocation of time, 13 minutes have
been allotted for each Member of your

party.

SHRI SANTOSH BAGRODIA: 1 will
try to be concise.

When we became independent, the
country had no infrastructure, It  was

necessary to protect India’s industry from
ruthless competition of huge giants of
the world. But once we had  grown
adult, this protection Should have gone,
The country  unfortunately  started
with a very right concept but while im-
plementing these concepts w,e aAve miser-
ably failed and in that process all of us,
the industry, bureaucracy, the politcal
structure, have made this country 5 very
soft State, We will have to become &
hard State in order to rub or shoulders in
fierce competition of the ruthless markets
of the world,

T am in agreement with the Finance
Minister that the State should not take
the responsibility of areas fike stell-mak-
Ing, arcas like drilling; all such  areas
which can be entrusted to the private sec-
tor should be passed on to them. It ig
definitely moré involved than the pub-
Yic sector but they are nowhere  near
International efficiency,

" There was nothing wrong with  the
principle of a socialistic State. The dis-
paritics in this country had to go down
?nd wherever you make experiments the
Implementation is as important as the

co_ncept. In the process of implement-
ation, we have founded an economy
based on very t%igh income taxes.
I need mnot say that Governments

after _Governments have formed com-
mittees to find a panacea for curbing
this heavy evasion of income tax. The
wholg Vindustrial and commercial econo-
my of this country is based on thig black
money, This money is not so black as it
is made before the layman. And when
we talk of unearthing black money, our
F.mance Minister has not been able to
give us any definite programme for
unearthing black money, other than
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threatening that unless this is dome by
these moneyed people, there will be

more punitive action. Even there
was a question on the 16th by
Shri Pramod Mahajan and myself

on this matter as {0 how are .you
going to unearth black money, and the
Minister only gave an account of the
system of survey operations, searches and
seizures in depth valuations. But this
way we are mot going to bring out the
black money. The reality is that very
hard decisions are required to be taken,
There are Schemes of disclosures but in
my opinion these are not going to help
in unearthing black money. Wg pave
failed to implement, in principle, our
decisions to unearth black money in the
country. Never had any Government
fmposed such indirect taxes like the one
in this Budget, This dependence on in-
direct taxes, which we have failed to im-
plement in principle iy a wrong decision.
Can yon build a fund international compe.
titive economy where an industry is com-
pelled to spend a substantial portion of
their time in creating black money, then
keeping accounts for it and then plough-
Ing it back or spending it lavishly? A
structural change in our approach on di-
rect taxation—a departure from the tax-
atfon from the earning point to the spen-
ding point, not by excise and saleg tax,
but by expenditure tax—is needed. There
was austerity in this country’s culture, We
have changeg this gusterity to lavishness, Tt
would not be very difficult to bring an at-
mosphere of austerity provided we, at
the top, set the example, Unless the Min-
isters and the MPs set an example, 1 don’
think austerity would come to the
country.

Imposing expenditure tax on the
air-conditoned restaurants is just a cos-
metic. We willhave to be ruthless with
ourselves. Never was there this opportuni-
ty to create an atmosphere of austerity.
The people of this country have always
responded in times of emergency. This
Is an economic emergency. If the people
at the top give the right call, the public
will respond,

When we talk of devaluation, the post-
operative care is as important ag the de-
valuatlon itself. ¥ do not know whether
the Minister is taking enough steps in re-
gard to post-operative things here. There

i 4



" 453 The Budget

is a strong rumour in this country that a
third devaluation is likely to come. If the
Government can give an assurance that
there will not be further devaluation for
another one or two years the orders for
" exports will start coming in, Otherwise,
the buyers all over the world feel that
they could wait for some more "time to
sec if there will be any further devalua-
tion. Hawala rates will go high. Probably
it would be better if we make it a free
currency. The real value of the rujee will
be introduced in the world market, This
point may be considered because the pur-
pose of the devaluation is not fully achie-
ved as it is supposed to have been,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
. Please conclude. You had already
taken 20 minutes. You are taking your
own party’s time,
SHRI SANTOSH BAGRODIA: 1 will
take only one or two minutes more...
T compliment the Finance Minister for
reducing the expenditure in  these
hard days. I also wish the Finance
Minister ig  really tough  with
the Ministeries. Otherwise, this
will not be a good Budget but, finally, it
will land into 20,000 crores of deficit. The
Finance Minister has said on 29th July, “T
think, you have to give us a period of
time. 1If you think that the inflation could
be brought under control immediately, this
is not correct”. I fully agree with him.
But I would fike to know what is that pe-
riod of time. e had also  mentioned
that he would make the tax system simple
credible and rational which makes us
think tha; honesty is the best policy. I
would like to know whether the Finance
Minister has got any scheme. The present
tax structure is so complicated.  When
1 write to the PRO of the Income Tax or
the Customs or the Excise to seek clarific-
ationg regarding the tax to be paid and the
time within which it has to be paid, there
is no reply. Then, we have to follow the
advice of some consultants who make their
own advice and, in the process, something
goes wronig and they try to evade it. Then,
corruption develops. I request the Finance
Minister to introduce a new system where
the PRO is bound to reply within a spe-
cified time. With these few words, I con-
clude. Thank you, Sir, for giving me the
opportunity to speak,
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SHRI CHIMANBHAI MEHTA (Guja-
rat): Mr. Vice-Chairman, Sir, most of
the points in regard to the Budget have
been covered by opposition as well as
ruling party Members, either in favour
or against. Therefore, my  attempt
would be not to repeat them, but to
concentrate on one or two points and,
relevant to them, there may be some
supplementary points.

The Government and ruling party
Members have said inside and outside
the House that they are for a consensus
approach. I welcome this attitude be-
cause there is need for consensus in the
country, at least, on vital economic
matters. The crisis is there. Nobody is
disputing it. But we canmot  discuss
these things in detail in this House or
in the other House. The Budget reflects
our philosophy political and ideological,
add concretises, in economic terms, our

approach.

I was happy when the Finance Minis.
ter said in the morning that the Budget
would not be inflationary, but it would

_be disinflationary, Well, very good.

9f it happens, it will be a good news
for our country. But can you bring
down prices? And how? We can dis-
cuss it in the House in a very general
way, in a manner of dialogue. I will
bring out one figure. You will bring
out. another figure, There will be diffe-
rent strategies. It may not be fruitful.

Now, the important question is, how
to increase exports? Some say that ex-
ports won’t increase. Some others say
that exports would increase. Which are
the areas where exports would increase
and which are the areas where they
would not increase? Some Members
have criticised the Budget saying that
it. would not accelerate and push up the
growth. rate. How to do it? .This is a
very vital job, I may give some views
and the Finance Minister, if he gets time,
may reply in a general way. But weuld
How can we reduce
the external debt? It is mow around Rs.

-2 lakh crores. The internal debt is also

considerable. One-third of our Budget
goes for paying interest. Can we reduce



455 The Budget

(Shri Chimanbhai Mehm]

the debt? In what way? Here, I would
suggest that the Finance Minister should
constitute -a standing Commitee of Mem-
bers of Parliamen; to monitor our eco-
nomy -regularly. We can exchange our
views and also suggest corrective steps.
These are wvery important questions. 1T
hope, the Finance Minister, while replying
to the debate, would clarify these things,
If he does so, this Budget discussion
would have been really fruitful. Other-
‘wise, we will be merely making speeches
and they will be appearing in the news-
papers. When we talk of a countries
approach, we have to work out the
modalities.

We have not yet discussed the new
industrial policy and the trade policy.
But there is a reflection: Both these
documents require 2 thorough discus-
sion. Largely the controversial point is
51 per cenmt foregin participation. Al
though the industrial policy document
has taken some care of this aspect there
are .some conditionalities. It js not that
they just come in. How mueh they are
going to earn in foreign exchange and
_bring here, that is also one of the major
component of 51 per cent foregin parti-
cipation, but whether it will be honour-
gd, how it has to. be done. what are
. series of industries that .are likely to
come in-—of course, you have given de-
tails in annexure II—all these questions
require a thorough discussion.  About
the .trade policy also, whether this 30
per cent REP benefit will boost up ex-
port or mot, whether it will create
another avenue for black money, ali
these issues are there to be discussed.

Having made this observation T want
to come to one vital point. We are
going to have a budget of around rupees
one lakh thousand crores, Rs. 70,000
crores on revenue expenditure, I am
not going in its detail, but the subsidies

" being withdrawn from some of the items
is. having its cffect on prices going up.
Although he has taxed only to the tune
of Rs. 2600 crores, the total net taxa-
tion by the last Government and this
government comeg to around Rs. 9000
crores. In one signle year here is such
a huge taxation in the country. This is

[RAJYA SABHA]

U ——

{General) 1891-92 456

bound to push up the prices. The
overage price rise in 1950s was omly
2 per cent. in 60s it was. 6 per cent.
in 70s it was 8 per cent and in 80s
it was 9 per cent. Today it has come
to 13 per cent,

SHRI JAGESH DESAI: Why dont
you touch the vyear 1989 when it was
21 per cent?

SHRI CHIMANBHA{ MEHTA: I am
taking decades, entire average. I am
not ‘taking a particular year because T
am not allowed that much time. I am
taking the figure of 50s onward, That
is why I say that this taxation is likely
to push up the prices. 1 want to ask
whether you c¢an reduce taxes drastically.
(Interruptions), If you can do it it
will be a major achievement. Your
deficit is around Rs. 40000 crores—{fiscal
deficit and budgetary deficit. Why do
this deficits occur? Over the years these
Jduliens are occurring and are going up
and up., What are the reasons for this
increase in deficits? The one reason that
veu may give is that you are using that
money for the Plan. But the Plan is
npot giving commensurate result. If I go
on investing money by borrewing, with-
out raising my own capital from that in-
vestment and if that investment does not
bring even the interest part, I think !
will have to look imo the whole thing

and  review it properly.

3.00 PM. Now I am coming to

this guestion  whether

you can drastically reduce the
taxes.

You may not do everything at
one go, but here the excise «duties and
customs are going to add up to Rs.
42000 crores. In 1948 it was just Rs.
300 crores only. Ultimately the burden
falls on the people and the general eco-
nomy.

The Finance Minister  has rightly
pointed out that there is large scale tax
evasion. Recently an industrialist of
India, Mr. Ramakrishna Bajaj, came out
with a document that there is an evasion
or black money generation to the tune
of Rs. 80,000 crores.per ygar., Some
institutions put it at Rs. 50,000 crores.
Naturally, tax evasion is the major source
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from where they do it. Then why do
you have such a taxation system? Where
the man is interested more in evading
than giving you, is it not time for us to
think about it and come out wity some
bold initiatives? Once the Conzress Go-
vernment, when Mr. V., P, Singh was
the Finance Minister. reduced -certain
taxes and got more revenuve. Thére is
nothing wrong in it and you might get
more reveus sometimes by reducing the
taxes so that the Government may not
suffer. Bu¢ you have to plan it out well
in advance, much before you come to
the date of submission of the budget to
see whether it is possible or not. QOther
wise this scheme of bringing out black
money by paying 40 per cent levy will
be repeated and they will bc at it for
laundering this. money into white. FERA
violations also occur,  Swiss banks .are
Faving our money in billions and this is
happening largely because of our wrong
taxation system. As we have referred
to in the past, it is a high-cost economy
and a high-cost economy is not able to
complete externally also—and this is
one of the fundamental diseases of the
Indian taxation system and Indian eco-
nomy. Therefore, kindly consider it. I
think, Dr. Manmohan Singh might consi-
der a’'new approach. Ofherwise you will
go cn torrowing. you will have greater
defieit financing ard there would be a
question of further devaluation . and
what_not—it is for you to decide. There-
fore, all these isspes have come up
before s,

It is a fact that a new stage of deve-
lopment has corhé about.” Our public
sector has done well—I will not con-
démn it. Yesterday Mr, Jagesh Desai
gave the figure of 12 per cent of gross
profit. Okay, I say they havg contri-
buted Rs. 18,000 crores to the Govern-
ment exchequer through excise, customs
and other taxes, but theén the private
sector is also doing that. Having an
investment of Rs. 1,03,000 crores if the
net return js not commensurate with
what is expected, then there has to be
a second look, particularly af those which
are in the sick sector. For me whether
it is private sector eor public sector is not
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the question. T say, it is a very artifi-
cial controversy youw are raising. FEffi-
cient sector is my sector-—neither publiz
sector nor private sector. Now I go
for the efficiency sector and, therefore,
we have been inwiting foreign  capital
sa that our efficiency shoidd increase:
‘But if the private sector is inefficient,
then take action against them. If th:
public sector is inefficient, take action
agains them. And how to do it, how
you can approach all these issues, all
these have to he worked out. Now,
some suggestions T would give.

You can stop evasion of taxes at-
least in certain flelds.. How many
items you have with you on which
you are levying excise? Hundreds of
items. Three years back an economist
said that they were 1,605 items. You
cannot levy so mueh., You cannot
impose excisé on such a vast number
of items. There are raw materials,
semi-finished items, finished items.
Decide it at one stage. I know it
because I work among textile workers
also. Op ready fabrics, finished goods
generally they avoid tax. But if you
have a tax at the yarn stage, which
is the demand, then, you will be able
to colleet almost all the money
because yarn is not being produced
by thousands or lakhs of units while
fabrics are produced by lakhs of
units. Therefore, you cannot 8o
tirere. I breeds eorrupfior. There
i avoidance of tax. This is what is
happening.

Now, I think, the State has to enter
into one particular field, Wherever
employment orientation is required,
because unemployment is a very very
major issue, in that particular sector,
either the State should mobilise the
private sector or individuals er the
State may themselves come in at least
to mitigate the problem of unemploy-
ment. .

Then you have given incentives for
export, 30 per cent REP. Theén, why
dont you ‘give  ineentives to those
industries which are growing very
well because *they are also helping
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our nation? Therefore, work out
some scheme. Those who grow excel-
lently must be rewarded with tax
incentive also.

Then, of course, it is a question of
Finance and also particularly the
Health Ministry also. Small family
incentive has to be given. Recently
you have seen in Kerala they had the
highest literacy in India. Therefore,
the population growth is 1.5 per cent,
while the general growth in India is
more than 24 per cent. Therefore,
literacy is a very important subject.
Literacy may help tremendously in
family planning. Both are correlated.
But in the Budget for education you
have provided just a paltry amount
of Rs. 900 crores. You sit with me.
I will provide Rs. 4,000 crores from
the same Budget by analysing where
to cut and where not to cut. This is
most crucial because in backward
districts education at the primary
level and vocational education have
to be given. We have t0 work out
these two most important ingradients.

Then, about the petroleum prices,
you have increased them by 20 per
cent. I think it is too high. I agree
with Mr, Desai’s suggestion to run on
alternate day the vehicles of odd
number or even number, whatever it
is. You can work it out.

There is flaring of gas. According to my
flaring of gas. According to my
estimate, Rs. 2500 crores are lost due
the flaring. But our Ministry goes
on giving different figures on different
dates. Why don’t you stop the flaring
of gas?

SHRI M. S. GURUPADASWAMY
(Uttar Pradesh): Rs. 1800 crores are
lost due to flaring in Bombay-High.

SHRI CHIMANBHAI MEHTA: We
also respect Rajiv Gandhi much
more. Our relations, my personal
relations were always good with him.
1 would say Rs. 100 crores should be
given outright. But let it be a Goy-
ernment trust. What - is wrong 1n
that? _ You accept this proposal that
the Government must set up the
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Trust or the Government should take
over the Trust just now.

DR. RATNAKAR PANDEY (Uttar
Pradesh): The Trust is working
already. o eimd

oft feprawtd Wzav: ag 45 &,
fgr ot F0 F T FY fagr @
sreT &) S|d 9vEr. ..

¥lo TAMPY qIO8¥: @ FUT
gy fgar 1

g% wEAlg awem: A8, 20
FIT ) ' &

o TWNHT AWT: 20 FqT
fagi & | g AaT 91 § @ @A,
ol F S9ET 9% W 971 W
1§ wC AWM? AT WY wV
wgisfer @ & f5¥ @i gwmfas
g & S F far & (g T
YEgM AT ARAEE W% ghear
§ feai g @ ag #1% arg adf fear
g wia wiw & f99) gqar @ #
T&T WiTET ¥ uFT § | g9 €A
% ag wr g 5 oo sesies &
AR TflE AMET F AW F 7 W
A TR e T W & ;|
nEET &1 TuHT U TIA  aEied
agl wwr) ... (swEenw). . .20
Fqg woar 4&r g g7 faew  «
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2 &N WORl gYET § 20 FUT
Tqar. .. (saam). ..

"SHRI CHIMANBHAI MEHTA:
These are irrelevant things. (Inter-
ruptions). What I am saying is that
the Government should set it up and
use the Government money in that.
(Interruptions).
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SHRI CHIMANBHAI MEHTA:
They want to say so much, (Inter-
ruptions) Chairman Shankar Dayal
Sharma is the Member, that is why
he should be the Chairman of the
Trust. It does not seem good that he
is a member and someone else is the
Chairman. Generally when the
Vice-President is a Member of any
Committee or when Rashtrapati is a
Member of any Committee, ipso facto
they become the president of the
organisation. I do not want to go
beyond that. I know it is an emo-
tional issue.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr. Mehta, you should not bring in
Chairman and his propriety. It is
not the proper forum. ’

SHRI CHIMANBHAI MEHTA: All
right. Then I come to another point.
When Mr. Madhu Dandavate was the
Finance Minister he had raised an
issue about fixing of a ceiling on
borrowing—both internal and exter-
nal—by the Government so that the
Government will always understand
how much it should spend and how
much it should collect.

Now I come to my State. I would
say we are building a very big pro-
ject on the Narmada. It is a question
of life and death for us and it is not
a luxury. NRIs should be permitted
to invest their money on the Narmada
project. There is also a proposal for
the issuance of debentures, which is
pending with Central Government. It
should be favourably considered and
we should be allowed to issue
debentures.

Now, I would like to make a point
about corruption. That is a major
problem the country is facing. Our
economy is suffering terribly because
of corruption at all levels. To an
extent reforms in the official policy
are helping us to curb it. If licensing
system to a certain level in  certain
industries is not required, one can
easily stop corruption there, So far
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so good. In the same way some {rade
policies are being reformed. Let us
see they will bring about good resuits,
because 30 per cent incentive on REP
is very attractive, but how much
would be exported and from which
sector is also a thing to be considered.
I am not going in detail on that.

You should not feel that I am eriti-
cising you alone. I want to criticise
myself also because I believe in
conscientious approach. When we say
prices are rising—that is a fact-—it is
the duty of everyone here including
the Opposition to bring down the
prices. Let us discuss it. Therefore,
I suggest for creation of a standing
committee to go into the reasons for
price rise and steps to check it. If
we say nothing should be cut in the
Plan, if there are certain items where
you cannot touch, then, borrowing
becomes almost compulsory, deficit
financing becomes compulsory. We
were also in power and we know
what kind of difficulties we faced at
that time. It is our habit in India,
once you are in the ruling party, you
answer in a particular way, you
approach the problem in a particular
way. If you go to the Opposition
side, you have a different approach to
the problem. Therefore, we should
sit together and solve these problems.
We should have a consensus on these
things. When I say we should have a
tanding committee, it does not mean

at it should be a statutory body.
But it should meet frequently where
our representatives can take part in
the discussions and discuss about the
price rise, etc. Therefore, it is in
your own interest that you should
adopt this new approach. We are
talking of consensus. Some people
are talking of coalition Government,
whether it comes through or not, I
do not know. But consensus approach
has to be worked for complex pro-
blems in this period of great crisis
which the country is passing through.
We shouldd put all our shoulders
together. to work out solutions for
these vroblems, But, at the same
time, don’t take the Opposition for
granted, We are prepared %o lend
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our cooperation but how much co-
operation you are prepared to take
remains to be seen. We are also
saying that we will agitate to bring
down the prices. If you don’t take
our suggestions seriously, it means
you doryt want to understand “shoul-
dering the responsibility”. I will not
go into the story of minority Govern-
ment or majority Government, That
is not a part of the budget. You are
in power, you have secured a ‘“vote
of confidence”. You are ruling at the
Centre. Nobody is interested in
elections at the moment. But solve
the problems in a  very sincere
manner, scber manner and try to
take everyone into confidence, Thank
“ou very much,

I'HE VICE-CHAIRMAN (SHRI
. IASKAR ANNAJI MASODKAR):
Mr, Kalita, not present. Mr. Salaria.
Please be brief.

SHRI SHABBIR AHMAD SALARIA
(Jammu and Kashmir): I thank you,
Sir, for having afforded me this
opportunity, I shall be as brief as
possible. '

THE VICE-CHAIRMAN (SHRI1
BHASKAR ANNAJI MASODKAR):
You have to be very brief. ’

SHRI SHABBIR AHMAD
SALARIA: As . promised. The present
state of economy in our countiry is
really disturbing and it has led to
present vagary in which certain mea-
sures have been taken to-give a new
thrust to the economy to revive it
from its present position. The present
state in which the Indian economy is,
is not the creation of something
which took place overnight, But it
is the result of our planning in the
preceding decades in which we were
very much enamoured by the philo-
sophy of State control which has
ultimately led to so many enterprises
which were losing concerns and it did
not add to the national wealth, But
simply for the sake of the theory and
the proposition that there should be
social control, that there should be
Government contrel,. we continued

[RAJYA .SABHA]
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wiily that policy and called it mixed
economy. But the stage in which we
have been landed i3 now clear to
everybody. The question that arises,
therefore, is how to resurrect the
cconomy from the present stage and
how to save the nation. In this
regard, the first thing that is revolu-

tionary in the present Budget is that .

privatisation has been allowed and
it is now the endeavour of the Gov-
ernment to see that privatisation is
given a good chance. Now, there is
1o denying the fact that privatisation
is now a necessary thing because the
State’ control has not yielded the
results we wanted from the same. It
has not led to the beilterment ot the
lot of the general public and ‘the
poorer seetions of the society. Priva-
tisalion has one defect in it that it is
likely to become monopolistic and it
may exploit the labour. If safeguards
are taken by the Government that
these ill-effects of privatisation do not
take place, which were there when
the Industrial Revolution took place
in England and which ultimately led
to the communist theory, I think that
would be better for our country. If
that care is taken and privatisation is
resorted to, we will have a chance to
revive our economy. In the case of
Siate control, there was no owner of
the property and nobody was at stake
because nobody’s personal property
was involved and that led to the
situation in which we are ai present.
Bui, apart from that, it cannot be
denied that the present Budget is
going to have inflationary effects,

However much may be said
from - the other side, from
the Government side, the fact remains
that since we ;are going to increase
and we have increased the prices of
petroleum- and petroleum products,
The result would be that freight
charges will go up; hire charges for
passengers will go up and these will
be added to the prices of commodities.
The Railway Budget has already-
increased the freight eharges on sugar-
cane. Itis not exempt. Although gur
and sugar have been exempt, sugar
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cane is not exempt. This is bound to
increase the price of sugar and there~
iore, all produets in which sugar is
used.

The - second question which arises
for consideration is wih regard to the
efforts of the Government to lessen

Mthe effect of the present measures
which have been taken in the Budget
to net more of income and to change
the structure of the economy. For
that purpose, the steps which have
been taken in the form of certain
conveniences meant for the general
public are not going {0 have the effect
of saving them from the rigour of the
rise in prices. The subsidy on agri-
culture, particularly on manures, has
been taken away. The result would
obviously be a rise in the prices of
agricultural products. Therefore, that
would- also have an inflationary effect.
The Government should think of
diminishing the effect thereof on the
general public and on the consumers
by doing. something about the subsi-
dies which have available to the agri-
culture sector up-till now.

So far as the question of our de-
fence expenditure, which takes the
major chunk of our income, is con-
cerned, what is needed is fhat we
should have, on our external affairs
side and on our defence side, relations
with cousnitries whiclh are nearer us,
whieh aze” our neighbours of such a
nature that all theé countries which are
included in the SAARC and those
whicly. are no¢ included in the SAARC
but are our neighbours, sit together
and find ways and means to diminish
the possibitities of war and fear of
war amorigst the various smaller
nations which are living here and
thereby the defence expenditure ean
be diminished, as- has been done by
European countries, and as has been
done by America and by other coun-
tries. Tf we succeed in that, it fis

hoped fhatrthe"expenditure witl come
down cor_asfderably and the position of
our economy will improve a lot.

[30 JULY 1991]
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With regard to the question ‘of
expenditure by the Government, the
Government is the biggest incurrer of
expenditure and the expenditure
which is incurred by the Government
on vehicles and on so many other
things which are there is so much
that it is not possible to resurrect the-
economy unless that is diminished.
It is quite all right that we tell our
people that they should tighten their
belt but the Government should also
tighten its belt. The Budget does not
show any serious effory on the part of
the Government taking into conside-
ration the seriousness of the situation
with which we are confronted with,
which should have been taken to save
the expenditure by the Government
agencies, by the Government offices -
and for that purpose, what I submit is
that the Government should think of
lessening the number of vehicles
which are made available to the high
bureaucrats, to the Ministers and to
others and in that way, we can save’
money. The expenditure which we
incur on furniture is very high. In
our homes, once we purchase fur--
niture, for six or seven years, it
remains all right. But with the Gov-
ernment departments, this has to be
incurred every year and that is a loss,
Similarly, in the case of stationery,
there is the income-tax department
which publishes forms every year and
spends lakhs of rupees. It changes
the form after one year—return form
—with the result that lakhs of rupees
are wasted. When the new forms
come in you have to fill in the new
form. Similarly, such things are
taking place in other departments of
the Government and an effory should:
be made to lessen that expenditure.
In Persian they say, and in English
the translation is, “Set a thief fo
catch a thief”. Let the bureacrats
themselves think, sit together and
form g committee and find ways and
means . from their own experience
from which ifems the expenditure cah
be lessened. They are best suited to
find out these things because they
have. the experience as they have

worked for long In the Government
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and they know it. If they are called
upon to do it, I hope, our bureaucrats
will rise to the occasion and out of
their national spirit, will definitely
be able to give us a formula of lessen-
ing the expenditure. So far as I am
concerned. I know some points which
I can place before them and they can
also consider them. But their experi-
ence is vast, their knowledge is vast.
They have worked in the Govern-
ment administrative departments and
they can definitely tell the Govern-
ment ways and means to lessen the
expenditure by the Government de-
partment and the Government agen-
cies.

So far as the State of Jammu and
Kashmir is concerned, the impact of
the Budget is going to be far more
because the freight there is more and
we have to carry things to long dis-
tances up to Ladakh which is situated
at hundreds of miles from here and
which is the highest city in the world.
Therefore, so far as Jammu and
Kashmir is concerned, we are going to
face much more difficult days than the
rest of fellow citizens and I would
request the Government to consider
that aspect of the mattér and relieve
the people of the State in view of
the fact that they are living far away
from the Centre and in view of
the fact that the freight charges
are going to be higher there, In
view of the fact that the freight
charges are going to be higher and
in view of the fact that that
part of the -community is very much

backward, is very much poor and
deserves certain special conmsideration in
this fregard,

1 thank you very much for having
aﬁorded me an Opportumty to put down
my submxsswns o

‘SHRI PRAKASH YASHWANT
AMBEDKAR (Nominated): Hon. Vice-
Chairman, I propose .to examine this
Budget not to its fullest extent, but only
the social implications and the social
aspects of it. No doubt the Budget also

means ‘balancing the revenue _and the .
expenditure sides which I will not

[RAJYA SABHA]
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deal with at the moment.  Alongwith
the Budget I find that there is a different
section of the society which is left out.
Whether they are reaching them, whether
we have understood them and whether
their demands are going to be reflected
in our Budget is what we have to
examine. For the same reason I have
divided the society into four classes. One
is the industrial class, The second is
the urban class which is again divided
into the middle class and the slum-dwel-
lers. The third is the rural class which,
is again divided into land owners and
landless people, And then we have the
fourth class which consists of Scheduled
Castes and Scheduled Tribes. As far as
the Plan outlay goes, 72 per cent of the
Budget is spent on common items. The
common items that I refer to are energy,
transport, communication and  socjal
services. Leaving this apart, when we
speak of the middle class, as I have said,
this is a class which has a fixed, limited
income. It is a class where two factors
are more important. One is the housing

factor and the other is the time and

preserving factor. As far as the housing

factor-both for the slum-dwellers and the

middle class, is concerned, only 4 per

cent of the Plan outlay is kept for the

Housing Department. If we have seen

the replies that have been given in this

House, for a number of cities and special-

ly for the Union Territory of Delhi,

where the demand for houses is more,

we have not been able to provide ade-

quate funds for housing. From what we

have offered (o this middle class and to

the slum dwellers in this Budget, I don’t

think tHey will get any solace. I don't

think this salaried class or this middle

class or these slum dwellers will have a

respite as far as housing is concerned,

We have left them at the sweet will of

the contractors and the builders, and if T

may say, in fact, by not providing ade-

quate facilities or by mot constructing

houses or by not taking construction of

buildings as an  industry, I don’t think ~
there will be any Bubstantlal chauge in

the Government pohcy

iGeneral)
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The second factor to which I am
coming .over here is preserving of time. .
We are again under a_wrong notionas
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far as the items which have been taxed
as luxury items.are concerped. Do they
really form luxury items as far as the
middle class is concerned? I know that
in the name of poverty we have been
treating these items as luxury items. But
let me inform the hon’ble Minister that
those who are living in poverty do not
have the resources to buy itemg which
Svou classify as luxury items. Today
you have taxed these luxury items, The
previous Budget had also taxed these
luxury items. What are we doing with
the tax system? We are vertically raising
the tax system thereby squeezing the
population which is in a position to buy
these things. I would request the hon'ble
Minister to think and appreciate as to
whether he can think of taxing the whole
system horizontally instead of taxing
vertically. If you do that it may be
that 2000 people would be buying these
items instead of 200 people buying them
today, I would like to know whether
the revenue raised by excise duties will
be more if these items are bought by
200 people or by 2000 peaple at a lower
tax. Here the first thing that the hon'ble
Minister should see is tha; the excise duty
collection is small. I think that the
Minister will ponder over -it. The
second class I refer to is the agriculturist
class. It.is again, as I have said, . the
land-owners and the landless. As far as
the landless are concerned, we find in
the Budget that Rs. 2,100 crores are go-
ing to be sperit under the Jawahar
Rozgar Yojana. The ~hon’ble Prime
Minister and the hon'ble Financg- Minis-
ter were candid enough in informing the
nation that they will have to face the
bare facts of life,. May I ask the hon’ble

Ministey ~whether  through  this
scheme gomething like 890 mil-
lion mandays ‘are going to be

generated?. The first priority people who
are-going to be benefited are .those. who
live below the poverty line. And what is
the population of those people who live
‘below the poverty line? The population
is something like 35 per cent, If you
consider this 35 per cent, it comes to
nearly 430 or 450 million population.

['rhe “Vice-Chairman (_Dr Nagen-(

Safkls) in the Chair]

[30 JULY 10917
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How many days of manpower
are you gomg to provide?
Is it not a waste of resources? Is it not
a populistic slogan? Is it not a populis-
tic thing wasting national resources? I
come from a State where this scheme is
in existence for the last 20 years. I
know what the fate of the scheme is.
If I may say so, between the workers
and those persons who are responsible
for its implementation, it is adha tumhara
adha hamara. 1 have no doubt that
even this scheme is going to have the
same fate, adha tumhara adha hamara.
The workers are going to say, “let us
have half” and those persons who are
responsible are going to say, “let us have
half”. In this way the scheme is going
to be distorted. May I ask the honour-
able Minister, instead of wasting this
money in providing manpower, if we can-
not think of treating those people who
live below the poverty line and their
families as economic umits and make
them economically viable so that
once and for all we develop their
economic unity in such a way
that they do not require any
more help from the Government? What
kind of tendency are we creating through
this kind of schemes? Instead of making
them stand on their own legs, we are
making them crawl, we are making them
crippled, we are making them slaves.
So I appeal to the honourable Minister
to think of such a scheme,

Next I come to the population of
Scheduled Castes and Scheduled Tribes.
Many things have been said in this House
into which I don’t want to go now. We
have spent crores and crores of rupees
for their development. But we do not
find any. development in them. We do
not find any development in them be-
cause whatever money we have spent on
them, if it is divided per individual, per
family, it is just Rs. 240 per vear. With
this meagre amount of Rs. 240 per
individual per year can you raise any-
’oodys economjc standard? J don't think-

. Instead of trying to reach the whole
of the Scheduled Caste and Scheduled
Tribe population, can we not go ina
phased manrier picking up some’ families
from each district, from each State, -and
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developing them  economically, giving
them something every year, giving them
subsidies, so that over a few years they
develop fully and they in turn can help
their brethren? I know today an atmos-
phere is developing, a question js being
asked as to how long we are to support
th@s class, We are sending a wrong
message in this manner. I think this

nas to be correcfed.

The last point I come to and which
has been agitated in this House is this
And I don’t think many of us have
noticed it. This is a Money Bill which
is.covered by Arlicle 110. Wha; can
cover under Article 110 are given
from (a) to (g). more particularly, (a)
to (f). The Government through this
Budget is proposing to give to a private
trust .a sum of Rs. 20 crores every year.,.

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI
RAMESHWAR  THAKUR): I would
like teo tell my friend that it i, not a

private trust.
trust.

It is a public charitable
It is not a private trust at all.

SHR1 PRAKASH YASHWANT
AMBEDKAR: Ag far ag this House is
concerned, it is a private trust, whatever
it may be as far as the public is concern-
ed...

SHRI RAMESHWAR THAKUR: No,
this is absolutely wrong, The legal
status cdnmot change. It is not a miatter
of your private ‘opinion.

THE =~ VICE-CHAIRMAN (DR.
NAGEN SAIRIA): Mr. Minister, it is
his own opinion. Let him have his say.

SHRI V. NARAYANASAMY: He
cannot say “as far as this House is con-
cerned”. He can give his own opinion,

SHRF PRAKASH YASHWANT
AMBEDKAR: I am talking of the
antive House...

. o AT qredy ¢ JugTsae I,
& 7 wEwr A araar wgar g
gty ol &Y grdewT & w1
aged! wAg 9§, g uT WG qIFIT
wr R war = gwr
(o)., .

‘ae .
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st TEIN AR RERTHT ¢ nTeRy
q, ¥ ag gfaw, 9a% am 39
fgu 1. .. (smamR) ., .
THE  VICE-CHAIRMAN  [DR.

NAGEN SAIKIA): Dr. Pandey, don’t
eater into arguments. There is no occa.

sion for you fo iterrupt. Please sit
down.

Mr. Minister, he is making his own
point. You can reply afterwards. It is

his personal opinion he is giving. Let
him have his say,

SHRI RAMESHWAR THAKUR: It
may be his personal opinion "all right,
but the legal status cannot be changed
in this House. It is a wrong statement.
That is what T was trying to correct.

THE " VICE-CHAIRMAN {DR.
NAGEN SAIKIA}: You can do it

when vou get your opportunity to reply.

=N AN AR (AIT1F)
qailer a1 8 foor guigsiy 71

o, AT qeEn s fraar
AT fear 7g Y anaY aarar uIar)

. 0 UNEAT SRt AT 9T
wgtay o1 A feda Y & adY § aswar
g *f%a ug wgar argar ¢ f 3o @en
FY 93 AN @ § 5 wWrEe W)
afees w1 gq¥ AWAET AG W
9% AW uz gw % faferg wrli §
deaT7 qA A § | 94 arArT §
qTamT A X A7 g el A
w0 @4 20 o7 § e FW $
fau | 2 wear ot foQ o1y 4§, A
o frr SR ot B9 qumy § =
T ut fply ot wfime e ¥ ar
aaa Aifq wdl weard wfie 1 gal
waRT A dww w@wr Wik =i §
awear g fs gare wrAdie qeEw g
TIRT FT 4T F]F sudr qF F;
T W ¥

SHRI ~ PRAKASH  YASHWANT

AMBEDKAR: I have very frankly in-
formed the hon. Mimister that Money

-
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Bills are defined by Article 110. Article
110 (a) to (f), lays down as to what is
covered in the Money Bill. I am just
pointing it out to you. Under the circum-
stances that we are faced with today, we
might pass the Bills. We might pass this
Budget. But, in my opinion, the part
that you are referring to, allocating Rs.
100 crores to a public trust, is not covered
by this Money Bill. I have already said
that this needs to be examined and has
to be placed in this House.

THE VICE-CHAIRM AN (DR.
NAGEN SAIKIA): Please conclude.

SHRI PRAKASH YASHWANT AM-
BEDKAR: The Opposition in this House
has been requested to suppost the Bud-
get. But we should have son'c conscience.
We do believe in conscience. We do
believe that in the name of Shri Rajiv
Gandhi we should have some schemes. 1
do not oppose these schemes. But I am
opposed to the nature in which the fund
is being diverted. There is an alterna-
tive .and I can suggest the alternative
course that could be taken. That part
of the money, which is also a part of the
Budget, cannot be parted away. I appeal
“to-the hon. Minister to think aver it and,
instead of placing it under , separate
head, he could place it under the head of
Social Welfare Department and from this
department it can flow through the Trust
which the Government intcnds. I do
hope the Congress party will take note of
_this. The party wants us to suppert the
move and I am afraid we will have to
distance ourselves from it which would
lead to a lof of distortion in the coming
days. We hope the hon. Minister will
reply and come out with a definite answer
in this regard.

SHRI RAMESHWAR [IHAKUR: 1
would like to assure the hon. Member
that he will get a reply. Meanwhile, 1
would like to mention that the Govern-
ment of India during the last 40 years
has been giving grants to hundieds of
public charitable institutions and founda-
tions in the country, whether they are
named after politica] figures or  other-
wise. ‘Therefore, we: should not make
such distinctions. We showld not make

{80 JULY 1991]
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political statements. You may have your

personal view. That is a different matter,
(Imerrupt:ons)

THE VICB-CHAIRMAN (DR.
NAGEN SAIKIA): Mr. Minister, this is
not the time for you to intervene. He is
expressing his view and you should not
be worried about it.

SHRI PRAKASH YASHWANT AM-
BEDKAR: He has not answered my point.
Anyhow, with these words, Sir. I con-

clude. Thank you, Sir,
THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Now, Dr. Ratnakar

Pandey. 1 would once again request the
Members to abide by their time. Now,
the Coagress (I) Members have got thir-
teen mimtes each. Yes, Dr. Pandey.

o TAMGY ayoda : Wiadte Sg-
gutered Y, ¥ oamE! wam § i
ALY TH g4 1991- 92 FT ST qwE
TEIY fror @t R g ar fmar aar
%, 39 uT ;¥ wee foart e eE
F fod w@ s W fear &)

w3 ugaaagqnvgam WE
a2k zg qg wwAr § @ 93 1977
2 1080 9% WOl el s
I 9o fag Y qumle @ A#7
g @Rt 7 Fwm &y afe, @,
ageqr-fafia, afas feafa @ far-
fear. @R #1 qer srawta F @y
a'ra'r A EE  gAEr SHHH  A4-
yFEqT W AGA AT Arerdy o,

?qa & weae fegfa g arama
fargarg wam fag st @R aFgier
M A R T W W A oA
svaeqt %7 fow-faa it ege-wga
S gz ytd & 94 9T mrad v
afrgq FAHT F @ F AN &
THa FWF 99 AEIE gifae
3 fad trii-t'% aay W PR
frar & FX w0, fwar 3w
adi | zdaan Afadedy #OaT QT
¥ 79 2 B IO oqqT FY TANE
ar aar § Qg @ S a’t’qm‘ fatzn
‘qr, A1 gAY U5 gr@ N nfevacdr
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[gTo TATHT quga)

#, N WG wilas iz 8 ghar
1 o3ql wgeapl wlagat & @1 azv
a1 Iefra Al ST ¥ gwa &, 99
o3 278 @ AT QiET & @
¢ faarga @ ¥ 1 15 AN §
B2 § 279 €M 9T g 3T A7 §)
frg va) N ¥ w7 ase

37 §, 9S4y 98¥ dF A¥-wr -
+fa & o & Frow, qIEe ¥ ANy
F gm0 4 anm & A < §--
o1 afaeg §, T Sfaded g
At ar | & 3% Fgr 9r  SaEr
aeES dq 3 W oA ard ey w5
SE3 W MR ¥ W oww Ok
F A ¥ A v gur 1 wwar ¥
g F ot gdFeq Afadw Fav 3
gA w §, widq WY omeey g
SAJT Y Alaar FH A F nc-
AT T Iaw W wAmgR fag
o faw #al g, IR SwT I fag
A g, A zwAT fag O
AN AT T zae B fag
g g At ¥ g4 Fo N wqr
8wy are W Ffat o wfwe-
de fmar ar grfas g 9 fic
nllgs @Y 9T 893 UF gy O
TF FAF T 9 adurA g
& AWy AT A WA awr sEgq
gaT & % w§ Al §, 9 faz
7 w7 9war & gara o sfwe-
¥ g 7% § 99l g 919 & £
799 qoz § foa A 3 otg  aem
& ... (vtggm)

= AT T AR A{raAy
ager owdy N, @ fagrw § o §
WAFT B FRA AEM fm oam #
g¥ fqm w4Y S Sax § uw-um
w9 F ST G w1 &, Ja
oqfas Fat-am faor §ogn W
A | HfEa werar d mgar A
f= g1 w9 gmmag & sfqeg
#AT Vg A9M-OE S g7 qeg A
WTAT FW FTHAH AT atfoed g
A%FIT & & ®iT I99Y W qur
A W 3 Ryt § gao gqu
garn o
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o TWATEL qOFy : SO awIsaey
W, & ge wa a's w7 W@ F A
gt St Sy, ... (erEET)

st §w aw Fem: (I7 9dw) ¢
gq N 3 WePHIT F arR HUHR)

78 T wgA ifgr

o TATET o AP &W &l
alw w¢ @ § fr Sl % %
o s W FO O ST an,
g fafaeer 1 1 w1$ fafaeee @Y
S ZgY FE FF A 9eAT § |
S wfredE gara aear 8 &, gw
23 g1 U 1 gard oid 9 q@
®HT | faq wF 0 ¥ gg awe
F ooy geat &1 fax faar §ooiw
fia seif & e gga Ad’ § A
av% fade wfreqe wF 9 FWT Tgd
¥\ § aderaear £ ga 7 WY gF WlT
AT AT Feaa F¥ W wifew
&1 &1 v g4 ata W Ffaw
F gAY AW w0 R Y@r & A9
W®e § 97 9T T F@ 98 W
WY (0T &Y Far ¥ o7 @y fard
af @m & S7 a7 afgs @ s
W, g% f5u & amd ¥ arg §
e e, 9, fEs, caerdes,
ditg & ., & .8 aiT, o ¥
a3y § afsr v Uz W|E
Todlo T 2ty weT § | & wgm e
W @ #&w vs Qe ATaed
T ¥ gTEF g1 IAEY gURTT @A
% 8 qEur wuv adifs qer §
WY fasdeqa & 7 w9 aww @
vgF gA-fend feta agw #
g% & 1 3T gm qLdr & g9
Arga TadArqrr gal =gy §, o
swdl R wid MY ustw  me
FT UF AT g1, 7 qIEIT  |OAT
% B w Fwmg 9T aCE Ay g
W% UT |Ee ewfawa  ugey
TIW |

g aw e % e, @ &9
Feataw, faad) & asa afk &
aara 8, fewsr w4 am e9ar
FW ¥, IAF AW WY wew §,
s f9r om am€ & o §F)
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A=, 7§ AT 16,350 FS
wr gwy fewg & fav @ §
qrg g' AnF HaT g9 e fawms
w WY Fva FT E 1 ug F@I ga
AT F3 fAFAT ! T xH Al F
fMF g FI§ FAT IqeH & 7
Yq fex aywawr Qef § €3 g

Peq and fam W@l N w1 wEw

g1 W@ 4 1 Igiv FaT fa v guar
FTAT 97 3w & @ gy § o
T R an¥ § dF 4 feurfee
T GHEY £ | a1 FuT anFr fawmrg
§ f5 g9 w19 § zOFT  wEwar
fagft ? )

agag, § wee ® Y HFA
agar g f& W ® sad@ At g9}
faas) #3940 a1 7 ®W a[x W )
gArCi-awit | UpE, ar-d) @1 UsE
wwYe @Y & arg o ofww vs R
i sHie Imed 03 [T HIT 99
vaE F qgd «g BT I faqr waqr
fr 18 vwg 3 afus sty 9 A
T@ ggar | Ta a7 AE Yy
faztar =gy & | At WH ' Sasr
e gd St agr § dfem mwwr
gTRIT 9% 3 Hfaede wv U
FEAT aRdl § 1 7 nderacyr 3 @m
& ¥ us =ifa @At =g I
AqRy, S Fg-ag geafa § oy
T &7 gqr §T 9y awvgqm AW
g, faas fw a & g @

A 9w W@ OE, S o A aea]

FT W & THAN I IA4S FT W@
g, wisT, @i T Aerer oeral &
Trgala @3y § W7 g 3 afg-
fafg sast fauragursi s dae
§ a7 gr & vd Ay s vgaay
Fi fez<fwaga mma® qewic § §
|l aWFE! avElT § ug 3§ T9O0
ufeg & f5 fig =g @ sdlA 3
arger ¥ 18 vaw wt @fan af wg
gt 3 §f o g7 T fe=r sw f§
s gt & qfuw g4 B/ F ot
A1 1 AT A A e e 9T
B ST W EF ST qF g g
9T @ifaT adf smmT T ogF oW
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400 PM. ~
gHId FT e F A wr Al fret
agwr |-gstofy sy SIOH 1 WA
oa. @, W, A 51 LW D
100 STFT 4N &Y # gz & &
) 3. va, grews, . G a8
ag ffiefmedi Fguy Wt 10-12
T dw 7 § & gwmT Ay feaEe
%0 %, 9y goee fa &l W
Zaa) $Edl 9y § 1 ) q® ?
U, AT, A, & AnY aed a9
suqedr o & fav g @ 8,
faaell qqt atqt 23 & G w0
gy fear & WM xg@ NFW M
afas quai w1 g 7T @ i
Us ot gl By g7 FT @Y
festarar =gy §, Wfwa w3 @w
#femz. f &2 g0 wR weWl ¥ g
o% 3 # g, a9 AW Wy @f
# o Af FC 5 gwl wefw
M E, q@ g% WAl g9 JET A
frge wgal | ¥ S S GTER ¥
d6 ) § 9g g 3 fa gawd
sofe @ & | Pwd . e &
TR H wEga Ayt £ fed 4
wg'al 1 Sy avee I § #T are
SHFIT & I qAFD SOgwrerd
. § «®%q@ 9g¥ 4T §%4 ¥ @
w5 s @it 2w
FAET qw ¥ WAm wml F gy
vxy SHI I} ¥ wreww B 43-
fags vofg amg &1 omE q@FR
¥ ga o N Fda ® ¥ 1 A
deqet g, A gfwnm g, W%
T wAq q, R wFAier, g1, AR
wgreE Y, g7 sNg aWA W@ P
Aty %TF 94 4T wal Fpyr w@v @ !
RIRE F7 &Td 58 drp g7 2| (@
quT @I qF gaT 9§ auwy wvE AW
7 fagafen wgeh & & af T
ot of sagrar ay fiea w@ fRal
war | fA¥EY & &9 fragz =T w¥
& fr gasy 38 % gl § da Adl
a7ty da ga ey aw & - faar
qT T 1

zafar qad ¥ 9 &Y AR
ATRIT A% YAy § T W Ag
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[sr0 TATFT qmega]
R &, W et N I I}
AT & 9% @99 § A 9g Tuie
dor =i forar @ afes g 2w #) g5
g aaaT & ulg ¥ sig Gor ®
faw a2 awe |y & | & 1380
705 w7 aq feqm & (aQ var
& sa¥ ot fega T fraag & 2wy
W A mratREr wmvar ARy
gat fega fufreer w2t & f5 adl
& g &, adf maver Fav R, af
vE oy 5 feafy @i & @ amw
331 g7 fqdv w79 T 1 3T Zq TR
W Aty feqa fafieer M 3@
sfdsie § 7 feda ¥ @1 § and
Aifls qam @ a1 ae), ag &
feds =1 57 TR F{T )

AT TN F wrEdA qH frar
® 1 ataY wattuslr 3 ZHaa o
T wafadt & AT Igwr A w7
ERIECIE L am qﬂ sYTqF ge
A ¥ EI O fraw Y agET
51 8§ 100 Hfamg =+ fear & zad
fRl wofadl w1 afus 99 amd
¥ w37 foanw siv rle s
# 3% 7Y F I7y qe T faam
NAET gy Y owred ® AT
IR X F oAy HIGT  TaA
foar 8 1 & 9¥ maq A =me @
ATFT qqT veT § fb FA 3B LI
9T 9N § g3 avyre ® Afaq
#l fefde s § f5 38 a% =
g T8y, =@ g7 8 =4 A&
3 AT gu oulqfy Wl %a W A
20F ot marsT waq av @A A
A, gay oo aww avme @
T 7 -

wgtey, wegw g WY g4 i
ER-C R R GG N L
a30 &' | 3qF AN IET 54
% 7EH 7 Ap FIAT | 48 Ao
fremadigar mem &t W@ ) awwT W
@ ¥ gz e aifs S owew
T oAm O E L.

DR. YELAMANCHILI SIVAIL
you supporting the Budget or not?

Are
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DR. RATNAKAR PANDRY: Let me

complete first. Then 1 will tell you
whether 1 support it or oppose it,
THE VICE-CHAIRMAN (DR.

NAGEN SAIKIA):
Please conclude.

No interruptions.

DR. RATNAKAR PANDEY: Sir, give
me some time. We are democrats. We afly
behind our party. :

ot o aw ARt AT QTFHT &
auds &7 vy For Gl wvRE?

. AT AOIA ¢ SHEHT GRYW
7 @ g 1 Afew avwT™ ov oigw
ANTHEYT qudd FTEI E | w0 &4
¥ waT Qi wFaqr & ann )
o W WY gIE AT gART @R
ary afl § 1| gaIR wer fewde
i AT aff T 1 ogw wWw R &
Tet aft ¥

DR. YELAMANCHIL] SIVAIL: Dr.
Pandey you have said that thiz is the last
budget of this Government.

DR. RATNAKAR PANDEY: Only
Congress can give a strong Government.
You have given two Governments of 11
and 4 months each and you are talking
about stability of our Government, Our
Government will continue for five years.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): No Interruptions.
Pleasc let him complete. Democracy
is not thc subject now.

Tro CATHIQIVET ¢ TS TIT &7
yeq 3 A gz wr € 1 W) aw
FYE OgT a5z @ AmT feed war-
i st wFms # oa@ gt 1 oS
gifer ATl spdeqa®ar & gm  @wit
¥ oaT & o IJuRr X g HqF-
iy 0T wgand ' ww HTH amar
Tz AT § | GEAE F) agm@l garT
gy AW ¥ ) WERRfr w1 w@d
1T 9T FIFRT MmNy zaw @t
oAt &7 & ofew a8 A% Al &1
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% %ewagn& ! ugdr 1
™ A ogg AT A A% § oY
%% 155 4T 165 @Y § 24 r-r"z'r
¥ § 1 arT @y d@-smd Ay
¥FT 8 | S dewtee quanad §
Iaw AT fry = gy Hfe-
fafaer a“ﬁv‘@w ? ers"fﬂa%
awr M7 A ®1 .97 § {7 o2
W o9 § 1 gl 9v &y ¥ AW
g g f‘azrr qr vﬁ‘faﬁ 98 _FA
afag & 1 3= wWfy ¥ 593 =
Tw e & & e #T
Fu! g qTE avdm gAY |
S FrgET /M f‘mzrr 4 mﬁ‘r qiT
w7 gad saar & g 7 )
%G @A | TN IV R @
aamy & | S g9y & S@er
sgqr & | o, fande, ama-wamar
a9 & A wﬁr aﬁ&'&l (ewatir)

Am

wrﬂ#h ok wafeer g fa.
¥ gl T (aE)

gro TWT qlogq : AT agAT
ag & f5 faa wat oY ¥ o fwar
dt 19 famde arfy w7 TIw Ar
fay 1 sy i V@ R, Wwies
ogld o3 & 9! mEd Tay oM
g 3 g2 | qIHIT T [T AW
g 1 % weT § I axar A
Ta v MY W 2F agrar gy
qifs sgeww A q o A T
g o 1§ A SRaT g zaq fagar
AT ar 45 § F@F | ARA A
v FE T E ? TF A%
AaEd & ada¥ fyma & &
QaTd 2ET faanr B o@WT A W]
A AT qTE F IR F At w7
% #ifH 988 TFarew fawar g, <ad
Gar fawaT & 1 AT AT A2 E f
gl fa W Af oM arfeg,
w1y gAY 4vEIT @A FE AR
4G I ) ,

iz § a¥l S ® Fwy

ag 9 § @afs awe 7 ¥ ag)
QTR F FAT gl AT Sed

[30 JULY 1901]
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ST TIT | g7 f‘aar:ﬁ g et
IS

arat & f5 arare § g ara
gq @Y frey & %rfma arare q'
15 &Y frar fasdt &) Y sim

oGk g & Iawr mnar %@m

grm s wrenaiet S1 avaw e
g adt OmET a9 Ay w1 R
g u

- nick a4 I52 7 alg ad A
aoif F Sow wY & 1 w3 8
fs frast & fau arr e gam ar
X §, gz T8 ooe g & afea
7g fw @t et a7 57 7 77
S t gaFr w15 fvace fomaar
afge | 39 @m zq fAm & eer
FAFT I tmwf’a O § AW
A0St & fau, foe & v 3g 7o adf
7 AR A TO S weq-Hey a2 71
7% § Wl Wy &1 am P
3 fag, el aifadl 3 feg sie
Y w s Yar ¥ A fawr R AT
g Iy fou o s 1 ag wEw
famat @ # 10 AT, 6 gA
Tss SR Y, s g 3wl
ey &, Tasr oA § ag  adiay
it fod ol a1 gare 51 ang ol
FT g®AT & 1 gifag Samr amw
PI9FT §FTT S foul w@ & e
Qv A¥Y ATAT aifgw, gasT nm AT
@ | wo9T IasT ofm 9g Wt
Ft ANTAT 9Zqr 1 AN e A9
BT SFT wigy § @ v fao
s wifew, afess @adeq &1 W
7 ¥mT iyl wrar g + am fed
aaf & fag gs Tt fam g
®E 1 o gaay Rgw g ot
wied Aty &

giarfat Y grer & fav and
faiy- g AT F o W
T 9T Y gnvetfum &6 @ W
fag a=t & 2@wa & fag amd
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[s1e waERY qiveT]

&3 F=IW IFX mi AT wF L
wHa ) A THEwR dAGEr ¥ S
wrd Y 4 Ias ooF qu fpar
¥ 1 uRlT g & ¥ qawi ¥
fqu w3 o= Wt 9 oy At

" qyrateT @ AR gfagra X &7 aTw

any fear & areg @i ofmn
wRlE 3 e EY A amw Egw
§ fay frared aFe gmoy 27w
ANES 7 WY I qAT 9T IAF
off F ¥ 1§ w1497 wtgat § fw
A ANGAA I W ¥ IAFT Jur
% fuU amFT avsre § 9rg a1

2w § 7 {19 w0 49T WwRar g1

1990-91 3 ¥Mfud Isz  pywmEl
F QAAT A AR 17585 €
%qi @ gIFH{ 13854 G 1 A4T
g WIC FwT "R 10.772 Q<
g "qehT 7719 HYT 3T woT § AN
TSFEY FIT 4331 FT 8 wam?
37727 FUE a% AT 9wl § 1 g5fa0
# #gal AR« g fe ag fagar @i
9rZT -3 43 AN A w1 FE
T MHAT FATT | A0F ATHIT 47

@i A 49 i@ @ | AnET AT

& dig ST widl w1 afyam feer
#, 9A9T €T amda feur § | =m
9= 38 F ArawT FAT | 23 S
qudan €, fagdr ozt & 3937 mm
0 FT HT Uz ST FPe FT A%
quTe %7 | @R, WA HL FAT 4T
oY SFa_AATE AT § gaw e §
el T AT S%eq 9F &y T6 4gA
& wear 8 ook umd oy dx@ agrar
I g9 aaY § g9 5@ ¥ fau
TraAT GATT | F 87 F09 fRAET 50
ATEARET F,  ¥W & AT S0
AFEEATE | 9% T oo nufaesr
areg ¥ HT | IR 4T 40 9TEE
# 3fg 31 95 &1 W wwmr A
%1 1726 &0 1 937 558 g0 |
FaE A 7)) glawsal § 1 59T
am 33 w7 1 38 A B oa-
e &7 #r Sfgad 744.2 F0e
) afy gl | za% i sy -

arq figar & | & g@ Aat¥ T A A
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SIFHT B AFTER FAT HIEA | AT
g wit amafes g ¥ fag
20 601 WY fo¥ § ) wlg il
F1 &g wieT g & F, gegeadn
frareer &, atarae®, gurr ¥ QWS
#, fomr F, ot A gepfe 7 90
gax fow sme &8 F gA¢ S

%A1 A agd Fay 9T, BT FEHT o

FIX AT 3Ty a7 ar gq @ FareEr
§ 1 zay fou a® A 57 Us gal
FIT WY i afgq #AIv ag q7wIx
Fr FEN JMET 1 o FF L F
fat sadis dlo Fo Mo FATFH
g @ FOF T W axy § 0
ey A AN & A 9T ZH UF
gaTt 0T &0 AT 9wy §, sg §
AnFr fawle fRwTar swar § o
uSig ard w0 fa F w0 20, 5
g1 4 wE WY FE WY A
@Y § 1| 497 g QT [UF o¢ 3
ST Tl 7 #17 awd @ o a A

THE VICE-CHAIRMAN (DR NAGEN

SAIKIA): Please conclude and take your
seat,

o TAIGET 1A : ST Mw,
St F7T & gy M4l g, agt 90w
Far yst gat &1 sAar anfe arfe
1 W § ) wERd gy W& F N0
HX 3 n9T H, UL F OW9TH F
W & gz AT WE ) wg ¥ AW
Agfrdl 7 da 7 feed’, 5 wFeT,
#7149, 535 ¥ W@ ¥ AT H-UF
g & fad Wiadls &1 w3 1 o=t
feafa & & =ignt f5 29 g3z &
Areww 8 fo9 HI S qAT™M QT
wee e fyAsd: gff Wov vdw AT
wfeadli fagre, ogi w@mad &4 g
g, gl @t 7 9t an <gifeant ¥
@B, agt oM fadiy ewta 7
T AR WA Tl S8 fp aseEE
7, Wen wga § agr o&r feafy 2
AvHMT 71 g¥ea T4 wEall T OFT
& fa¥ oofts gater =fgy | =@l uT
aradt ® &F W, W qEI e
st w7 aE 7Y daay € oM 2

£ W, TgF H1F Ygew e W

1
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‘atg BT Ay Azl uT T AW«
dravl ®Y gl witifey T
awmardi § Tra oY f g9 el vy
¥ 77 9, @) qweal faqr qrr fae
- Wy, J9% ugW urwzﬁ"i aTHIT FY
sr‘rqsma CLTIE NI R

VICE-CHAIRMAN (DR. NAGEN
SAIKIA): The excess time that you had
taken will be deducted from your party.

o CAMT WG FATEF AW
afeaare &1 WA W gEET Wy g
i e ¥ Wﬁtu wq frare
‘w1 AT fog q@ !En AT e
afgentg T WY T 9EaT %
qrgarﬁz“t ¥ fod ot &7 @ & 3a
YT HEW @A &) ETw §
witfw g FHHT RHIYT HY-waear §
‘wer gar § 1 & €@ 827 ¥ Anenn {
qMT KT 1T HEAT aratrr fim wstia
st 3 TRt aff 4 &1 I ax
FANER Y F CWNITZAX 7 T 30 A2
g% fo¥ 3R qer 751w QA
qrar SR IR o qifed w5
famta arge fear 1 & 53 4RI 3
win FEM fa. .

* THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Please don’t refer to the inci-
dents that had taken placc in the past,

e’ TR qreda ¢ K
aimr 4 qiw wxar fy t.reff F“T u
W q&r Al W slg w1 HIT
al“«ﬂ%aﬂ % fa A = fmn ot
29 F A CTE %ﬂ% L GRR N
g qe ‘ﬁﬂ & f, sfgmrn
aar‘m qrri“ RiE e CERE N

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): T shall call the next speaker it
you don’t stop now.

. ¥ wATMTarda: |, za fad
freaziz T THo LR au‘r
T g 37 uT Q&I F) wS §I4-
IET BT AfgdT W7 quT I
§IY M Wy G IIFT @AT oY
feut Sy 1, ... (swee)
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N e grRATcAr (wwiEE)
vz woT W@ @ ¥ s 7.,
(maew) .. ..

. Fo TEAIHT RS ik
afaaary oIz gafey ¥ wqa wi
azrd I % aTFT A& ged! W@’
are, T oa® T A3 agr et

arfei’n .. (sag@) |
e et B QT F 35 awT A
awaw FGT §
- - v
 DR. YELAMANCHILI SIVAIL: Are

you supported this Budget or .not?

DR. RATNAKAR PANDEY: I .have
you supported this Budget whole-heartedly.

 DR. YELAMANCHILI SIVAJI: You
said that this would be the last budget.

" DR. RATNAKAR PANDEY: No, we
will be giving four more budgets.

" SHRI H. HANUMANTHAPPA: Sir, I
want you to check wp the records, espe-
‘cially what he had spoken at the end.

“THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): .1 shall look into the records.
If there is any objectionable thing, it
~will be removed. .. (Intzrrupt: ons)

DR. RATNAKAR PANDEY: Mr.
Héanumanthappa, you are a nationalist.

SHRI H. HANUMANTHAPPA: I am
But you should net have

DR. RATNAKAR PANDEY: You are
a nationalist and you are not & pravincial
man. . . (Interruptions).

SHRI H. HANUMANTHAP[’A *
DR. RATNAKAR PANDEY: *

THE VICE-CHAIRMAN (DR. NAGEN
SATIKIA): These argumeats will aot go on
record. You are killing the time of the
House . (Interruptions) Nothing is
going on record.

* Not recorded.
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SHRI ASHIS SEN (West Bengal): Mr.
Vice-Chairman, Sir, I was just wondering
whether I will be able to get an oppor-
tunity to speak, looking at the cross-talk
between my friends, Dr. Ratnakar Pandey
and Mr. Hanumanthappa, and their con-
flicting viewpoints. )

THE VICE-CHAIRMAN (DR NAGEN
SAIKTA): And you have to start at 4.20.

SHRI ASHIS SEN: I am coming to the
Budget. This is an indication. The way
Dr. Ratnakar Pandey has been speaking,
exceeding his time, is an indication of
the situation where nothing better csn
be expected from the Congress Govern-

ment than what we are witnessing today
on the ruling side.

Dr. Manmohan Singh—as I had the
occasion to know him to be—is an eco-
nomic technician. Had the matter been
left to him, perhaps, the Budget would
have been different. But now that he has
to acclimatise himself rs a political ani-
mal—I will correct myself—as a political
being, the Budget presented is not one
which he would have presented, if it
had been left to him, but it is one which
is based on the views of the rulers of
the country and, perhaps, the views of
those who pull the stengs from  that
distance place called the IMF.

Now, the deficit is there. It has to be
made up. But how does deficit come?
I am not going into the question whether
Rs. 100 crores should have been  ear-
marked for setting up a foundation in
the name of a particular person and
whether that money could have  been
utilised for setting up  small-scale indus-
tries and for rehabilitating hundreds of

workers, 1 am not going into that ques-
tion at all.

" What I would &ay is, if there had been
better revenue collection, if we had been
able to get whatever we estimated, this
gap between revenue and  expenditure
could have been minimised. But this is
not being done. We have been seeing
that successive Governments have been
going in for more and more tax propo-
sals, but they mever lovk back to  see
whether there has been proper collection,
proper recovery, in respect of the tax

[RATYA SABHA)
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proposals made in the earlier  Budgets.
They never look back. They just come
and say that so much is the deficit and,
therefore, we have to levy these taxes.
But what do we gee on the other side?
We read in the newspapers that s
many crores of rupees are lying outstand--
ing from the big industrialists in the ﬁ—-t
porate sector. They go to the
Enough of it. Then, for another five-
ten years, this money, Rs. 100 crores or
Rs. 1,000 crores, will be utilised by these
industrialists, the concerned taxpayers, and
the Government will not be able to get
that money from them. This will go on.
To set it right, another Rs. 1,000 or Rs.
2,000 crores of tax will be levied. This
is the way things havz been going .on. in
this country. It is but natural and it
is inherent in the sconomic system we
have where the interests of only a selected
few is taken care *of and the interests
of the general masses are neglected. - We
claim tqg be a socialistic country, .but

graudally, we are giving up the socialistic
objective,

We see that the corporate sector has
not been taxed much. Perhaps, under
pressure, the Finance Minister has increa-
sed the coporate tax by 5 per cent. Is it
sufficient compared to the huge amounts
they are collecting from their operations?
Should they not have been taxed
more instead of increasing the indirect
taxes and throwing additional burden - on
the common people? By .this, the
consumers are hit. The administered
prices are going up. Subsidy is
withdrawn. For example, in the case
of sugar. The Finance Minister
speaks eloquently about his party = anc
his Party’s election manifesto. W
says that within 100 days the price:
are to be brought down to a particula:
level which was operating last year
but even before the budget was pre-
sented or soon after the budget, wha
have we .been experiencing? In the
budget proposals there has been in.
crease in the administrative prices.
‘At the same time, we are finding :

reaction in the miaket whare th
price of every consumbale item o

common wman's interest is going ur
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Today’s paper has said that as com-
pa}'ed to 15th July, the wholesale
price index has gone up by certain
per cent. You can very well imagine
wk}at impact it will have on retail
pnt::es. And this price rise we are not
seeing in this country for the first
time, it has been going on for years.
v

Coming to the open door policy, the -

nce Minister has proposed that
our country’s doors should be made
still more wide open to the multi-
national corporations ang for foreign
capital. This is going on since 1984,
Somebody was the Prime Minister at
that time. Somebody was the Finance
Minister at that time, The proposal
made at that time was open door
policy’ and the door was quite open
since then. As a result, we found that
more and more multinationals entered
into this country. The development of
our industrial base remained stagnant
or went backwards. That is an im-
portant point to be taken care of.

Now coming to 51 per cent equity,
it is  said that 51 per cent equity will
be given to a foreign investor. Where
is the mnational or Indian control on
those institutions? The Finance Minis-
ter has even said that if those foreign
industries are export-oriented, they
can be given 100 per cent equity
participation. I do not know how you
are going to maintain your economic
independence, and consequently our
political independence. In this man-
ner, we are allowing foreign capital to
have a grip and control over our
economic life. How long will you be
able to maintain your economic free-
dom, political freedom, thinking free-
dom? The minds of our policy makers
are being gradually and syste-
matically conditioned by certain con-
ditionalities of theinternational mone-
tary funds. Not directly, they are
polluting or brain-washing the minds
of many of our intellectuals, including
certain  economists, through their
agencies. They have been developing
an idea &s’if borrowings from IMF
and World Bank are an inevitability

[30 JULY
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for the purpose of resurgence f our
economy. Totally we disagrme with
that. It cannot happen to be s¢. That
is why we feel that there arw some
people in our administrative system
who have got close links and tied with
the people who are formulating and
preparing for budget sitting at ». dis-
tance, in Washington or New .{ork.
There must be some link between
them which has got to be unearthed.
I said the same thing the other day
also, Otherwise, a country that wanta
its own prestige, independence and
economic liberty, would never have
gone down the dictates of the foreign
loan givers in this manner. However
much you say, “No, no, we are not
bowing to the dictates of IMF," the
fact is that every item that was pres-
cribed by IMF, step by step, gradually
you are yielding to that. No doubt
we are doing certain things inde-
pendently, maybe, they coincide with
the prescription of the IMF, We are
independently, gradually helping our-
selves to lose our independence. That
is the independence that has been in-
dicated in this budget as far as our
economic life is concerned.

Whatever restrictions were under
MRTP or FERA, they have all been
given a go by. This means total lais-
sezfaire, What else is there for us to
have control over our economy vis-a-
vis foreign investors? Clearly we do
not want to have anything of that
type. And this is the budget presented
by the new Government.

What is the effect of this multi-
national open door policy? Our
national industires, our indigenous
industries, are systematically getting
adversely affected. Even the spokes-
men of the Chambers of Commerce
and Industry, industrialists here in
this House also, have said that this
policy is going to affect very seriounsly
the growth and development of our
indigenous industries. Whether it is
a fact or not has got to be stated
clearly, If it is really so, then the
prices are rising. Wholesale prices
are rising. That 100-day question i
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gone. Every year there are adminis-
tered prices and even this year it has

been done.

It is in the interest of the common
man, in the interest of the poorer
sections of the people—that is what
the Finance Minister told us the other
day while presenting the budget.
Devaluation has come, Devaluation for
what? T am not in a position to share
the optimism which was displayed by
the Finance Minister and some of the
spokesmen on behalf of the Finance
Minister that devaluation was a must
and a necessity. Whether it is in the
interest of the foreign investors to
reap higher profits from the vast
market that India has got, whether as
a result of that we should bow down
to the question of devaluation or not,
there ig scope and opportunity to
have a look-back at the subject. I
feel that there is something behind it.
Otherwise, how could it be done?
India has got a vast market. We are
talking about exports, Our industries
have to be export-oriented and we
have to compete in the international
market. If India, with the type of
economy which we have got today,
has to compete with Japan, France,
the United States and Great Britain,
even a child in the primary school of
economics will be able to say that
some statement like this that with
our state of development we will be
able to compete with these indus-
trially advanced countries, that it
will appear 1o the people to be a joke.
* In that case what he says is, why
not? We have 80 to 85 crores of
peonle in this country, many people
are going without clothes, people
cannot meet their elementary
requirgments—day-to-day  require—
ments. Qur industries are there—
small, medium and even larger
industries—which have got such a big
market, the market which is being
looked at with an eagle’s eye by the
foreign investors. In our own coun-
try our industries cannot fully exploit
this market and make goods available
‘5 our ¢ommon people, It can be done
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provided they have an alternate out-
look, an aliernate thinking, an alter-
nate approach towards the revival of
the economy which, in the wake of
the independence of our country, we
would like to have, That is the point
that has got to be borne in mind.

In whose interest has the devalua-
tion been done? Has there been ?)’
improvement as a result of that
during this period, has there been any
improvement in our exports as com-
pared to our imports? Rather the
picture is completely different. We
are having more imports and the
balance of payments pesition is not

getting  tilted in our favour but
otherwise,
Take oil production. It is stated

that because of the Gulf crisis it
became necessary for us to go in for
a foreign loan to bridge the gap. Now
is it not a fact that the production
capacity of our country. so far as the
oil industry is concerned, has not gone
up to the plant load factor, 100 per
eent utilization or even 60 per cent
utilizatiop of the capacity we have
got in our oil industry? That has not
been done. Why? If we had paid
attention to the improvement of our
oil industry, the need for import of
crude oil from the Gulf region or any
region for whieh Rs, 8,000 crores to
Rs. 10,000 erores had to be paid, with
the Dbalance of payments position
heeoming weaker, would not have
arisen. It would not have been
necessary if we had paid Dproper
attention for the proper
exploitation of the oil establishments
that we have got in our country. Why
not invest money for the development
and further expansion of our domestic
oil industry instead of barrowing®
money {o pay the exporters of crude
oil to our country? Could we not do
that?

Excuse me, I have to repeat it
again, the entire formulation of our
budget is nothing but a systematically
planned thing as dictated, perhaps,
by the team which has come to New
Delhi or the team which started doing
it from there itself and has come now,
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and following it these things have
been done. ‘I have an information—1I1
do not know how far I am correct—
subject to correction, Mr, Vice-Chair-
man, Sir, that about four. five years
back, maybe in 1986 or 1987 or 1983
we had a surplus foreign-exchange
balance, we had a  surplus, several
thousand crores we had surplus., But
t that point of time the ONGC,
- through the State Bank of India, was
called upon to borrow several thou-
sand or several hundred crores from
foreign market to maKe an exhibition
to the world, to our countrymen that
the foreign-exchange position was not
so good. Though we had a sufficient
foreign-exchange balance at that
time, it was sought to be offset by
unwanted borrowing in the name of
the ONGC. I would like to have a
clarification from the Finance Minister
because I don’t want to mislead the
House. I want to be corrected whe-
ther this information of mine is
proper or valid or not because this
has been worrying me for guite <ome
time.

Coming to = the question of the
Reserve Bank instructions, today we
find that the Reserve Bank has given
instructions about the advances given
by commercial banks to industries,
sick industries, that the cure for
bringing back sick industries to health
should not be at the banks’ cost. Are
the banks a private property or are
all these banks owned by the Govern-
ment of India itself after the nation-
alisation? So, ariy money paid by
these banks is the money paid by the
Government in an indireet way. So,
if development is to be there, if sick
industries are to  be sustained and
maintained and if so many thousands
and lakhs of workers are not to be
made jobless. then, should the posi-
tion be like this, that sick jobless,
that sick  industries should not be
maintained at the cost of the
banks? After all, then, let the Gov-

ernment of India abandon the res-

ponsibility of looking after the needs
of the working people of our country
or the small and medium industries,
I-would have understood it if you
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say, “Yes, we do not want to bother
about that. We want to have a
certain section, 5 to 10 per cent of the
total population. The entire Govern-
ment policies are to be made only in
the interest of that small coterie, not
the masses of people.” But, instead,
why do you put it like that, that the
cure for industrial sickness should
not be at the cost of banking com-
panies? What is developing banking
in our country then? For a country
which is just trying to improve its
economic condition, the credit institu-
tions is an important instrument. That
instrument has been nationalised so
that it may not be in the hands of
a certain few people to misuse the
funds of these institutions for their
sectional or group gain, When it is
intended for mass improvement for
that matter and when these particular
banking institutions are owned by the
Government of India, then. they
should be treated like a wing of the
Government for the development of
our country in all parts, in all States.
That is what is needed today: That

. is development banking.

Instead, you are thinking in ferms
of privatising the banks, privatising
the public sector. At whose diclates
are all these things coming? At whose
instance? Who have been talking
about these things for quite some
time? We - have been reading and
hearing about them. These were
coming from far across the seas, and
that is gradually being implemented
here.” Can the banking institutions
and public sector institutions not be
made more active, more effment‘?

"Then, we find that in many of the
public sector undértakings and in
several banking institutions also there
is no chief executive. For months,
even years there is no Chairman,
Managing Director in specific institu-
tions. I am not going to elongate my
speech by naming them. Why don’t
you appoint in time the chief execu-
tives of these banks so that they can
move properly? Proper effort ‘should
be put therein. I know some institu-
tions. I don’t want to name them.
There are a certain institutions. There
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certain people have been placed at
the top, They are ruining those
institutions, They should be removed,
and proper and efficient people should
be brought and put there. If sugges-
tions are required, then, we are in a
position to come forward with sug-
gestions. They could be given.

Now, for the public sector a talk is
going on  about a security net. A
security net for what? Security for
not to get jobs, security to become
unemployed. Is this a security net?
If the weak and non-performing—I
should not say “non-performing”—
non-profit-making  public sector
undertakings are to be wound up,
then, for whom is this security net
and for what? That has to be seen.
Where is the guarantee that the
workers will not become jobless and
that they will be able to have the
Purchasing power to create the
demand for the cosumer goods that

our local, indigenous industries could
provide?

Incidently I have found that a Mini-
ster of State who is not sitting over
there, had misled the House by
placing a balance sheet, which is not
the correct reflection of the state of
affairs of the financial institution
called the Industrial Finance Corpo-
ration of India, T will be able to
give more factual details about it, but
today I am only mentioning that this
is happening,

Now I come to the question of de-
nationalisation. How is it going to
improve the working and efficiency?
If de-nationalisation is going to im-
prove the efficiency, why did we go
in for nationalisation? If privatisation
is going to improve matters, then why
not let the Government think in a
different way that except law and
order and Defence nothing will be
looked after by it. Everything will be
given to the multi-national corpora-
tions and the Government will not
have to come before the House and
explain and elongate the dictates and
formulations of the IMF. Give these
to them, Otherwise there is no mean-
ing of it. When the foundations were
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created for the core sector of our
economy and industry by nationalis-
ing certain sectors and keeping in re-
serves certain industries, why now
systematically they are to be one by
one—and more particularly the credit
institutions—have to be handed over
to private individuals and institutions?
By doing so I don’t know whether we

will be going back to the pre-196Y orf_,

pre 1956 position or we will be going
forward to strengthen the foundation
of our economy,

Now I come to the question of effi-
ciency because of privatisation. All
these institutions could be very much
efticient provided there could have
been good and proper industrial reia-
tions. For example what is the posi-
tion in which we are finding today
cerain banks and financial insicutions?
I give you an example of Madnya
Pradesh. A leader of a wunion of
small, tiny Regional Rural Banks ex-
posed to the sponsoring bank that its
Chairman has created so many wrong
things. He showed evidences of cor-
ruption and other things, The moment
he reported to the higher authorities,
he was suspended. Last Friday we
found employees of Regional Rural
Banks came here and sat on Dharna
on these and other issues. Tomorrow
Syndicate Bank Officers are coming
and are going to sit on Dharna. On
what ground? Nearly 250 of their
Officers have been harassed, victi-
mised and vindicative action is being
taken against them. Why? Because
they exposed the corrup practices of
of the management of the Syndicate
Bank. For the last one and a half
years repeated attempts were made by
them, but nothing is happpening.
More and more vindicative action is
being taken against them. These are
the people who will be able to help in
running hese institutions in the way
that is needed in the country. If this
way the industrial relations go on,
ultimately you will be saying these
public sector undertakings have
become inefficient. So betterhand it
over some private agencies so that
they will be able to o it better. It can.
not happen like that. .
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Mutual Funds are coming up. So
long the Mutual Funds were being
dealt with as subsidiaries of the
Banks. In today’s perhaps I find in
the Corporation Bank the Mutual
Funds allowed to be run as a normal
banking business of the Corporation.
That means Rs. 205,000 crores which
has been deposited by the small

awpeople as small savings deposits will
be utilised for speculative activities.
And who does not know that to-
morrow these banks will become sick
again and the Minister and the Gov-
ernment will come and say they have
become sick. Naturally we have to
deal with it in a different manner,
That is my worry about it.

Now I come to Centire-State rela-
tions. A lot has been said by my
friend, Mr. Ratnakar Pandey, that
this Budget is going to improve the
revenue of the State Governments,
But actually what we find from the
press reports is that the specific pro-
jects of West Bengal and the various
non-~-Congress (I) Governments are
being refused funds and Ioans.

Allocation of funds is not being
properly done. There is a positive
sign of discrimination. The Central
Plan assistance to West Bengal was
about Rs. 863 crores for 1991-92. That
was provided by the then Deputy
Chairman of the Planning Commis-
sion, Mr. Mohan Dharia. It was al-
ready approved. But I came to know
only today that it will not be given
to the State of West Bengal. This
amount includes Rs. 130. crores which
was meant to be given by the Soviet
Union for the Bakreshwar Thermal
Power Project. The cess amount due
to the States of West Bengal, Bihar
and Orissa—I think, - Mr, Amberar
talked about Madhya Pradesh also——
for coal and other minerals will not
be paid. They will not be given their
legitimate dues by making charges
between cess and royalty.

SHRI CHATURANAN MISHRA:
The Chief Minister of Bihar and
members af the State Assembly are
coming orer to Delhi to stage &
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dharna for this purpose. You please
mention that point also.

SHRI ASHIS SEN: I am coming to

that. You can' supplement it to my
point,

e o e

‘The Chief Ministers of different
States are coming to Leini for staging
a dharna, The quesuon, is comrade
workers came over here to stage a
dharna. Our comrade othcers are
coming trom different insiitutiong to
stage a dharna. Now, the Chief
Ministers are also required to come
over here for dharna. this is indi-
cative of what is happening to the
Centre-State relations out of the
present budget., This is ali that I
wanted fo say about it I
would like to say thai yet there is
time for the Finance Munister and the
Government that instead of looking
across the seas, instead of looking
across the border, there is immense
scope and possibility for an alternate
line of approach which can be thought
of, worked out in consultation with
various people and it can be imple-
mented by stages, There should not
be a type of sell-out of our country
at the dictates and at the orders of
the International Monetary Fund and
the World Bank which is going on
today. That is my submission to the
Finance Minister and to the Govern-
ment as well. Let not our country be
put to that position.

SHRI CHHOTUBHAL PATEL
(Gujarat): Mr. Vice-Chairman, Sir.
I rise to support the budget of 1991-92,
Dr. Manmohan Singh was the Finance
Secretary. He was the Governor of
the Reserve Bank of India. He was
an Advisor to the Central Govern-
ment, Today, he is the Finance
Minister of the Government of India.
He has a vast experience., He has a
clear concept of global economy. He
has covered the concept of the Cong-
ress party’s manifesto. This budget
has opened a new economic age.. This
budget shows comprehensive action
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plan for national economy. The Gov-
ernment has built a runway for take-
off stage for the economic develop-
ment of the country. Now our
country will get a chance to compete
in the global economy. This budget
is not only a balance-sheet but it is
also a document of the Government's
economic and financial policies and
programmes. I want to make some
points about the current economic
scenerio of the country. Before this
budget what was the fiscal position?
The Indian economy is facing hard
days. The IMF loan is the only
way at this stage to come out of this

difffeult position. During the
last 18 months, somehow
or the other, the economy of the

country has been facing set-backs
generally, and exports particularly.
The Gulf War is also a vital factor in
putting great strains on the economy.
During the last 18 months, the follow-
ing are the areas in which the country
has Seen the downward which has
affected the entire economy:

1. Our exports have caome down
from 39.9 per cent to 20.4 per cent.
This has adversely affected the
foreign exchange position and  in-
creased the big gap in our trade
defleit. This has happened only due
to the unstable Government and
absence of long-range planning.

2, Due to the increase in the price
of oil as well as other petroleum

products, the country has to pay
heavy foreign exchange and day by
day, the trade deficit is in.
¢reasing enormously.

3. Due to the unstable Govern-
ments, the imflow of funds from
non-resident Indians has sharply
come dewn and. it has created defi-
cit in foreign exchange.

4. The administrative and non-
praoductive expenses have increased
sizeably. This has. also affected the
production and generation of funds

within the country.
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5. We had two good monsoons.
However the oilseeds production has
come down and as a result, the im-
port of edible oil has become a
must. For this reason, again, the
country has to pay heavy foreign
exchange.

6. The RBI has put very strict
restrictions on credit flow and it has
affected the local production and
created an adverse atmosprere.

7. We have put a ban on very im-
portant items of import. This has
also affected production and exports.

8. The Government was no really
serious to undertake immediate
steps to contain the position.

9, Our external deficits have in-
creased and the proper planning for
repayment was not made.

10. The Government belatedly
approached the IMF to come out of
this serious situation. If timely
action had been taken, this situation
would not have arisen,

Sir, today, we are remembering our
beloved leader Shri Rajiv Gandhiji.
He was a new Prime Minister of India.
At that time, some politiciang said
and that Rajivji was a new man 2
young man and an mexpenenced
person. They said he could not
deliver the goods for the
nation. But, Sir, we saw this
campetency and credibility. Today,
our Finance Minister also has compe-

tency and credibility. ®iT dar FEA
S A amd g A fE
Ty W G A agy, WA Ay
wHE-TAF UF & ghar €

we; wgAe fafaser & o ofdt
¢Fw vEez fag § o9wF xR H §
PrE i oeR WA ¥ T ¥
g1 Fgm 5 57 wm & @17 97
TF @ 'IC FT maAead frar, @9
Ft ey <mr, fagla #1 Syegarar
a1 af Sefgas qifed =1 o vere
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FNAT | FT FNT ¢ FG E T §
SART A HST vaFT gH ATE HY
qwal Fifeq 1 a5 wrer o9 foar
G fqg wtw o qaedlewe ¥
150 Wfima wwt fear § 1 wwfyd
o1 F7 Y vk § 0 afes groar @4
§ 91 13 sfawa &t agled & wf
2 1 faal qar sfwg s ¥ fag
vgaTw feal qar Wi @y #q
w1 nEg a4 & @y & fag Fwar
g ok B ) Sakwn F e §
yeqer, TEYRE fqms ¥ TR SAR
Y 1| WATH WU wisAw & WIHR
1 wgar wgw 5 wmiwe  faw
oI 74 3 oy g o7 O¥-
fufrrifer wim § el gsw
TR UFAL, TEHT FEF TIAT T
WEGEY WHTAR F7 FH A F( I
¥ ww AIT 9T T F A F
grr | FT qovAt X §3F A
@t | ge, W9 Ifwfege  wfus
wgmye & | evmiT & faRer s
Wt o gy qrg §, o7 a@fuw
wiotfee g @At aifgd | TR
T¥Hze w1 gy 1 wadl q3-
ity Tisar § g faellg @lesl
¥ ewfoqz wreAten & gfa o7
frad garll ag aifas wiwa g &
grsdi ZigT § 3w AdF PR ATy
Pred g7 wiafea dwiwai ®1 Tz
qfnr | ofee® dFeT ¥ EN wumr
ot swdY 9y, FT 39 H
ofys gure Tar 93w foad gl
oA AT | A guaAT § ogd
gy ve fpfame & a1 § egm
TAT TIAT | qE AW YF SIW §
This Budget is a first stage for econo-

mic reforms.

e, & srr;? qreaw ¥ «;::
L T8 dY ¥AT =g o X
%ﬁaﬁzﬁa #; oAy AW
Tifegd, ToF f@d it e Qaadfeay
T TR BT I ) QBT GATAN
& gwrg gfeaw e ¥ vaer dar
AT wifed | afsas dae § el
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gar @inl wifed w=ife gmit «%
ofed GaET ae § ar @ &
Sfewrs d¥eT F1 g gifaasl @
T 9@ T AR waar & fr -
Tifas a9y § wfa o7 g7 wir < §
W oWRT wAAWES gl oS o+ .
dwn & afas & sfew gwafw

yey ®EET Mfgy, Fwal wragA §
THd & @ \ETd FRU-—F9
TEE W § T @A I
TS | g€ FrEe THIGHT FAIXH .
afyw s=dt & fr g WH SwRA
o7 Fifedt syl S$W o
qI9IY, SHER! 97 ¥ geY & FA
Far wifg® 1| §T QR ST I g9F
@r ¥ fau g ase € savafafzar
gf &, wO¥F T} § uF & qwrse
Tz & THAINEAT TIRIAE & qI¢
# gitar & afg | W q9e &
#ed o) v v geeaEiE Qfad
g vui To azar® @l WouE
T war g afe v awe § sarar
¥ IR AN A AT AR G 1
# 09 T ¥ md A § g w
g f& Subsidy is not a remedy. gy

wafgdt WewA ¥ @ feweuv
oot qifeh afs s SirtaT Y geet
wr amr afafee fia oF, Out-
TR W gE AfAfEE Suwr fod
g8 | §¥ I § SO Iww § ar
welt W7 Wi ¥, THET aql QT
gar & L waT ¥ oad wieqw &

TR Y g A 6 o

FT |7 T QWY W11 (QWT _7
W)

av, & oamr ewm wf qw
wrr e wmw qah §, ¥ ut-
aigga ot § e A A g-a%mg
& 0T | Q% T A agy @
ﬁu*gm:?émm LU
fgfenr =iee sty ot & & gwa
¥ Fwrm qi, @ 0w AT W F
am qeqg fawa word ¥ W@ N
w7 ¥ v ¥, e fifaver §

o w7 FE ¢ A AT QA @ 417
g % fal g wr @ WA
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fadwsr & & wawrg, TSRAW AT
AsT AW A qiq FTar g a1 =gl
gare qgh S 9T fagar & 28 mw-
qrer MAT AgY a1 1 9T Lo
7 3@ @ e wEd war g,
mfrtg F qwa ¥ g g ‘ar fe.
% I SAIC § 1 TW ASUT F
Freee ufear § 3G a1 amsa 32w,
FE W omga @t W g @ §
* OOF qEaAR ¥ GIFIT T FEAT
IEM e gas K §F Y A
7.85 FAT F1 @l T § |

5.00 P.M. “

AT, TGE SHET F T A
MESS #r &I § | gRIT RwET
ot ded dc %——*r U4, §&T SR
#T TsTAM, Fg F A0 AR A
SarET gATiy = fgg | g wivig
a7 qu, gar g | agh vy S
F fau g% us agr fas qAF FY
@17 v § fogar qraa 400 FATY
3T, 600—800 FUT BT 7§ E !
At q Wt & 5 oo ¥ ard §
wET ¥ W A7W IAT § A WG
A § | WAT qASg § a1 €E-
AT WA v faaar &, €9 v |
§ OOF WeAw ¥ @I F AT
Amfgg ®war Tgat § 1.,
THE VICE-CHAIRMAN (DR.

NAGEN SAIKIA)' Pleasé conclude
now.

SHRI CHHOTUBHAI PATEL
am concluding, Sir..

wERa, AT gr'uﬂﬁr T sﬁ
qIR-7AT § argaga iz gt aur g |
Ty fau gevare ¥ oy @ § ag
qgT wewl a1y & | g4 gm% aw¥F
wegnf & awi § favaw dar @
T | gWF g g fusd  auf %
19 &Y fare g &Y arq cad wd
Eag o wwa AT & 1 sy foed
Fal F1 weg § qod A F e
firat s @har T GET T
Sqqaiie WY gy whAr | :

A, TS AT sedwn ¥
fog S 20 = T X F AT
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e § a ag dga g 1 a3 §
ar cﬁrm fafaes & ot w=w
Jew § 4 gugda §  #v Ay
oY vrfadl & fyadt & f5 3 wzdw
fafeee w1 w9ar ggam § A7 39
gSE F AF FL | gFAFE | -

THE VICE-CHAIRMAN
NAGEN SAIKIA): Shri 8. P. Gau-
tam, not here. Mr. Ashwini Kumar,
you can speak on  behalf of your
party

sﬁ mfvadft Fare (f‘argrz) A
dtz agaEsd WERY, 3 9§ W
F92 SEga o1 w01 § VA FwE &
MY R @a dagd Tawafad &
TR} A FrTER g2ls & of §
3% =fea #\F‘zﬁ 1 foa wet ¥
@ AFN A g% fazr &1 ATy
gF 3w A o N Nfogi o g
faa ®at ¥ amiz fezr & 1 afy
v wer 3@ § T ew ol
Afedt 97 99 @) & afga a1t |
za dfadi M Aa1T $T oF A§ fam
# HMT 7 7T qorg frar ae1 § 0
vafy gamy wwdfag o8t §
g G'@' ffad™ ax 1w @ & afen
sragix # 9a Al ) agg faw
7ot & | fom Afadl & oree 9w 2w
F Telaal, earawan 1 g9 H7
ﬂi, o, vam faaieafa 8 & o}
X 73 a8 B uF adl fan ) WX
a7 a3 B § ! 72 famt &5 &, a0
adi, 72 & = wEar |

qEIGZ, WIS UF erma F el
irsarfrnﬁaluaaﬁ?fnmgf%
W g WA §%T § | ¥xe @ EfF
fiwi & gia S WU WA §,
gty sipafRate & (Rl @
g0 St WA < § w8 WRT § HT
W W9 R § 9 F9 G | g FTT
gl g & W 9 & ) IEWN F
IS gw @ew . ww o @
& i< safae A Bmifagoa B EAR
9¢ T @37 gal § | gafPu g ey

(DR. &
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Ft feafy ooy ast 3 ard & &fa
@ feafy & oy & A9 3 @
aﬁf‘am foadrare off, faduwe fosd
ats ardt d ?

7R, 1980 # &w saa“r art“r
feafs 3 =& 4, ararw feafa § 9,
ady atefl feafa 8§ 4 1 @7 1085
it feafa NS A www g
T 1985 } 1990 aF fym gFIT
39 ¥ gl arorg fear s Ag-
AT WO % AL AT, TRtaw, &
[/ gz ot ofa & faq fRad st
fant 9g2 @) 7@ ata Aad R
8 T “agof reat T fuas” nala W
a5t N fy) ) geeien Y T @,
7 & Alz W) ATQAT g /WM AT
Aty T @ @Y ot faes
10 a5t ¥ = foor &, § IaF @l
%1 feafa ) W@y & fau a0t o &,
WA & o1 9y MY sf'v: ]
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(7w Fv ET)

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): The time is runn-
ing out of our hands.

SHRI ASHWANI KUMAR: I will
conclude only in one minute.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): You have already
taken 5 or 6 minutes in exXcess,

SHRI ASHWANI KUMAR:

¥ gy & fgve &1 @wy wiw
Wr § | FAT AT T AT FT
W & T @y #g | OE O
Y it & g9 aw sefenw qow
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T gar Fo qIF a0 g I
AT WG FT AT TR AF aF
g waplAar &) Slgd,  SEaEd
FT ATEY, arEdy F oy fywd
WY FY A

that there is transparency of charac-
ter with the Government which is
running,

AT FAT AT [CE HATE Zr T
& | TF W AW OF gFy §oar
ZAFT UFFEY | Amd Jmy TS
MY AATEAT F TETW @ W F
g 1 e smowy faRe SamTeN ¥
drgar g1 av & 3z sgm fFoaw
1947 ¥ 97 g7 @A gm ay
AEFTT g | FEAT WT JIOA A
RIT F UF UF 3E I3T FT TEE,
FAFT [T ®F T A | AT 40
qrE F arE AP FEAT ;WT AT
ghrar a1 €% a1 =T 9T afaw
JA & W@ E

Deutsche Mark and yen are more
powerful than dollar and pound.

T WY WIAT AFY & Ir 3F QT
[IATEY | EM ErselAr W FeT
fomr, ¥fam aY 1 &% ¥ a® Aar 7
FAaT & Y SIETW Egd %
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SqENTERA AT, FATIH HT &% FI
FATTT & @ gH g7 geAT uF B
T7 3w w1 wifas faute ®=wr 9dwm
Y mmemm gaw fear &, S 9T OF
FAAT TEW ) ST qE T F @y
AT W qET F FF EFT
www T gew faga’ & dAife ae
IR0 ar mw A DR wr
4 ¥ AR owET 1 AT wwE
wienw T g oEm ¥ fagea & fy s
vz &1 Fafy ¥ owd wmEw &y
AT §, I F TEiET FT ogveR
T EST W e A W S
% fou e v d q@ gw awe ar
qREH %‘(‘F FEEET RWE 1 WIS %I
e TAH 7 awE 2, wnfer ®
sawy faw #%eT o

SHRI YASHWANT SINHA
(Bihar): I have a point of clarifica-
tion. I had raised a matter in this
House during Zero Hour and the
Minister of State for Parliamentary
Affairs had stated that, he would try
and come back to the House with
full facts by today. I would like to
know from the Government as to
what has happened to that matter,
whether they will come back with
full facts to the House today, about
Mr. Dixon’s suicide and Mr. Rajiv
Gandhi’s murder case. Will some-
body from the Government react and
toll us what exactly we are in for?
We must know because we have to
make our programme accordingly,

SHRI V. NARAYANASAMY (Pon-
dicherry): Today morning the hon.
Minister of State for Home Affairs
said that after collecting all the in-
formation he possibly will come to

the House. He did not commit for
today. (Iterruptions)
SHRT YASHWANT SINHA: Mr.

Narayanasamy can’'t say anything on
behalf of the Government. I do not
know whether he has been promoted.
Have you been inducted in place or
Mr. Rama Murthy? Are you... (In-
terruptions) Have youtaken overin
place of Mr. Rama Murthy? There

-
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are Ministers present in the House
and they can answer.

''HE VICE-CHAIRMAN (DR.

NAGEN SAIKIA): Mr, Narayana-

samy, you are not expected to say

anything on behalf of the Minister.

¥ The Minister is there. He will react.

Ezase take your seat. (Interrup-
3)

SHRI V. NARAYANASAMY: 1
am just telling what happened in the
morning. (Interruptions)

SHRI YASHWANT SINHA: I want
to know, is the Minister coming back
with the reply today with full facts?
Is he making a statement today or
not? This is a thing in which the
whole House is interested in know-

ing.

fa wateT § TSy WAt (s e}

fag) : miarier awad fafreeT &
g fadee fear ar S@ &3 S9-
wwf‘erqg‘mr. w‘rzrs'rwfr & s
deg Uz fRS or Son °F AN
q< IS AT QT SOOI |

& guwaea fagr: SN a7
Fgr g1 7 9Ty ot grw 2
¥ fq@ ow gy w@wa ad
gwr ar FA A B T ug
Sraar Sgar § 5 i 3 3w feafy
§ & ar aﬁg? oIS a's*rf‘wf‘ﬂ%
(wmara) =g W, F qqd &
IR A, B ST X 79T A AT
7§ & foors FTE, 7O F )
qIHT F &5 7E0 & 9 42 1A A
grar & 5 oty www & W wA
) TR R

o AT f9g: a8 waa sl
g1 gty & av. .. (swawrA)

SHRI V. NARAYANASAMY: Our
Government is more efficient than
your Government,

SHRI YASHWANT SINHA: That
is what you are saying here every
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day. And Mr. Narayanasamy, we
are seeing here three or four parlia-

mentary faux pas a day. That is
your record.

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): The Government
has taken note of the point and the
Parliamentary Affairg Minister will
come and inform the House,

= mfvadt g : a7 57 A
Tga g f oM %8 svy stgd
15 fyaz a1 o at g1 fisg f5
aET ¥ gfyy o7 @ifF gq fgqrq'
& gw o HIA TS TUE 4.9 M7
TFAT &7 GF |

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA); He will inform
the House in what position he is
now.

SHRI ASHWANI KUMAR: Where
is he? He is absent.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): He has to collect
the information and he will then
come to the House.

SHRI ASHWANI KUMAR: Is he
coming today or tomorrow? Let
him tell us within half an hour, It
is my request. You ask the Parlia-
mentary Affairs Minister to come
within half an hour to take the House
into confidence as to what he is
going to do. We are not dictating
as to what he should do. Let him
take us into confidence.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Okay. I shall ask
the Parliamentary Affairs Minister
to come and inform the House. Now,
Shri S. S. Ahluwalia. I know you
can speak very efficiently for hours
together and with all merit. But
we have very little time in our
hands. I know this also that you
can be very brief even with all the
heavy thoughts.
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SHRI S. S. AHLUWALIA (Bihar):
You know all my qualities, Sir.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Knowing gll your

qualities, I hope that you will be
very brief...

SHRI S. S. AHLUWALIA: I will
be very brief, Sir.

THE VICE-CHAIRMAN (DR.

NAGEN SAIKIA):...and you will
conclude within the time allotted.

SHRI S. S. AHLUWALIA: The
Budget is very big, Sir.

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Your speech will
prove your efficiency, how brief you
could be.

st afvadt AT @ fFaid
gagag fafrze g @ & w7 §
frgee @var sgar & ar gw A
FRFHIC H GAAT FIGT |

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Mr. Minister Shri
Yashwant Sinha and others want to
know what information you could
collect.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB): Sir, I told the House in the
morning that I am making efforts to
get the information from Coimbatore
about the question they have asked.
If I am able to get all the informa-
tion today, I will come before the
House. I have not received all the
necessary information yet, Sir, I
cannot make it now.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): So, today you are
not going to make?

SHRI MENTAY PADMANAB-
HAM: You are not going to make any
statement today?

[RATYA SABHA]
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SHRI M. M. JACOB: No.

SHRI MENTAY PADMANABHAM:
Tomorrow?

SHRI M. M. JACOB: Subject to
the collection of the information. I
am collecting the information.

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Please collect the
information. = And after collection,
you inform the House.

SHRI MENTAY PADMANABHAM:
You are not serious about the in-
vestigation.

THE  VICE-CHAIRMAN
NAGEN SAIKIA):
walia,

(DR.
Now, Mr. Ahlu-

=t giaie - Tag wzaaifean -
FIQITEAN WERT, TG A §7
ool ggt 4357 F &Y AT gA T/
qT 98 W9 AT A3 & T G
gr f& @F Wi &1 S S
2. . (saagra) S ¥ BT &Y
g gt & sy Fr owifaw 7§
#Mifs ST Svgiv §9  wiagl, waifg-
fgafedi AT 30 & AW 97 O
gaxr fo IaF aFEl 1 5w G
g1 ® TE a3y BIFY wEAT WA
ar f& u9n gRT Wiw wTgr av
g7 |7 T HE FT @ dd
g73T @ qEar & famsanw s
W gA @ W17 YA 9T Tg wdT @
FT U @ F WS AAq g Sl
AT TY W FU oA ST AT gy
widr 5 zagt a9Ar 1T ®r R
FE &% AFF 2, A 9 gy § 9@
FT

=t mieadt R T9T - A
am faar g0 wfeg, 3@ ¥ fau
g qa7 ... (wggw) F F@Ev
%4 § S o faat & & &)

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): The person who
is not present in the House should
not be referred to here.

)
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SHR] S. S. AHLUWALIA: Sir,
he is a Chief Minister. I belong to
the Council of States,

(DR.
Confine to the

THE VICE-CHAIRMAN
NAGEN SAIKIA):
Budget.

SHRI S. S. AHLUWALIA: Don‘t

 take wrong brief.

SHRI ASHWANL KUMAR: Are

‘you passing aspersiong on the Chair?

SHRI S. S. AHLUWALIA: I am
not passing aspersions on the Chair.
If wrong information is given, it is
wrong,

ot mftadt gare: seEiv  fad

C o ww wf fawr) 9w AT H

fassry ... . (c¢=Ew)

THE  VICE-CHAIRMAN (DR.
1 request the
Memberg to confine their speech to
the Budget and not make any irrele-

vant statement which can provoke

_other Members.

ot 39,  gTRATAT: Srr-Er
at Sifqader feqamn o0 faeew &
ag YF-TrEr FX AT gH AW qY
¥, a8 W& gy .. .. (IR
THE VICE-CHAIRMAN  (DR.

NAGEN SAIKIA): When your turn
comes you speak. You should rnot

- interrupt.

H.  HANUMANTHAPPA:
Mr. Ashwani Kumar spoke about the
Ministers of Congress Government.
How are the BJP Ministers behav-
ing? Ig it wrong?

THE VICE-CHAIRMAN  (DR.
NAGEN SAIKIA): No interruptions.
To make interruptions is not a par-
liamentary practice.

SHRI ASHWANI KUMAR: No...
(Interruptions) .

WEIE AT 99§, a'q AAAF
gaxaNamar g (sa=wm™)

[30 JULY 19917
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SHRI 8. S. AHLUWALJIA: Mr.
Hanumanthappa, I don’t need any
reinforcements.

AT q3+ fad wAvq gwe 9v @
@ifgg T@aT W7 A9 @Al § qiY
wT g I9ig g, @ wag %9
gfggr ¥ mfgsd a1 wr @
arey "fev & 97 miRw faved, ag
qrfad g1 9% §AFT 9T Hl HY
frgd dier &7 gAET 9ol #Y
frga goimar foar §? fodr g3em
¥ faq® qig s ¥ u9gr Ig

- @A F AT wETd

AT gIE 9T qA| @ g
7 Al g 97 IHE 9g g A
U YREEHT F G AE @
EY Y FE U gwewid @0
% g% & @t fam @1 A wA
quENHT F a6 g A FW
FT EqIH SA GHEAHA! FT &7F &,
fat w7 980 avg ¥ SEFT TG
¥ e FT gqiar W osiw, ar aw
w§f foraqr, fiw gwead fasadr
§ MY ag gEewd @I &I qEy
g g—-wreda aar G2, faew
@R g W UEm G A A
TF 91§ qFT A @3 F7 A g
... (sw=geT)

oY wfeaeit TWIC: 42 56 7 g9
T U FeF AT wE § Wi FAl
qgraAT § ag A’q WHT T g §,
g EHF A FCATE

ot qaele fog  wggifean:
oIS M A gErga F oarg fAEd
3318, Hiw AW & SIqEaE B oA
foad Ssrd &, ot AW W STNRIGAR
% arg frgy word g7 s dw W
TF-UF 97 F Q¥ GUEfaa F7 @A
a1 OF ggATA 9T ) €17 @d v
g—feg #iv fgmw i, fom @17
qEaIw ®Y, qEemA &1 W €
A, @ A T g1 arad@ n&
gt § F @ ¥ g v § TR,
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[+ gty fag wrgqatfaa]

g7 A G § o TR &
“ar fgg fgr W oo wva, adl
%zr ¥ vy o ? ag wag 9@
2, ag frgsr o2f 7

sn i e (PrRr) ¢ gl
T F) geq a7 g E |

zﬁg} TR f'a'—' wazrfmr.
#7 8§ T g & @1 gaer g ? 27 T
qaETHT = m«m‘ anl =her
el qie WogIAEA W Y
Ogy T ¥ WA WA gET WM
3@ foga¥ 3gy fog 773 ¥
g & @ gT g

1 mimd gmT ¢ 1984
gdl 9 g3 ferr-fug voe aw@m &
fag ... (wa9@w)

ot graata fag wggarfear:
gg fiaq vw®@ §? ... (SWuwA)

st miad gwe: g sl
ary ... (T=um)

st gradra Tag wygaifar:
Fg IR wO90 T F AT )

st wiead Fav :IFA0 frore
@Y, ¥F 97 wamws Tl (suq-
am)

Wit grasia Tag sggiaa
3q A0 [iE ag wEd %f fesely
FOET WY W WAT ar g,
AEEE was TE A ¥ e owyg

L)

T4 §agAE w9 1984 H agh 97

ot mfmdy T guy wgaaT
F a7 .. (emEgwA)

st giwsila fag mgenifean:
ar.q.91. an ;1§ av Afr sgaat
ger Y7 ag § 5 &% frdy foam
7 AEA TN § a9 9y @1 § s
1.9 .97, F agvat « for oW
& wear gwid

[RAJYA SABHA]
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=t wiyad FEr: gER W7
argral Sad Wik e §, 4wyt
faat =1 aaf?r ge @k o § 1 %fgy,

al Ag & gEre
Bl TEAT®WT QST : HT AW
IWENTT g7 s way g7

sft wmftadt FAiT: T WO
FET 1 §7 1947 § FT
(sazuta)

3. TWAIHT qeSq: [ER H
a9 GIgd &1 AUE I ST i
ST AGT G ImT HIGT qAT § SJE
HTEH MET FIG AT T WG G
w §. .. (SWaEww) mIoHT I
ST 9T S0 FNAT WA g ...
(quta) Far qEawAl @ fgw
g | H ?aﬂqrr, direr W OGS
¥ AT, ? quanta ecwEny a gl
EL N SE gl st L.,
(=aaT=)

i g?va@ﬁa fag_ wgaxifsmn
§ @ a8 &t08 0T at@E @Al
qrl . ... (ewqam)

=t wfady gai: gay ffawe
fafwer SQv wao =1 q@w §
QLT FT AT §T.q7 & FT HIGAA
T OA0 FATE )

T, AT qudg: g &1

F WA F AT WAL qAT VG Y
qI0 ST g9 G W AHAE,
qadAT G g g1 ... (waUIA)

it gueasia fag sigqatfom
ITGW(ETR ST, 7T ST 4 ‘30 GoAN
@ owg, § fiew gw dedr
0 ErT WA § SE LW g
qqdr 21 29 A F o9 7 q®
vrrfrq' ﬁ.'a ¥ o7 TR GEAT w.fex
F IWA T 7T T 2 9T 3 a|
I GeAar Gfga TEgR § g 25
ARHT 77 H G TEFT BT TG
T g 1 oEEt W wam . oS
face § &1 fowev § ST @Rr

-

ey
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FE A AT ) 5 & 8 glw
IF 3% 4137 #ilgT w9 @I g @iy
& gfga® ) ewify & =gt awa
FIT wT | ggT & viswEw #FF o
ST AT AY 9@ § 9T aE
IIE 7 QT T Y Wifqa? e
FBIg ER o fagr 2y ¥

- TS TE 12 10 GAG TRAHE

9§ ¥+ agl Ti% fgaiadr ag gufedse
qfdq, St %37 FEwaEi & fag
Tzt &, faegt wfwmr ¥ g
A F AT FT IAEF GG &
AT JE F A1 AL AT Jig FT
geg 7g< ¥ fwwan faur 1 s9 diw-
@ty for ag ST AW §F &%
TIT A% 99 F 9FEN N | &g
faadr, ua. 9f. foad foavm & ow
SAT &, ST TTHT IET 9T FT Ager
g rowgar & fF o1d ¥ =gy, §
ferg € 1

i a¥asia far wagnfear .
T FT BT ¢ X 9, U CAmA
faagt foas fwar 7

st AfEd FAIT ;. qWEAYL F7

qq. 1. I3 W & 5 T gy

a1, (wF|wE) T IgEr W
9% @' | [& gA g 4 Sy Tw, qI,
FAT FT QAT F @l gar |
... . (FAUR)

=t gigeg fag waqaifaan:
T geAT & 15 o7 ugd Iu 537
¥ wer qdy Fearor fag agew 198
Ty &7 faggr fso AT 12 @)k
FY GAFT T TH AN FAAAE 9
¥ AT F7 S9 # faet faar wRR
T # A1 fgeat § aiw FT qEEs
fegr fagr | STguTeweT WERT, A
qF IAFT ATAT FT G AT TS
ag ugar WX SAHT A e &
TE O ATT A5 AT F S afes
fag w1 wratiers fag & S9F 9T §
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AT TF I UM Swree F7 farag
g 25 fF sree &Y ooy =y
AT TH A T § ) mEy  feay
weaT & 7 A arfami & W,
fad amr ama Fed ¥ fag s
a6 g 9 T AW gy & fr =g
0 F HIFEIT FAMT WG o 4 i
G ATFTT FAET Tigy &7

N wiEEd T gy @ g
frasr fmd afer w< & g
WO 1980 ¥ 1990 aF T fFar
& U I W @ Afse ) g
¥ FE FT WEN T qar famr ?
amy ©v8 @ifaeadr gar fear & 1o
HAFFET F9T ® ¥ 1 gw a) A
T ER AT F),. .. (ae)

Mo CRAIHT 1% : 1T YW Ff2T
§ TFT qRF q9 Fifwg |

ot ufm® FHT . Fw apew

o TWATHT qI9F : X HfIR &
AW 9T AT FT 4T@T W@ OE)

o mfead gwre oo W g

| JUTATIN, FAEH AT |

Blo WATHT 1997 : 1T Y F714
TR § 98 R AT e qiar g

=t afvad TT: v 47 § Ay

(& 2w Y qrr g

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Please don't enter
into arguments.

st greawia fag wgqafiar:
SUANMTeneT WEIRA, TR 1952 X
0T 1 foEw wF o dge o &
SN ¥ Fsie &1 @y omw g §
TR I GINT T Wr A1 |
WG, IH HTF A WG FI A
ST EdEdr @uiw dArr &,
foegiv wiet ¥ w3 9% &, = wrer
T FT AT FET T, AR FTAOT-
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[=0t gEeasha fg sregafaa]
AqATE ST 9T F@HFT AW i AR
e & U E—IA qX FT AT
FO AR 41 | I IV 1Y F Wl §,
Teefoar F wel ¥ U g W FE
aY Fg @ FTATTITATATES F |
gy 7g fedt ©F I@ A a&iT @
aT HIT AGT T AT WY T AN FT
T FW F fag o af ¢ fF
qg Wiw, @t qi| g, 5 AW
FT gfagra &t agd & frar 9m,
™ AT ;T 9rw, AT @A
F& IA AF | WG W A T
T & g FIy o fa owey S
F 97 g ¥ TgW, G G U AR
Tt H7rT & AT 1 AEET, W &r
fagaar ey fF ag adra & 7
agr @w § fargm wrw 7)), w@fow
qI7g §97 & CFT § HR AT o9
TS Y wen-feiar & o
FW A, @1 S g 9 e wT
FZIAT FATHT TSI AT FT AT AT
Wl | g arwal & wre ot #E
wF A AT T

ITYNIEE gy, ¥ QR AW
# A7 & zoq qf@ & ww ¥
g ar fadt ot af@ & S,
IaFr yrfefd), sqafa § aifa,
a9 qf e o guar qot or gy §
s o oftare & osar gy, o9 aft-
FIT TF BT, UF FFL GE g awv
ag Ffyes af@ a7 w#ar § |
Hgie, wm # am ogauy € 5 =g
qf<ary afms § FfF TF & 1 X 9
qfarT &) q1S7 F7 gay o7 S,
1947 & S ATy faet v & uw
qE T OE FT G a0 freEr &
feg wgrawr qar &Y R AR AT
uw feg | “Fedl, fag, fegeam” &
AR W AR ARG Y AAAE FW
A W W@ qF T IR I D
Fifrr QW1 AN §F 9]
Y AWi & 3w 9 & g o,
I FTW WA AE AN H
FANIT FT AT 99 q% FYEL A
@ )

FrawreaR (o widw o BTEY)
el g i

[RAJYA SABHA
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SHRIMATI MIRA DAS (Orissa):
It is a budget speech or about his-
tory?

SHRI S. S. AHLUWALIA: When
we are taking about the Budget, we

should know the history. A man, in ¢

this country, is known by histo

only. ’3

A FET A i Ea mm%aﬁ
Iaay fafedt quar & o

o TEATHT qI=T : AT 9iE
AT GATHT |

it wfvad gme: awe #7 fafeqn
9T #T ST |

IUGHTETE (S0 wpFgw fo SITT) ¢
A Afae sreegaTiour St |

st gtwig fag wegaifear o
AT AT WIT AT ST8d & aT T8
ot gar qar § wifs § ogawa W@
FT FHEAT §

IqENTeay wEIEE, A FE &0
AT g & fr Uy Guwmet F7
qHAT F & fag uw afass #@T
UFIT WL 9130 |

UT 9§ UFAE WA g AEl
fear | = & frdy 7 areT AT fE
¥ fgg g, foa & m0e1 o fe &
Sgeawta g, 1% faw &, @ A
g1 & \ gwa Say W7 FFav gl
TE ww AT e W fw FEwar
g & fagrdr §, & waWd g, § qora’

L]

g % Sfew g, & afvw g, & +9%

g, & wigr & § § awgr §, #
T g | TY g F A wF ;W
A B T FAT gy @ | whaT
g 99 ¥l § 7

AT, FAT OF  qEAy A &
gaT g, SUFT g ST FEY AW B
§ wo®t § Wit U & wow G1F7 a1
T & o 99 sw-faga wiw T
T sfeqer § ? wTw gWIY Fw &Y
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TIEAT TG § | g9 AR 94 ), 9Y
IFE F AT B A7 F ? AT G,
aifqare ¥ safedr s & 7 g
gt ag =8f & f& ovdl &1 q9e
Tiv fea & a@ 7 faawr st @,
7 & #4e ¥ 90 57 fear arat @,
T3 wrmT fodr #r W) | Aegiw
© wegT JoFT 1@ Fv [} E AN ?
gifs wafedr ots a1 § 7 safvey
gvfeen & | wafer #r § 7 -
fafqen & 1 grafedy a0 § 7 ¥O%-
fesw & 1 grabdr qa1 § ? @i Qos
qiev 3 | wAlE ag =8 & fx
wig F S &1 O faar 3 oar s
far § 7 ol og +f § o
¥ geq 9 & av agi fafgsr sy
g wdl st ¥ 1 wafed 7@ A
g fs ow @@ F AR 97 AL
- fagr wrar & @ agt awg ¥ fafeEn
gt wfl g afedt ag W & fr
Sq whw ¥ svFAIS & AT A & 0
yrafrd gg «8 3 5 @w & a==¢
FY frqd faad & a1 adt famar §
T g F49q1 F AT FT Ja-Hrer
¥ ¥ fau Jer wtal § @ San
qral Fgaql @ a1 78Y "gemar §
ag qafEl a8 § 1+ 7w wod fad«w
¥ 98 f5 fFgy fRa oy g et
a7 w9t @qq § Foar § | feadr @
. fasgeds gt &, foad @ § we=
¥ oot @ A3 gE & frady ate
gTax I91 7% @71 § {5 g ag
grafeY § at ag wwafer & ? wae
. fe&t &, F %@ g, QY wpaw ¥
g1 O WU WAl § AW wq A
IFE FT ATO g TGN 9T, IA ITE
oy g W a1 @ faw gl wEEw
g g8g # 1 for g gufed #3
wiq g gV :

IgWETN WA, 9T b A
AT A FWET Ag FaNA, 99
aF wqy won fgg, few, Sard,
Afeqm a7 § SRET IEA AR
AT Ag) FEX a9 aF ¥ TS A
g gAIR WA T A & wifE
g® =Py AT T GFY &, gy
fgeta aft 2 f5 g sy OF aF
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FifF gu &g § 99y Fgwai ¥,
ol Ueeta ¥ ) w9 g% 3w ag

- Aff A fr dw o dre, sl

oy, g Hofa & var £ oar
grdr g, A fF afl gn s R @
f& swawdr fasrey & fau a7
qrdqdt q1%, véad! arv st fgar war
g, ™ AEY T 9399 2 fF wT o%
gust a@ 9t Adf gwr f& usdm
gufa siv wsftm oo gAY Uwade
gt B A9 9F T g A7
wq g AT Wavg ¥ fa-man
FOT §F ) 91 g7 |19 & fqu wevta
g g sfea #1 AT ag I
Ffv@ 99 9@ A WA o a% Wo
e A agl agr @@, TS
g Ay QF 5 | g7 g SR
fau g =wf@ garar 98 @i
ag &g afvg gal 9w af {0
nq WAAT GaE I5FT T TQ,
gqT AT T fRAT AT [ T |
Iapl ST k¥ & ? )

STawTT (site  =Amr o
W) : TIIFA ag §a vg § |
¥ FIAT Amw FIY IAFY )

N gaeia fag  wesafoans
st =fea w ;?r aﬁ?{:rlaﬂ A&t
W, 3T g% W U wgR W
7t afl wwr AT w9 aF...
(wmavT)

st wwen fargr:  (fagre)
gftadt Farv & dara s 3A
A 1. .. (|LEW). ..

. TEAMETQORY: AT @ A

g1

vt waen fgegr: gw A a3
TN |

= gieoita fay  wEeatforn o
QT WEIER, I AT WEr g
gaz &1 7 wg gx gw qar afa
@Y FANT ax 9% ag  gwv fau
wisft 1 ow it @ § sk e
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[ glmmaita fag agaaifea]
gindl & gfaed §, qasdar ¥ ge
A &1 T WE-AE awE & W W
gt fawae qrargad aRdl = figa
fs =17 faa & v TURT KIAT B
23T &, =T Y FaW gAr qA A
g1 a ot ag o FT qwT B AT
¥ FE  HERT 4g) 3Oy @NAR
1 w&eq § wifs gy dsw T Al
et Faqr I § 97 wia ¥ §8
g w1 T4T g’r Agt fa Su&F S
¥ fau fEaay ¢ §aoa guT g, agl
ufsaq gqaa“r ¥ fag faaar gar
wl gL g A F 9 & faw A
e & fau ar swata ¥ faC
fraaT dar =T w@r & 7 2 @ w4
£ adl wial W7 ag dar gaT O
FOC Y AT S A war wrar g
AT wa agt 9% fadmm fRar arq
& a oraT atar e
& g adY, agr at ase § & AgT |
A=mga)... T I W §
fin Irﬂg‘ra afex FormT agl g, mg“r‘
ﬁsraﬁartgr% ;@ & & g,
I

et wAr fesgt A A B
qT H s W

= gtraafia Tag ?ga%rrfwm o
75 W & 5 3Iq@mvans), 4
F qF F QT TR g

Suawiend (sito aedwdlo B1FT) ¢
AZAFHoT S, weg AqE g
9T WA Tl HgU |

=it aRw &t Yafear (AaTneT) -
o w3z 9% & wE f =g fHur g

ot giaeita fag wgamlen .
AdY &7 FIA-AT & Wl § 1 Sowwr-
o wged, ¥ @ ave A agy
SHET HTAITAT AT GOTATAT ¥ TFHT
¥ afl =T =Ear +fE IT iy
£ Fama & § aff qear=rgar @it
¥ niFg @ e § sﬁ TEHT FY
FFIT T ¥ faw AR 3w LE
I qF F are f's“ﬂ'v"l,’!!ﬁ' gan

l
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7T T AR fedequas g & ae
IAFT WAy SoTEr BE  ger g, H
LIRS § F AE ISAT Srgar u4E
FI7 &, FitH 8 quw § T3 aw,
A TFAr & HA S FY amm mwmo
g | IANTER WEIEE, 91T AT euH
AT AT

srqeaR (0 wda o 31@‘“)"
gL 8 oemra ¥ @I E 1

! gtasia Tag wgaaifea
AT FEy & F aIwr geiw
[T IFT 2@ VY E

FagwiEE (Y Sdads F1FT)
7l w7 T F ... (swawnA).
AT ST T 3 ¥ a7 A
a8t &, gAaT & 9s

»it greawla Tos wgaifoar .
ITAATEAE wRiew, Ha g1 fF miag

i e | Hrrsr A g 1w
?arr#rrfmfa a7 £, AT 7Y SERNEE
CEUE ﬁ

ITeATETET (Mo IFFW Ao STFT) :
AT I ARl § oA ofsy gad
T FET |

=t gimasiia Tag agaarfvmr
I AT ¥ A % @r 2 g, zafag
W Y gumr AfvT W

=t faggaard Adrow aiw (9E) ¢
79 TAEY s AvAN 09T, 6. 00
5 e FIIT | g7 gIg & 42§,
AT G W OAET qT |

o TATFY AT X : 3, &
FITIT AT | AW R & UG
7 difsg

+ft g vasita Tag ugaarfw :
T g3 qamta F QY g gqm?

IqFATEA (Mo R o 31ET) ¢

T, T |

Next Speaker is already in,

s 5
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it fagywad AR @ A8,
Al | z{st‘m agl gy awar ...
(smaava) . .

SHRI M. M. JACOB: 1t is our

desire to complete the debate. ( Inter-
ruptions)

—.u 00 .M.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): The
Minister wants to make some obser-
vation.. . (Interruptions) ...

SHRI M. M. JACOB: This is our
cwn Parliament. Mr. Ahluwalia is
speaking. Don’t disturb him.

SHR] VITHALBHAI M. PATEL:
He can speak tomorrow also.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR): If you
listen to him now, he will not speak
tomorrow!

o g g fag neaifomr ¢
SrgarE A1, AT F T <o qwE
¥ adf ar fw m'ir, 1991~92 FT
M Fqe @ v wa fawar T
Ia%  F Ty F1 fedeguma gar
M TIA T feAeIumA ISR
fafafiedl @ aga wvr ¥ Fwaa

W&t X gw Wi @y g W
gla’rﬂaﬂﬁzmtqwﬁa%
& gs € 39 %% qEar g |
agrea, § fa fmﬁza T IH
AESEEE  FT F—gawf:
qred_qe SN, sr‘rsrar eaa'ﬁre
T g § A § fyqar Jar daoa
ar qard ¥ Saar & feamr w@r
ITAE  WEIGH, ST WEEY T
g e @t q q“m faar ey
e fiw ¥ FOw I Ar@ ATEHA
arzey ofar @y § faor & gEe-
Fafaa AfaE T § g WK
fqﬁﬁaﬁ%gwﬁfmm@
§ fr agt WwT Sgowde §  dar
AT FT IFHT SFATE gfrrﬁ qrE
w@% ge agl ¥ @lw  ATE]

WK agi 9 Acfaw aregw § 9y

[30 JULY 19917
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ﬁrm FT WY HTE faRelt @
BT FL RS &, 9C G2 WIS qF
T A ar AR sw fedemuar W
g /& @ W oAw IgE yEmEw
g A W@ E ) ¥ ad) weH
T ¥ W @ e A Serade & O
T i g fF owe mmr aw e
TFTL U 4T fFar ary & A
SIUONE ¥ weT wE ¥ v fww
9%3 7 TG UF @ 3 TeT 8
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SHRI MENTAY PADMANABHAM:
Sir, i{ is already 6.30 p.m. Are you
continuing?

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR) :
He is already on hig legs. We will
continue. Yes, Mr. Venkatraman.
(Interruptions) . Tt is a very impor-
tant item. So many Members are
interested in speaking.

SHRIMATI RENUKA CHOWDHU-
RY (Andhra Pradesh): We have
various meetings to attend. We
have our owpn commitments. We
cannot sit here. (Imterruptions).

A
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THE VICE-CHAIRMAN (PROF.
CHANDRESH P, THAKUR):

Let us hear him. He has been al-
ready called. Mr. Venkataraman,
please go ahead.

SHR] TINDIVANAM G. VENKA-
TRAMAN (Tamil Nadu): I will
« speak tomorrow.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
No. Please go ahead. ;

SHR] TINDIVANAM G, VENKA-
TRAMAN: I may take half ah
hour.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
You have the audience. Do rot
worry. (Interruption) . Renukaji
please. I request you.

SHRI MENTAY PADMANA-
BHAM: It is not a question of audi-
ence. It ig already 6.30. We have
our own engagements.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
The question is that the total num-
ber of speakers is very large. (In-
terruptions) .

DR. RATNAKAR PANDEY: It is
a question of the prestige of the
Chair, Sir.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
Mr. Venkatraman, please go ahead.

SHRI TINDIVANAM G. VENKA-
TRAMAN: Everybody wants to have
it tomorrow. I cannot go against
them, (Interruptions).

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
Don’t you want to speak? )

SHRI TINDIVANAM G. VENKAT-
RAMAN: I want to speak tomorrow.

THE VICE-CHATRMAN (PROF.
CHANDRESH P. THAKUR):
Do you want to speak today or not?
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SHRI TINDIVANAM G. VENKA-
TRAMAN: I want to speak tomorrow.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
I am calling the next speaker. Mr.
Hari Singh.

SHR] TINDIVANAM G. VENKA-
TRAMAN: Everyone has left.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKURY:
Everybody has not left. Prof. Bhat-

tacharjee, would you like to speak?

PROF. SOURENDRA BHATTA-
CHARJEE: Mr.  Vice-Chairman,
please do not do it now. (Interrup-
tions) . He says tomorrow.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
Then he will take hig turn tomorrow.
Do you want to speak today or not?

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): My time
may also kindly be given tomorrow.
Today, nobody is in a mood to listen.
(Interruptions) .

SHRI TINDIVANAM G. VENKA-
TRAMAN: Today nobody is in a
mood to listen, nor to speak.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P, THAKUR):
Let me individually check up who is
in g mood and who is not. Prof.
Bhattacharjee, are you in a mood to
speak today?

SHRI TINDIVANAM G. VENKA-
TRAMAN: No. Tomorrow.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
Please, you don't speak for him. (In-
terruptions) .

SHR1 TINDIVANAM G. VENKA-
TRAMAN: ...I think the Chair wants
to divide ang rule.

PROF. SOURENDRA BHATTA-
CHARJEE: Mr. Vice-Chairman, I
am not averse to speaking, but...
(Interruptions) .
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THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
Mishraji, would you like to speak?

DR. RATNAKAR PANDEY: He
is asking why he should speak when
nobody is there.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
They are all coming. (Interruptions).
The whole question, of course, is
whether the House is in 3 mood to
speak and listen.

DR. RATNAKAR PANDEY: Sir,
you have to honour the mood of the
House.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
I am just trying to assess the mood.
(Interruptions). Let me share the
problem with you. The tota] hours
allotted, you know, are limited. How
many people are interesteq in speak-
ing? So it is left to the good wis-
dom of people who are still to speak
whether they mant to speak or not.
If they want to speak, thep sdine
Members must be there to let the
House continue. (Interruptions).

GET TgF W A W |

=t v AdwE g
§ A w9 1% aral g

Iqgwnas (S, awEm 9v.
3FT) : AT & aulFiT Aa g
% IR

We have just heard an hon. Mem-
ber, Shri Ahluwalia, making a charge
that the Budget should be taken
seriously. One of the elementary
ways of taking the Budget seriously
is to utilise the time available to you
effectively. (Interruptions).

SHRI VITHALBHAI M. PATEL:
We have discusseq it the whole day.

Thisg is net fair. We are not bonded
labour.
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gdr X H U3 §RA W HOAT
AT FT TH gRL
How many of you want that there

should be continued discussion this
evening? How many of you want the
discussion this evening? How many
of you want the discussion today and

how many of you want it tomorrow?

SEVERAL HON'BLE MEMBERS:
Tomorrow.

THE VICE-CHAIRMAN (PROF.
CHANDRESH P. THAKUR):
I think the House is not unanimous.
Anyway, I respect the wishes of the
majority of the Members. If you are
not in a mood, let ms adjourn till
11 A M. tomorrow.

The House stands adjourned till
11.00 A.M. tomorrow.

The House then adjourned
at twenty-séven minuteg past
six of the clock till eleven
of the clock on Wednesday,

the 31lst July, 1991.



